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LCK SABHA

Wednesday, March 2, 1960 /Phalguna
12, 1881 (Saka)

The Lok Sabha met at Eleven of the
Cluck.

|Mr. SPEAKER in the Chair)
ORAL ANSWERS TO QUESTIONS

Railway Line fer Dandakaranya

+
Shri S. C. Samanta:
| Shri Sanganna:
| Shrimati Ila Palchoudhuri:
| Shri D. C. Sharma:
524. { Shri P. K. Deo:
| Shri Rameshwar Tantia:
| Shri B. Das Gupta:
| Shri Aurobindo Ghosal:
|_Shri Chintamoni Panigrahi:

Will the Minister of Rallways be
pleased to refer 1o the reply given to
Starred Question No. 202 on the 25th
November, 1959 in respect of the Rail-
way line in Dandakaranya and state:

ta) whether the suggestion for

alignment  of the railway line to
Rayagada has been considered by
Government;

(b) if so, with what results; and

f{c) whatl is the progress made so
far in the survey work?

The Deputy Minister of Railways
(8hri S, V. Ramaswamy): (a) and (b).

LOK SABHA DEBATES
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Shri §. C. Samanta: May I know

when the Rehabilitation Ministry

approached the Railway Ministry and
what was their request?

Shri 5. ¥. Ramaswamy: 1 am not
aware: a separate guestion may be
put.

Shri Narasimhan: Are they propos-
ed to be broad-gauge or metre-gauge
lines?

Shri S. V. Ramaswamy:
gauge.

Shri Panigrahi: May I know whether
the final realignment has now been
decided upon?

Broad

Shri 5. V. Ramaswamy: So far only
22 miles have been done; the survey
i€ in progress.

Shri Panigrahi: The hon. Minister
says that the final location survey for
only 22 miles has been done. But may
I know whether the final realignment
of the railway track has been decided
upon?

Shri S§. V. Ramaswamy:
track?

Which

Shri Panigrahi: The Bailadilla-Kot-
tavalasa line

Shri S, V. Ramaswamy: The gques-
tion is about the Rayagada line, and
that alse, I have said, will be taken
into consideration.-

Shri 8. C. Samanta: What was the
request of the Rehabilitation Minis-

The suggestion will be dered
along with the survey of wvarious
alternative alignments.

te) On  the Kottavalasa-Bailadilla
line. Reconnaissance survey has been
done for 80 miles, preliminary engineer-
ing survey for 60 miles and Final
Location survey for 22 miles so far.
The survey is in progress.

391 (Ai) LS—1.

try, to complete the line during the
Second Five Year Plan period?

Shri S. V. Ramaswamy: There is
no chance at all.

Shri Jaganatha Rao: May I know if
any time-schedule is fixed for thé
completion of the engineering survey?
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Shri S. ¥V, Ramaswamy: It is expect-
ed to be completed by about June,
1961, and the report will be available
by December, 1961,

Shri 8. C. Samanta: May [ know
when the request came from the Re-
habilitation Ministry and when  the
work was taken up?

Shri 8. V. Ramaswamy: {1 will re-
quire notice for that.

Shri B, Das Gupta: The hon. Minis-
ter had stated in a previous reply that
the final decision regarding alignment
of the Jine from Rayagada instead of
Kottavalasa will be decided upon after
the survey is taken up. May I know
what has been the final decision when
the survey has already been taken up?

Shri 8. V. Ramaswamy: 1 have al-
ready said in answer to parts (a) and
(b) of the question that the sugges-
tion will be considered along with the
survey of various alternative align-
ments. This will be one of the alter-
native alignments.

Shri T. B. Vittal Rao: How iz the
final location survey being carried on
when the engineering survey is still
on?

Shri 8§, V. Ramaswamy: This is only
about the 22 miles; Rayagada line
relates to 97 miles.

Shri B. Das Gupta: What is the
suggestion of the Rehabilitation
Ministry regarding Rayagada and
Kottavalasa?

Shri S. V. Ramaswamy: I am not
aware.

Shri B. Das Gupta: Has the Railway
Ministry received any suggestion from
the Rehabilitation Ministry?

Shri 5. V. Ramaswamy: [ would
require notice for that.
Wheat from U.S.A.
B
o525 Shri 8. A. Mehdi:
* | Shrimati Ila Palchoudhuri:

Will the Minister of Food and Agri-
cultare be pleased to stale:

(a) whether it is a fact that the
U.S. freighter ‘Valley Forge’ which
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was bringing wheat for India wrecked
about 50 miles south of Singapore on
the 31st December, 1959; and

(b) if so, the quantity of wheat
which is considered to be a total loss®

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
Yes, Sir.

(b) The entire cargo of 9925 tons of
wheat.

Shri 5. A. Mehdi: May [ know
whether this cargo was insured?

Shri A. M. Thomas: We arc deal-
ing with large quantitics, 3 to 4 mil-
lion tons of wheat per vear, and we
cannol afford to insure each cargo,
because it involves large amounts.
However, we have got a proforma
insurance fund in the State Trading
accounts of the Food Ministry from
which we have got funds to set apart
for these losses,

Shri S. A, Mehdi: May [ know
whether this amount is going lo bu
reimbursed? How is it going to be
compensated?

Shri A, M. Thomas: 1 have already
said that as it is, i{ is a loss to the
Government of India. But all the
same we can recoup it from the sepa-
rate fund that is set apart in the State
Trading account of the Food Ministry.

Shri Raghunath Singh: Out of the
4 million tons of wheal that is being
imported into India, may I know how
many tons of the wheat will be im-
ported through our shipping?

Shri A. M. Thomas: According to
ihe agreement itself, 50 per cent has
to be in U.S. flag vessels. The other
50 per cent can be in our vessels as
well as other vessels.

Seth Govind Das: May I know how
much loss in terms of money we wilk
have to bear on mccount of this?

Shri A, M, Thomas: It is about
Rs. 285 lakhs, and the freight liability
would be about Rs. 4-15 lakhs.
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Shri Heda: May I know how the
funds accrue in the proforma State
Trading account? Are they the sav-
ings of insurance fund?

Shri A. M. Thomas: No, we set
epart about 9 naye Paise per maund.
We debit it to the accouni and add
it on to the cost price, and that amount
will be set apart for these things.

Shri Heda: Arc they not from the
insurance amount?

Shri A. M. Thomas: As I said, each
cargo is not insured. But by way of
insurance fund wc are selting apart
a certain sum for cach quantity that
is being transacted upon by us. And,
rubject lo correction, 1 think it isx 9
naye Paise per maund.

Dr. Ram Subhag Singh: May I know
the difference  between  the  freight
charged by U.S. flag ships and other
vessels?

Shri A. M. Thomas: That will de-
pend upon the circumstances obtain-
ing on each occasion,

Dr. Ram Subhag Singh: What is the
difference in  the freight rates in
bringing these 3 million tons of food-
grains?

Shri A. M. Thomas: There may not
be much difference. This 50 per cent
of freight is met by the US. Govern-
ment itself under the PL 480 Aid ac-
count which we have to pay in a
period of thirty to forty years. But
there cannot be much difference bet-
ween the freight of U.S. flag ships and
cther vessels.

Shri Raghunath Singh: What is the
{reight charge of Indian shipping and
that of U.S. shipping?

Shri A. M, Thomas: For the specific
freight charge 1 will require notice.

Food Zomes
-
Shri Ram Krishan Gupta:
{ Shri D. C. Sharma:
*526, ) Shri 8. M. Banerjee:
| Shri Pangarkar:
LSIIri Bishwanath Roy:

PHALGUNA 12, 1881 (SAKA)
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[ Shri Bibhuti Mishra:

| Shri Ajit Singh Sarhadi:
J Shri Madhusudan Rao:

) Dr. Ram Subhag Singh:
| Shri Hem Barua:

L Shri Sanganna:

Will the Minister of Food and Agri-
culture be pleased to state at what
stage is the proposal of modifying the
present zonal system with a view to
having larger Food Zones by linking
deficit States with the contiguous sur-
plus States?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): The
State of West Bengal has already becn
linked with the State of Orissa and
the question of linking the State of
Bombay with the State of Madhva
Pradesh is under consideration.

Shri Ram Krishan Gupta: May I
know whether it is a fact that the
Madhya Pradesh Government has
raised an objection to this scheme?

Shri A, M. Thomas: It is a fact.

Shri D. C, Sharma: May 1 know if
the tangle with regard to the linking
up of Orissa with West Bengal has
been solved amicably and, if so, what
efforts arc being made to ensure
regular supplies from the Orissa
State?

The Minister of Food and Agricul-
ture (Shri S, K. Patll): As a rule, we
bring no pressure on any State Gov-
crnment for the combination of these
zomes, and no pressure was brought
at all on Orissa or Bengal It was on
their own free will that both the
States have come together, of course
with our blessings.

Shri §. M. Banerjee: May [ know
whether suggestions were invited from
various State Governments and, if so,
the names of those State Governments
that have preferred a bigger zone; and
whether it is also a fact that Punjab
and U.P. have agreed to have a bigger
zone with Delhi—and one zone?

Shri §. K. Patil: No, I do not think
that they have agreed. But there is
no question of linking them up: we
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have not got any proposal to tha!
effeet.  The proposal is only about
Bombay and Madhya Pradesh. But
there also we say that unless Madhya
Pradesh and Bombay are ready we do
not want to do anything; the normal
things will operate,

Shri Ajit Singh Sarhadi: Is it not a
fact that there is a great disparily in
prices between the northern districts
of UP., Delhi and Punjab; and in
order to avoid smuggling is there any
proposal to make them one zone?

Shri A. M. Thomas: There is no
such proposal now.

Dr. Ram Subhag Singh: For some
time now this talk of finalisation of
the zone was going on. What is the
present position? Is the system work-
ing satisfactorily? If so, will the
Government pay heed to the request
made by the Governments of Andhra
Pradesh and Madhya Pradesh?

Shri S. K. Patil: There is no talk
going on that way except that ques-
tions are asked in this House. We
have not been pursuing that matler
in any way whatsoever. Il is a mere
matter of distribution, and we have no
closed mind on the subject. What-
ever is good cvould be done. There-
fore, we are not pursuing any talks
whatsoever.

Shri Rami Reddy: Is it not a fact
that the Southern States of Madras
and Andhra Pradesh have been de-
manding separate zones? In the
budget speech the Andhra Minister
has mentioned that they have been
pressing the Centre for the ' ecreation
of Andhra as a separate zone but the
Centre is not willing.

Shri S. K. Patil: 1 do not know if
Andhra Pradesh, or any other State,
is demanding anything. If they de-
mand it, surely they could have it. I
have been able tn persuade them so
far, and so far as the persuasion lasts
they will remain in the zone. If they
want to be free, surely there is no
compulsion on my side.

MARCH 2, 1960
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Az nifer am ¥y TH A
H qEg 93N YT F FERIT 5T K1
37 frmm & ot 7o 32T gg o faar
& o gt 7 9 W7 g F W 1 A
& @71 7% 99 %1 21, 21 795 59 434 B
TATAT &1 FG 7

stae woafem : a7 A1 famar
g f& v o9 W7 | w9 A &1 A"
@A A, FfF A 9w AE
TAT § AT Faw g g3m ¥ fed A
A B, A ¢ am & fom amm &,
sir e FAa ag ¥ fr oo § woEt
FIGT HT FATA T2 AT | G A1 O]
a1 T8 & for ooy w3 5 wiw 7y & gl
AR HT AT £

¥ nfex am ;. Afaw ¥ o0
ara wdt 78 & fF mom w2er § 4T A
F1 9T & 97 74 TR 7 & F W5 |
Y greA W oo wew gEm s
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AT FTEAT & A1 @@ ¥ frwAl 1 59
ar &= ¥ fa W |we 7§58 e
&1 e & 7

»t ®o wlo qfe® : o= w1 WA
UF B § TG & a1 g S weq 939,
w g a9 § fF 9f oy oF A A
ATAT ATEAT THIAT WA a9 T | WAT
Wy @grAT &, 9T A g fe agn
WTH ST A AE, A1 78 0 &3z q7 faiw
aff ®ton f& ag @@r 3 w9 @
g & ag wFaw moy wew & fad A
g, afew g7 W & fag agew
q¥r | g agA 797 faun & o A
He 92 & AT &9 F FH AL q9
AT |

s mferam: oF q@ w1 IO
o At fare e wsa wder # ot W T

"W & ag ooy A § W § oav Ay ?
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Y Ho wo qTfEw : ﬂ@,ﬂt!ﬂﬁ'ﬁ
@ & fr @1 oW g avs & T
T & a7 g% & & fAw g et S
& oarey T OR & A F

Shri Tyagi: What is the usefulness
and utility of maintaining this zone
system and what harm would come if
the deficits and surpluses are uniform-
ly shared by the whole country?

Mr. Speaker: It is a general quos-
tion.

Shri Tyagl: I want to know why is
it necessary.

Shri 8. K, Patil: Many people seem
to be under the impression that the
separate zones that are now demand-
ed by the individual States are under
the Essential Commodities Act. There
were no such zones before. We have
not forced them to hawve any zome, [
agree with the hon. Minister.

Shri Tyagi: Thank you.
Shri Raghunath Singh: Would be
Minister.

Shri 5. K. Patil: As far as [ am
concerned, I am thinking of only one
zonc.

sfterdl g AFAT ;T AEAE
At amATR Y w0 w1 e o 6
FEHT T AT AF aAET AET AT
A ?

S Ho ®o qrfes : T+ FTHIT F/
AT WA AT FT W FT FL A6 a8
A EfEfez 22§ | AT S g
w1 AT AL E

Shri Sampath: Regarding a zone for
Andhra Pradesh the hon. Minister has
stated that there was no compulsion
on the part of the Central Govern-
ment. May I know whether the same
applies to Madras State also?

Shri S. K, Patil: If it can apply to
Andhra Pradesh, surely much mor:
so in the case of Madras State,
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¥ waw fog w7 WA wgm
AW 1 FU F4 fF @ v w2z
¥ UE g A 4% Taw w9 fawa & o
Za{t g 24 T A fawar  Avaw A
OF FATH FIAT T AF LEE 7

st ®o wro qrfew - I w1 g
FLAT AT KR AE g, gAY =T ¥
HUEE

Shri Supakar: What is thé conse-
quence of linking Orissa and Woest
Bengal into one zone in the matler
of food prices in both the States?

Shri 8. K. Patil: As it is, natural-
ly the prices in Orissa will slightly
rise; must rise. If you take both
things together, apart from the price
level going down a little in Bengal
an:d going up a bit in Orissa, it creates
a sense of self-confidence in the States

Shri Assar: May I know whether
the Government is aware that  ihe
price of rice has shot up in Maha-
rashira as a resull of the reported re-
fusal of Madhya Pradesh (o join the
zone?

Shri 8. K, Patil: If the people want
to really say something and then go
on refusing it, and as a result of it
the prices either go up or go down,
surely neither this Government nor
my Ministry are responsible for it.

Shri Ram Krishan Gupta: The hon.
Minister just now stated that Jammu
and Kashmir is a deficit State. In
view of this fact, may I know whether
there is any proposal to link this State
with any other surplus State?

Shrl 5. K. Patil: Nobody wanis a
poor relative to be linked with him.

Correction of Answer fo a Supple-
mentary Question om §.Q. 325

The Deputy Minister of Food and
Agriculture (Shri A, M. Thomas):
With your permission, I would like
to correct the answer which T gave
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earlier in reply to a supplementary
question put by Shri Heda on Starred
Question No. 525. He asked me &
question with regard to the price ele-
ment to cover insurance. I had call-
ed for the information, and il is now
available. The rate is not 9 nP for
wheat. It is 4 nP per maund for wheat
and two annas per maund for rice.
These rates are reviewed from time
to time,

Mr. Speaker: Next question.

Shri S. C. Samanta: I request that
S.Q. 550 may also be taken up.

Mr., Speaker: Is the hon. Minister
prepared lo answer it?

Shri Raj Bahadur: Yes.

Mr. Speaker: I find that both Shri
H. N. Mukerjer and Shri Prabhat Kar
are absent.

Shri Tridib Kumar Chaudhuri: But
they are related questions,

Shri Raj Bahadur: Shall I read the
answers to both?

Mr. Speaker: No. I am not going o
call 8.Q. 550. If any questions arise
then we will see.

Balari Bar Experiments

Shri Subodh Hansda:

Shri R. C. Majhi:
| Shri Ram Krishan Gupta:
|_Shrimati Renu Chakravarity.

Will the Minister of Transport and
Communications be pleased to refer to
the reply given to Starred Quesiion
No. 580 on the 3rd December, 1959
and state:

(a) whether the results of the
model experiments of Balari Bar on
the river Hooghly conducted by Cen-
tral Water Power Research Station at
Poona have since been received:

+
Shri S. C. Samanta:
“521.

by if not. whether any interim rt
port has come;

(c) since when Balari Bar is being
dredged by the Calcutta Port autho-
rities; and
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(d) what are the results of dredg-
ing?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadaur): (a) to (d). A
statement is laid on the Table of the
Sabha.

Statement

(a) No, Sir.
still in progress.

The experiments are

(b) An interim report has not been
received. But the tentative conclu-
sion reached from the model experi-
ments so far conducted at the Central
Water and Power Research Station,
Poona, is that a depth of 12 feet can
be maintained at the Balari Bar by
the construction of a flood spur in the
Balari Tower region, combined with
dredging. Further experiments are
in progress.

(c) From the 7th December, 1958.

(d) As a result of dredging, th:
deterioration has been arrested and
some improvement has also been
effected. The depth of water at Balari
Bar which went down to 7 feet in
December, 1958 is now about 10 feet.

Shri S. C. Samanta: May I  know
whether the Rangafalla Bar, which is
very near to Balari Bar, is also being
experimented under the same model
by the CWPC Resecarch Station?

Shri Raj Bahadur: So far as I know,
the model is entirely of the Hooghly
channel. Therefore, all the wvarious
bars and other broad features of the
river are included in the model so
that there may be a comprehensive
and integrated examination and study
of the various features.

Shri S. C, Samanta: May I know
whether for the silt that is being
deposited at Balari bar there is any
proposal to have a dumping station?

Shri Raj Bahadur: At present it is
taken to the remoter part of the river.
I cannot say whether there is any
proposal to dump it in a particular
place at the moment. The new
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dredger that we are having will have
a mechanism whereby silt could be
dumped on the shore.

Shri Subodh Hansda: As the ex-
periment is still going on and in the
interim report a conclusion has been
arrived at for the construction of flood
gpur in the Balari Tower region com-
bined with dredging, may I know
whether the final conclusion has been
arrived at and whether there will be
any change when the final experi-
ment is over?

Shri Raj Bahadur: This is the result
so far achieved. But there is a larger
model that is now being experiment-
ed upon, and final results will be
available after a year, when the ex-
periments are concluded.

Shri Tridib Kumar Chaudhuri: May
1 know whether in this project the
special problems of seluri silt from
continental shelf is being taken into

consideration and, if so, whether Gov-

ernment has in view any training
measures for the river for controlling
the influx of seluri silt?

Shri Raj Bahadur: The informatlion
at my disposal indicates that so far
we have had no information whalso-
ever of any silt being pushed back
into the Hooghly from the so-called
continental shelf of the Bay of Bengal.
Al that we have so far heard and
know is that silt is brought in everv
freshet season or the rainy season
down the river,

Shri Tangamani: The Central Water
and Power Research Station at Poonn
has stated that the depth of the
water can be kept at 12 feet, but 1
find that it has been kept only at ten
feet. May I know whether steps will
be taken for keeping it at 12 feel?
I would also like to know whether
the hydraulic expert, who is arriving
in India in April, will also lock inio
it and, if so, who is that expert.

Shri Raj Bahadur: The depth of 12
feet is expected to be reached when
the river training works are complet.
ed. The depth of ten feet has been
achieved simply by the operation of
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the dredger “Bhagirathi”. So far as
the question of expert opinion on this
matter is concerned, there is one Dr.
MacDowell from the United King-
dom, whose services have been obtain-
ed from the UNTA. He is a hydraulic
expert and we hope that he will be
in India by April, 1960,

Shri Subodh Hansda: The construc-
tion of flood spur and dredging can
maintain the depth of 12 feet as per
interim report of the experiment. If
s0, may I know whether concrete
spurs will be constructed or some
other sort of spurs will be construct-
ed?

Shri Raj Bahadur: These are preli-
minary observations or conclusions.
Fuller or final conclusions will be
known only after the experiment on
the bigger model is concluded. That
would take about a year's time,

Shri 8. C. Samanta: Over and above
this dredger at Balari, how many
dredgers are working in Bhagirathi
and Hooghly and has any shortage of
dredgers been reported?

Shri Raj Bahadur: It is well known
that the dredging fleet of the Caleutta
Port Commissioner is much below
their requirements. It is hardly able
to cope with the work. The number
of dredgers at their disposal at the
moment is suction dredgers four, small
suction dredgers two, bucket dredgers
three and grab dredger one. One
more order for a suction dredger has
been placed as also an order for a
bucket dredger, which has been placed
recently. It is proposed to place an
order for a grab dredger also. We are
also trying to buy two more suction
dredgers.

Mr. Speaker: The next question has
been answered. The question of price
of TELCO locomotives is often com-
ing up.

Shri Tangamani: Question No. 550
has been answered.

Mr. Speaker: I :said that I would
not call that.

Shri Tangamaml: It has been ans-
wered.



3619 Oral Answers

_Mr. Speaker: That is all rignt. I
will take up Question No. 528 then.

Prices of TELCO Locomotives

+
Shri D. C. Sharma:
Shri Ram Krishan Gupta:
Shri Hem Barua:
Shri §. M. Banerjee:
*528, | Shri Rameshwar Tantia:
Shri T. B. Vittal Rao:
] Shri Tangamani:
| Shri B. Das Gupta:
Shri Aurobindo Ghosal:
[ Shri M. B. Thakore:

Will the Minister of Railways be
pleased to refer to the reply given
to Starred Question No, 273 on the
25th November. 1959 and state:

(a) whether the Arbitrator has
sinee given his award regarding the
price of TELCO Locomotives for the
period  commencing  from the lst
April, 1958; and

(b) if so, the nature of the award
given?

The Deputy Minisiter of Railways
(Shri Shahnawaz Khan): (a) Yes.

(b) The Arbitrator has fixed price
of the 200 locomolives to be delivered
by Tuleo from 1st April, 1858 1o 31st
March, 1960 ay Rs. 3,80,817 per loco-
motive against s, 3,92,861 claimed by
Telco and Rs. 3.74,994 offered by
Railway,

Shri D. C, Sharma: May I know if
thig arbitration will apply only to the
period specified by the hon. Minister
in his answer or it will hold good for
all time to come?

Shri Shahnawazr Khan: It will
apply specifically to this period.

Shri D. C. Sharma: May [ know
if for the fixing of the prices of
TELCO locomotives, some other
arrangement  will  be made or the
prices asked for by TELCO will be
granted?

The Minister of Rallways (Shri
Jagjlvan Ram): For every price
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period an offer is made by TELCO.
It is examined by the Railway Board.
Then negotiations start and if there
is agreement that price is paid to
TELCO. If there is disagrecment, the
nialter is referred 1o arbilratien.

st wasae zifem : aqy FaasaT &
TWEFTFT AT FT HE Fraw
Y afz § &7 s ar feaa feeq
¥ 9z

»¥ mgAtrw @i owdr w1 Gy
& 7§ & faatem & frerw &
ARTAI 2] q71F T |

Shri Tangamani: What will be the
price paid from the 1si April, 1960 to
the 1st April, 1961, by which tme the
agreement entered inte with TELCO
will vxpire?

Shri Shahnawaz Khan: That will
be the subject of further negotiation.

Shri Tangamani: In reply to the
previous question, we were told that
interim payment has been made for
these two years. How much has yet
to be paid 10 TELCO as a result of
the award of Shri Mazumdar?

Shri Jagjivan Ram: Interim pay-
ments were being made more or less
on the basis of the offer made by the
Railway Board. Now this will be the
extrag amount (o be paid and adjust-
menty will be made.

Shri T. B. Vittal Rao: What iz the
total amount of loans given by the
Railways to TELCOs so far?

Shri Jagjivan Ram: That does not
arise here, But that has bren stated
several times in the House,

Shri S. M. Banerjee: Since from the
report of the arbitrator it has been
found that TELCOs have charged
more, what will be the basis of fixa-
tion of TELCO locomotive prices in
future? Will a committes be appoint-
ed or will it be left to the Railway
Board alone?
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Shri Jagjlvan Ram: They give their
guotation. Then it is examined on
the basis of the various items that go
in the fixation of the prices, If we
find that the prices are reasonable,
settlement is cffecied. I1f we find a
real disparity between the price quoi-
.ed by TELCO and what the Railway
Board think to be a reasomable price,
the matter iy referred to some arbit-
rator.

Shri §. M, Banerjee: | want to know
the tolal amount spent on these arbit-
rators,

Shri Shahmawaz Khan: Rs. 74,000
on the arbitration proceedings.

Shri C. R. Pattabhi Raman: 13 it a
period contract or g contract of &
batch of orders?

Shri Shahnawaz Khan: Period con-
tract for a number specified.

Shri D. C. Sharma: May I know if
the locomotlives manufactured by
TELCO are going to be reserved for
the private sector or the Railways are
going to achicve  self-sufficiency  in
the manufacture of these locomotives
also?

Shri Shahnawaz Khan: For the
time being the TELCOs have been
meeting our requirements quite satis-
factorily. So long as there is capacity
in the country we would like to utilise
it provided the prices remain reason-
able.

Shri Subodh Hansda: May I know
if even after the arbitrator's award
the price of locomotives that is paid
to the Tatas is higher than the price
of locomotives that are produced at
Chittaranjan?

Shri Shahnawaz Khan: No. Sir, the
two cannot be compared. The loco-
motive produced at Chittaranjan is
a much bigger locomotive of the broad
gauge. TELCO's is a meter gauge
locomotive, which is much smaller in
size.
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frer i st mfa fowe

*YRE. ot emawwr T Aar
afcaga @ |are w a8 907 1 5O
s fE :

(F) 701 o8 79 & fF 7% @l
a7 faarr 7 faes g wedtq & I
% o7 Fg A7 4% w1 ow fewe fawrAr £
7

(=) #ar ag s a=§ fr 1 fome
qT TAT-4T 397 §F A &1 oy g
T &, W1 ¥ 27 w7 Aegar v
fratem farg & 7

aftags & WX Harem | Teg
"t (st T agmT ) 2 (%) Srar

(m) st @t 1 fzwr & feamem
F1 g4 fn f—ur fme qra &=
1 1€ A FETA A AT A
W Ffa # oF aga & wWew
SO & | R ¥ A g FEH—g
R AT Ww w1 ey oA fE
ORI gET € wqar o fogE
¢ TofaE gt § & fe ol -
dYa® za #1 95w frafew faeg &
7z fadr g oft afafafrr
FIAT |
The Minister of Transport and Com-

munications (Dr. P. Subbarayan):
(a) Yes

(by) No Sir. The design on  the
stamp includes as its central themc a
farmer ploughing the field with the
help of a pair of bullocks which is
the most widely used form of Indian
Agriculture, the two principal crops,
wheat and maize and the Globe signi-
fyving the international character of
the Fair. It does not in any way re-
present the symbol allotted to any of
the political parties.

it wperawe T ;AW A A AT
Dr. P. Subbarayan: He may ask it
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in English. 1 will be able-to follow
him better.

st wwwew w7 & A AR ¥
AT A WA IR ford e g
g1 7 fgedt & sl ®1 1 AToE AETaE
HAT WgET & 3 TER 74 |

FA F1 a1 T faw g owl
7g 9t I N A ard w3
ey feean afs wg 24 a1 ¥ a8 arwa
Adl & & ag w0 w1 o g faeg
e faega v g

st T T ;S AdT 1 37
HTAATT AEY WY T E AFAT
T A% 59 AT feke 7w § W
FHEHT T A, AT I T FAA FT A
fog @ FAT AT TEAT |

= wpwwwS T ;@7 A AT AHAT
g fr 7 reyt ® o 9w femeawz
T v fewve aman fFg w4 WY IR
o FOE & 9203 ¥ A T F
foFmn may a7

ot T WY ;oA 1EYt W
wAAT wgeg 7 0F foerga @ 4
THFNA #TATH ®1 | IAH @ QT
7@ &W1 %, 4w QN A T W W
mag At {FH A7 wwer # ag @ w0
AT wEAT (® IW F A FrOWM FEA
qrff =1 faam &1 1
Dr. P. Subbarayan: I would like to

:add for the information of the hon.
Member that the stamp has been
issued with a tree, an eclephant, a
camel ete., which signify other elec-
4ion symbols as well. It does not
mean we are advocating the symbol
«of any particular party.

wit apwwn @ ;o w d AT
% for g o1 fesz a7% vIweT 9T F
oo & feren T & TR gEEETT
T seev ® FATT F AE fear aw
¥ ¥
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o T wETT ;A AT e &
frare ¢ & fort s o s s
Ffw w1 faeir fary #% seferfa Feaer faray v
a1 9T IAE W E1 OF AV AT AEFAT
77 g 991 79 7 9gw F&AT § |
Dr. P. Subbarayan: 1 would like to

add for the hon. Member's informa-
tion that if he would only compare
the two, the election symbol of my
parly and the stamp, he will find that
there are lots of differences, and it
docs nol in any way convey the elec-
tion symbol of the Congress Party.

Shri Tyagl: People do not vote for
symbols, they vote for the party.

Shri Khushwaqt Rai: They do not
vote for the party, they vote for the
symbaol.

Shri B, K. Galkwad: May | know
whether Government would print the
photo of Dr. Babasaheb Ambedkar,
the Father of the Constitution, on a
postal stamp?

Dr. P, Subbarayan: There is no
such proposal at the present time.

Electrical Locomotives at Chittaranjam
-

Shri Bameshwar Tantia:

| Shri S. M. Banerjee:

| Shri Jagdish Awasthi:

| Shri Radha Raman:

“533. { Shri A. M. Tariq:

| Shri Aurobindo Ghosal:
Shri Hem Barua:

|_ Shri Ajit Singh Sarhadi:

Will the Minister of Rallways be
pleased to state:

(a) whether 1t is a facl that
arrangements have been completed
to manufacture electric locomotives at
Chittaranjan; and

(b} if so, when the first locomotive
is likely to come out?

The Deputy Minister of Railways
(Shri  Shahnawaz Khan): (a)
Arrangemenls are in hand to start
manufacture of electric locos at Chit-
taranjan.
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{b) The first 1500-V.D.C. electric
locomotive is expected to be manu-
factured by about the middle of 1861.

st v zifear ; aEe @ feaA
sfaw sy m & W 9w 9T e
T A gWT § ¢

ot TgAaTE Wi T AT AT &
A E

off e Eifem: & FqEr oWr
fo a7 fded 3fam s @ o
7 97 fiae woar sug g 7

st srgraTe Wi gE foq WA
HATAATY AT HETATT FT § FAU AT
& A1 A feam av A

Shri Radha Raman: The hon. De-

puty Minister just now said that
arrangements for the manufacture of
electric locomotives are in hand. May
1 know how many electric engines in
a year would come out of this factory,
and whether all the components re-
quired will be manufactured at Chit-
taranjan or a certain portion will
come from outside?

Shri Shahnawaz Khan: The present
proposal is to develop the manufacture
of electric locomotives at Chittaranjan.
The mechanical portion will be
manufactured at Chittaranjan, and
the cleetrical components will be
manufactured at the Heavy Electri-
cal Project at Bhopal. The anticipat-
vd putput would be five electric loco-
motives a month, that is about 60 per
year, when it is in full production.

Mr. Speaker: He only wanted to
know what portion of this will have
to be imported.

The Minister of Railways (Shri
Jagjivan Ram): In the initial years a
substantial portion will be imported,
till the Heavy Electricals, Bhopal,
start manufacturing the components.

Shri Radha Raman: What will be
the cost of the engines that will be
manufactured, and how will it com-
sare with the steam locomotives in
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this country and the electric locomo-
tives which are imporied from out-
side?

Mr. Speaker: What is the estimated
cost?

Shri Shahnawaz Khan: That will
have to be, of course, worked out, and
as the hon. House knows very well,
as production increases the cost
gradually comes down.

Mr. Speaker: He only wanted to
know the cost of the first engine that
is going 1o be produced.

Shri Shahnawaz Khan: Al present
the cost of the steam broad gauge
locomotive manufactured at Chitta-
ranjan iz Rs. 4:58 lakhs, the cost of
the imported electric locomotive is
about Rs. 10 lakhs or a little more.

Shrl Radha Raman: What will be
the cost of the indigenous electric
locomotive?

Shrli Shahnawar Khan: We have
called for global tenders for the
manufacture of these A.C. locomo-
tives, and the details have yet to be
worked out.

Shri C. R. Pattabhi Raman: [ find
there is also going to be manufacture
of diesel engines. Is there going to
be any zoning with regard to diesel
and clectric locomotives?

Shri Jagjlvan Ram: That will de-
pend upon the traffic  potentialities
and track capacity in the different
areas. Where it is necessary to have
electric traction and power is avail-
able, electric iraction will be introduc-
ed and where power is not available,
we will have to work with diesel,

Shri Yajnlk: 1 undersicod from
the Deputy Minister that D.C. loco-
motives were being manufactured,

Mr. Speaker: We are going away
from electric locomotives to diesel en-
gines,

Shri Yajnik: No, Siv, I am referring
to the D.C. electric locomotives. May
1 know why D.C. electric locomotives
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are being manufactured when we
have actually decided to go over from
D.C. 1o AC, traction?

Shri Shahnawaz Khan: The ten
locomotives for which orders have
been placed on Chittaranjan are D.C.
locomotives meant for the Central
Railways. They are required very
urgently, and we manufacture these
ten only, The intention is to manu-
facture A.C. locomotives later on at
Chittaranjan. This is only an interim
order,

Shri Ajit Singh Sarhadi: May 1
know if therc is any particular foreign
collaboration in the matter of the
imported electric  material for the
purpose, or there is a general pur-
ohase otherwise?

Shri Shahnawaz Khan: There is a
definite set procedure. Global tend-
©Ts are called, and we select the ten-
der that is most suitable to us.

Shri Aurobinde Ghosal: What will
be the cost of switching over from
D.C. to A.C. later on if ten are manu-
factured now?

Shri Jagjivan Ram: I do not think
there will be any difficulty. Orders
have been placed for the manufacture
of these engines because D.C. engines
are required on the railways where
the D.C. system is working, and when
wr require engines for A.C. area, or-
ders for A.C. will be placed on them.

Shri Jadhav: May I know whether
it is a fact that the shortfall of the
Central Railways is to the tune of
100 locomotives?

Mr. Speaker: Is he asking with res-
pret to clectric locomotives?

Shri Jadhav: Yes, Sir.

Shri Shahnawaz Khan: [ think the
hon. Member's estimate is much in-
flated.

Shri 5. M. Banerjee: 1 want to
kricw if some of these locomotives are
iikely to be produced in 1960; if not,
in which year?
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Mr. Speaker: When is the first loco-
niutive expected Lo be produced?

Shri Shahnawaz Khan: Of the ten
D.C. locomotives which are being
manufactured at  Chittaranjan, we
cxpect the first lot will start coming
out in May, 1961 and the supply will
be completed by October, 1961,

Shri Supakar: Since the demand in
the country, so far as D.C, locomo-
tives are concerned, is for 3000 kv
and not 1500 kv, and there is a greater
denand for AC. locomotives, may 1
know why Government considered it
advisable to manufacture these ten
'swomotives  instead of imporling
wnem?

Shri Jagjivan Ram: It does not rule
out the manufacture of other typus.
This is just the beginning, and wu
thought that, instead of importing
these, it would be better if we started
woerk at Chittaranjan so that  they
would have the experience, because
the major portion of the cleetrical
ciipment will be  imported.  These
arpg the ten that arc required now.
But that does not rule out the manu-
facture of A.C. locomotives or 3000
KV D.C. locomotives. This is  just
the beginning.

Snri §. M. Banerjee: May 1 know
whether this new scheme is going to
provide more employment, and if so.
what the employment potential will

oo

Siiri Jagjivan Ram: It is too carly
to say that.

Surl Thirumala Rao: The hon. Mi-
nister wag pleased to say that the
Bhopal Plant will supply the electri-
enl components of these locomotives.
Will the Bhopal Plant be in a position
to supply all the electrical component
requirements of these locomotives?

Shri Jagjivan Ram: Not at present,
hut the Bhopal project has been estab-
lished with that purpose in view.

Snri Tyagi: 1 could not follow one
cf the answers given by the hon. Mi-
nister earlier, He said that global
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tenaers had been invited for indige-
nous  clectrical  locomotives. This
seoms o be a contradiction.  How
can the global tenders help us in In-
dizenous manufacture?

Shri Jagjivan Ram: No  As the
Deputy Minister has said the mecha-
nicel portion of the locomotive  will
oed at Bhopal. And till the time
cioctrieal portion will be manufaetur-
vt at Bhopal  and till the time
Bropal goes into production, the elec-
irical portion will have to be import-
ed, and for that purpose, global ten-
ders have been called for,

Drinking Water Supply in Rajasthan

*534. Shri Harish Chandra Mathur:
W:il' the Minister of Health be pleas-
cd to state: '

‘a) whether Government is aware
cf acute and grave situation in  res-
pect of drinking water supply in
Haiasthan;

tb) what gpecial assistance is Gov-
cinment prepared to give to solve
this problem; and

(e} what priority is given o pro-
pots for drinking water supply in
scarvity areas and whether Governs
nent have considered the advisability
cf including such projects in the core
of the Plan?

The Minister of Health (Shri
Karmarkar): (a) Yes, Sir.

t0) Under the National Water Sup-
v and Sanitation Programme loans
al 100 per cent, and grants-in-aid at
50 per cent of the approved cost of
urban and rural schemes respectively
are given to the State Governments.

ic) Under the Programme, next to
arvas where cholera, typhoid fever
and other water and filthborne dis-
vases are  prevalent, projects for
drinking water supply in scarcitly
oivas are given priority. The priori-
tice have buen intimated to State
Governments who formulate schemes
fer inclusion in the Programme.
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Shri Harish Chandra Mathur: May
I know Government's assessmeni{ of
the situation in Rajasthan, and whe-
ther they recognise that this is a
special problem of the State beyond
its resources?

Shri Karmarkar: Yes.
Shri Palaniyandy rose—

Shri Harish Chandra Mathur: If
vou would permit me, I want to ask
some questions in sequence.

Mr, Speaker: How many questions
does the hon. Member want 1o ask in
sequence?

Shri Harish Chandra Mathur: I have
asked only onc supplementary ques-
tion so far.

~
In view of the fact that the hon.
Minister recognises that this is a
special problem of Rajasthan and be-
yond its resources, may I know what
special assistance in the cireumstances
do Governmenl propose to give?

Shri Karmarkar: Till now, schemes
have been approved to the tune of
about Rs. 208'16 lakhs in the urban
arcas, and by the end of the Second
Plan Rs. 216'23 lakhs would have been
paid.  Likewise, in respect of the
rural water supply schemes, so far as
they came within the purview of the
Health Ministry, the Rajasthan Gov-
ernment put up schemes worth about
Rs, 57877 lakhs. As against that, we
have already paid an amount of
Rs. 38:34 lakhs, and another sum of
Rs, 30 lakhs has been allocated dur-
ing the current year. In fact, we
have placed at their disposal a little
more than what they actually res
quired.

Shri Rameshwar Tantla: During the
last two years, the Rajasthan Rural
Water Supply Board has repaired and
built many wells as well as tanks with
the help of the Central and the Raj-
asthan Governments. Will the Central
Government give them some more
money so that the remaining wells
or tanks can be renovated?

Shri Karmarkar: If the schemes are
put up, then they can be considered
by the Governmen' of India.
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Shri Palaniyandy: I find that under
the National Water Supply Pro-
grammes, only the cholera  affected
area is included. May I know whether
Government would include guinea-
worm affected areas also in this pro-
gramme?

Shri Karmarkar: We have said that
arcas where cholera, tvphoid fover
and other water and filth-borne dis-
cascs are prevalent, would be given
priority in this matter,

Shri Thirumala Rao: In view of the
fact that Government have appointed
a committee with the Madras Minis-
ter as chairman. and several other
members, 1o investigate into the water
supply problem of the country, may
1 know whether Bajaslhan has to
await the outcome of that report?

Shri Karmarkar: Nobody need await
ihe outcome of that report. The com-
mittee has been set up for the follow-
ing reason. We have taken up the
solution of this problem on a national
scale; at the present moment, we
have no cxact statistics regarding all
the villages. We requested the State
Governments to give us their assess-
ment, but they could not. Therefore,
the Government of India have ap-
pointed a committee to go into this
problem in full, and also assess the
need for water supply and the sizable
costs. But, nothing will await ‘the
decizions of that committee.

&z mfemy o wT BTAATE A
ot #1 7g I AEA F 5 Toeew #
3@ oqEt g7 g A W W s
Tt &, FH AeAAT H 7O gy A
e ¢ e s SreeRT W SmeET
& W71 ATE ¥ AT X QR w7 %Y
fariw gaw fear o v@T £ 7

N weRTwy : AAEET R AT H
q% gy WE darr T AT @ &1 WL
ey gzeg Aifzx &4, &Y & wEn
g |

" Shrimati Parvathi Krishnan: May
1 know the total amount allocated
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under the Second Plan for drinking
waler supply, and how much of that
money has been availed of so far?

Shri Karmarkar: 1 do not cany
those precise figures in ‘'my head. The
main question relates 1o Rajasthan,
and 1 am prepared to answer any
question about Rajasthan, but regerd-
ing the general question, I should like
to have notice. Though I may not be
able to give 'any figures, yet I am
happy to tell the House that we have
been able to spend a substantial part
of the money that has been allocated
for urban water supply. Regarding
rural water supply, we have been able
fo honour as many schemes as came
from the State Governments and
vould by worked out.

Shrimati Parvathi Krishnan: May
1 know whether the Ministry has ro-
ceived any complaints or any re-
presentations from any municipalitics
with regard to the State Governments
standing in the way of the implemen-
tation of thesy schemes?

Mr, Speaker: She wants to  know
whether the hon. Minister has receiv-
ed any complaints from municipalitics
to the effect that the State Govern-
ments have not been sympathetic but
on the other hand they have stood in
the way of thesc schemes being im-
plemented.

Shri Karmarkar: [ do not happen
to remember of any such complaint
by any municipality.

Shri Marish Chandra Mathur: Is the
hon, Minister aware that with
the loan assistance from the Central
Government, the Water Board had
started certain works, and more than
50 per cent. of those works still re-
main only half-finished for lack of
funds, that in certain areas water has
got to be borne from a distance of
eleven to fifteen miles, and that famil-
ics are engaged only for bringing
water to those areas?

Shri Karmarkar: [n regard tourban
water supply, anticipating any such
question, I said that the total alloca-
tion that was planned in the Second
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Shri Harish Chandra Mathur: I am
asking specifically about rural water
supply.

Shri Karmarkar: As ] said, for rural
water supply, by mistake we have
paid them more than what we need
have paid them. 1f there arec no moie
schemes from Rajasthan for rural
waler supply, we are helpless,

Shri V. P. Nayar rose—

Mr. Speaker: The main question re-
lates to Rajasthan and not to Kerala,
Shri Yajnik.

Shri V. P. Nayar: Can 1 not ask onc
question in regard to Kerala?

Shri Yajnik: May I know whether
the operations in the Rajasthan State
and the guantum of grant that is be-
g paid have been hampered or di-
minished considerably due o the very
ariificial restriction imposed aboul
money being granted by the Healith
Ministry only for the supply of pip»
water by mechanical water-works?

Shri Karmarkar: According to the
scheme evolved by the Planning Com-
mission and accepted by the Govern-
ment of India, they have charged the
Health Ministry  with the responsi-
bility in respect of water supply
schemes in the urban arcas as  also
pipe-water supply schemes in the
rural areas, Regarding individual
wells or individual villages the pro-
gramme was included under what is
known us the development assistance,
according to which a block amount i=
given to the State for development in
which water is also included. Thal
it the position.

Shri V. P. Nayar: Is it a fact that
both rural and urban water supply
schemes are delayed on account of the
paucity of cast iron water-pipes, and
if s, what is the action proposed lo
be taken to have the necessary equip-
ment here?

Shri Karmarkar: That has been the
difficulty in somge cases. The only
possible effort that has been made o
meet that difficulty is that in  the
Secrond Five Year Plan period, more
capacity has been brought into exis-
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tence. Well, the foreign cxchange
difficulties are there which my hon.
friend knows much better than 1 do.

Shri Harish Chandra Mathur: Do |
understand  that the amount madc
available by the Central Government
remains unutilised becausce Rajasthan
vanno! raise the matching grant or
because of any other reasons such as
the foreign exchange difficully cte.?”
What are the reasons?

Shri Karmarkar: The facts that 1
have got on record arc as follows. So
many schemes came f{rom Rajasthan
for rural water supply; for these, wi
had alrcady allocated and paid them
about Rs. 38'34 lakhs, and about
Rs. 30 lakhs more have becen allocated
in addition for this year. So, wha!
has been paid and allocated in  all
cromes o something more than wha*
those schemes would cost. That is the
present position. I do not want to
disappoint my hon. friend. The walcr
supply problem is a very urgent ore.
So far as the Health Ministry is con-
cerned, they would like the problem
1o be solved in the course of twa
Five Year Plans, but that depends
upon the overall resources that will
be at our disposal.

Electric Train Collision ai Chinsurah

+
Shri 5. A, Mehdi:
Shrimati Mafida Ahmed:

| Shri C. K. Bhattacharya:

*53, { Shri Agadi:

| Shri Sugundhi:
| Shri P, K, Deo:
Lshﬂ Hem Barwa:

Will the Minister of Railways be
pleased to lay a statement on  the
Table on the collision between iwa
clectric trains at Chinsurah Railway
Station on the 28th December, 18597

The Deputy Minister of Rallways
(Shri S. V., Ramaswamy): A stale-
ment furnishing the particulars of the
collision between (wo local trains
which took place at Chinsurah station
of Eastern Railway on 28-12-1959, 1=
laid on the Table of the Sabha.
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STATEMENT

Details of the accident.

On 20-12-1959 at about 17°51 hours
while HB 62 Down  Howrah-Bandul
Local was standing at Chinsurah stat-
jon on the Howrah-Bandel section of
the Eastern Railway, No. HB 64 Down
Local, a following train. entered the
station on the same line and collided
with the rear of HB 62 Dawn.

Casualty and damage to Railway
properiy.

14 persons were injured of wom
3 sustained grievous injuries. The
aproximate cosy of damage o Railway
property has becn cstimated at
Rs. 45,000,

The cause of the accident is under
investigation by the Government Ins-
pector of Railways, Calcutta.

Shri S, A, Mehdi: May | know why
such a delay is taking place in  the
submission of the report?

Shri 8. V. Ramaswamy: The maller
has been taken up by the Government
Inspector of Railways. He is  still
investigating.

Shri Sugandhi: May I know whe-
ther on this local section there are na
vontrols to avert such accidents?

Shri §. V., Ramaswamy: Conirols
are there. The Government Inspecior
is investigating to find out how it
happened.

Shri Tangamanl: The train was
slanding and another train from the
same direction collided with this train
and the accident took place. On such
a simple issue as this, how long will
iy take for the Government Inspecior
to complete his investigation?

Shri §. V. Ramaswamy: He must
make a good job of it. He must have
some time 1o go inte it thoroughly

Shri Tangamanl rose—

Mr. Speaker: Next guestion. There
is no use in asking further questions.
"The Inspector cannot do it in a hurry
or in a perfunctéry manner.
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Shri T ni: This ident hap-
pened to a local train  Another train
from the same direclion collided wita
it resulting in injuries to 14 persons,
three of them serious:y,

Mr. Speaker: I am afraid hon. Mem-
bers will have to go to that place for
inguiry

Reclamation of Ravine Lands

+

[ Shri Aurcbinde Ghozai:

| Shri Vajpayee:

| Shri Vidya Charan Shukla:

| Shri Rameshwar Tantla:
*537.7 Shri Prakash Vir Shastri:

| Shri P. K. Deo:

| Shri Bhakt Darshan:

| Shri L, Achaw Singh:

Will the Minister of Food and
Agriculture be plecsed to state:

(a) whether Stau Governments
have beepn asked to prepare schemi;
for reclaiming ravine lands in their
respective States;

(b)Y whether States will be  given
any assistance from th: Centre in this
regard; and

(e} if so, to what exlent?

The Minister of Agriculture (Dr. P
§. Deshmukh): (a) Yeo:, Sir, the Gov-
ernments of Bombay. Madhya Pra-
desh, Uttra Prade:s usod Rajasthan,

(b) Yes*

() Financial assiitan.e is permisais
ble acording to the natuce of the work
done, on cost of works and work
charged staff. For survey and affores-
tation, it is 50 per cont of the above
cost and for all other works 12.} per.
cent., the balance hi'ng permissivie
as loan.

Shri Aurobindo Ghosal: May I
know why other Stales were not given
an opportunity tc take up such
schemes?

Dr. P, S. Deshmukl: These are tac
main States where th. problem is
acute.
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Shri Awrobindo Gbosal: May I
know whether the 1cclaimed lands
will be put under cultivation through
co-operative farming®

Dr. P, S, Deshmukh: We have not
got much land reclai.red so far. So
the question does not crise, It is the
policy of Government to encourage
co-operative farming wherever possi-
ble.

Shri Thiramala Rao: What is the
amount allotted to Mafhya Pradesh
and what is the extenr - of the ar:a
covered by ravines i Madhya Pra-
desh?

Dr. P. S. Deshmukh: There was a
provision of something like Rs. 77
lakhs in our budget. But nothing
much has been spent. For Madhya
Pradesh, we had sanctioned three
schemes: (1) the ravine reclamation
scheme in the Madhya Bharat region,
(2) soil conservation ravine reclama-
tion pilot project at Naikpura, and
(3) soll conservation Chambal pilot
project by the CTO. I have not got
figures of the actual expenditure, but
the cost was rather heavy. We intend-
ed to reclaim about 1,000 acres. The
CTO did work on 352 acres.
cost was Rs. 900 per acre.

Shri Thirumala Rao: Are Govern-
ment aware that apart from reclaim-
ing land and increasing agricultural
production, this ravine problem is in-
timately connected with the law and
order problem, because the ravines
provide shelter to a large number of
dacoits?

Dr. P. 8. Deshmuokh: Yes, that is
quite correct, and no less a person
than the hon. President of the Indian
Republie brought this matter to our
notice freshly. We have now issued
fresh instructions and asked for a
report from the State Government.
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Floating Dock at Visakhapatnam

*538. Shri T. B. Vittal Rao: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) at what stage is the proposal to
have a floating Dock at  Vishakha-
patnam;

(b) what is the es!'imated cost of
the project; and

(c) the likely foreign cxchange com-
ponent of the same?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Under pre-
liminary stage of consideration by
the Hindusian Shipvard.

(b) Roughly Rs. 150 lakhs.

(c) It is difficult to indicate at this
stage Lthe amount of foreign exchange
required for the project.

+ Shri T, B, Vittal Rao: The Ship Re-
pairs Committee had recommended
the construction of a dry Dock. It
could not be taken up for want of
foreign exchange. May I know when
a decision on the construction of the
floating Dock will be finalised?

Shri Raj Bahadur: The same diffi-
culty is coming up in respect of the
floating Dock. But we are trying to
find out what we can do about it

Shri T. B, Vitial Rao: Is there go-
ing to be any foreign collaboration in
the construction of the floating Dock?

Shri Raj Bahadur: That may also
be a matter which will be taken up
for consideration.

Shri 8. C. Samanta: May I know
whether the four jetties that are being
constructed there will be completed
before this is taken up?

Shri Raj Bahadur: The project re-
garding floating Dock or dry Dock is
completely different from that ques-
tion. That question will be consider-
ed on its own merits.
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Re. Question 542,

Mr, Speaker: Shri Radha Raman has
written to me that his question No.
542 may be given preference for be-
ing answered in one or lwo minuics
that are left. Is it the pleasure of the
House that I may take it up?

Some Hon. Members: Yes,

Mr. Speaker: Question No. 542 may
be answered.

International Civil Airport at Delhi

[ Shri R-t‘l‘!hl Raman:
| Shri A. M. Tariq:
.,542”{' Shri D. C. Sharma:
Shri Rameshwar Tantia:
Shri Prakash Vir Shastri:
LShri B, C. Mullick:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether Government contem-
plate constructing any  International
Airport in Delhi near Ghaziabad in
the near future to meet the growing
air traffic of the Capital;

(b) if so, what are the details of
this airport and the probable period
by which it might be ready with
special features, if any; and

(c) when constructed what changes
will take place in the airports at
Palam and Safdarjung?

The Deputy  Minister of Civil
Aviation (Shri Mohiuddin): (a) The
question whether a separate Inter-
national Civil Airport should be con-
structed for Delhi at a place other
than Palam is still under consideration,
but in the meantime & new runway is
being constructed at Palam’ for use
by Boeing Jet aircraft.

{b) and (c). Do not arise.

Shri Radha Raman: May I know
whether Government have already ac-
quired some land for this purpose
either at Ghazibad or any other place?

Shri Mohinddin: No, we have not
acquired any land
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Shri Radha Raman: May I know
how long will it take to finalise the
consideration of the establishment of
an International Civil Airport in
Delhi, and how long will it take to
come into existence?

Shri Mohiuddin: T cannot say how
long it will take for a separate Inter-
national Airport to be constructed.
But the runway which is now under
construction at Palam will be about
10,000 ft. Jong and it will be service-
able for the heaviest jet plane of the
type of Boeing T07.

Mr. Speaker: The Question Hour is
over.

So far as such questions are concern-
ed, I find it diflicult to decide. There
are differences of opinion as to whe-
ther any particular question is im-
_portant or not. Personally, I do not
se¢ how this particular guestion is
very important. Therefore, I would
not like to ask the opinion of the
House unless the hon, Member takes
care to give me intimation before
the work of the day begins in which
casc I will be in a position to find out
whether it is really necessary or use-
ful. I have to elbow out some other
questions also which may be equally
important.

WRITTEN ANSWERS TO
QUESTIONS

D.T.U. Buses

*530. Shrl Pramathanath Banerjee:
Will the Minister of Transport and
Communications be pleased to state:

(a) how many buses run by Delhi
Transport Undertaking are not road-
worthy;

(b) what steps are being taken to
make them road-worthy; and

(c) whether the D.T.U. workers
have demanded that these buses be
made road-worthy to avoid delays,
accidents and break-downs on the
roads?

The Minister of State in the Minis-
try of Transport and Communications
(8hri Raj Bahadur): (a) None.

{b) Does not arise.

(c) No demand of the nature men-
tioned by the Hon'ble Member has
been made by the workers. However,
a complaint about some defects in
certain buses, was made by the DTU
Workers' Union during their agitation
in August, 185% and the matter is
under investigation by the Municipal
Commissioner,

Electric Train from Asansol to
Rourkela

*531, Shri B, C. Mullick: Will the
Minister of Rallways be pleased to
refer to the reply given to Starred
Question No. 303 on the 16th Febru-
ary, 1959 and state:

(a) the progress achieved so far for
the running of electric trains between
Asansol and Rourkela; and

(b) what amount of money has been
expanded for this work upto the end
of January, 19607

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) The
work is in progress and is expected
to be completed according to the
Schedule i.e. before the end of the
2nd Plan Period.

(b) Rs. 3,07,31,489.

Water in Railway Compartments

*532, Shri P. K. Deo: Will the
Minister of Rallways be pleased to
state:

(a) whether Government are aware
of the complaints that the water in
the water tanks of the railway com-
pariments comes to a boiling point in
summer during day time and cannot
be used; and

(b) whether Government are going
to provide insulators or any other
device to keep the water in. the rail-
way compartments cool in summer?

The Deputy Minister of Railways
(Shri 5. V. Ramaswamy): (a) No
complaints have been received to the
effect that water in the carriage tanks
comes to boiling point during summer,



3643 Written Answers

but it is known that water in the
tanks does heat up during summer.

(b) This is being investigated.
Marine Engineering College in EKerala

(Shri A. K. Gopalan:
"535.{ Shri Narayanankutty
| Menon:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether the Government of
India have received any memorandum
from Kerala about the establishment
of a marine engineering college there;
and

(b) if so, at what stage is the pro-
posal?

The Minister of State In the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes, Sir.

(b) The National Shipping Board in
its report on the III Five Year Plan
target has advised that the existing
Marine Engineering College with its
expanded in-take of 100 apprentices
per year is adeguate to meet our
requirements for the current and the
next plan.

Rise in Price of Paddy in Manipur

*539. Shri L. Achaw Singh: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that a
substantial sum of money has been
advanced to the Handpounding Co-
operative Societies of Manipur by the
Khadi and Village Industriecs Com-
mission and the procurement of paddy
by these Co-operatives has adversely
affected the market price of paddy
and the price has gone up and paddy
is not available in the open market;
and

(b) if so, whether any check has
been put on their operations?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas):
(a) and (b). Up to 26th January,
1860, 18 Handpounding Co-operative
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Societies in Manipur are reported to
have actually withdrawn only about
Rs. 60,000 against an advance of
Rs. 1'9 lakhs made by the Khadi
and Village Industries Commission.
With this amount they could have
bought at the most 300 to 400 tons
of paddy. This is a small quantity
compared to the total production
which is over 1 lakh tons in terms of
rice, Considering that Manipur is
normally surplus in rice and is
separately cordoned off such  small
purchases should not materially affect
the price level. The Manipur Ad-
ministration is keeping a watch over
the situation so that while the pro-
ducers get reasonable prices the con-
sumers are not unduly affected.

Hirakud Project

*540. Shri Chintamoni Panigrahi:
Will the Minister of Irrigation and
Power be pleased to state:

(a) whether 1,656,721 acres of land
which were made ready for irrigation
from canals from the Hirakud Dam
Project have received irrigation facili-
ties by now; and

(b) if not, the reasons therefor?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Yes, Sir.
The Hon'ble member perhaps refers
to the area of 156,721 acres for
which irrigation facilities had been
made available up to the end of
March, 1957. Since then, the area for
which irrigation facilities have been
provided has gone up to 3,390,760 acres
of land. The State Government have
reported that by October, 1959,
2,85,171 acres of land received irriga-
tion from the Hirakud irrigation
gystem.

(b) Dooes not arise.

Special Trains for Ajmer Urs

*541. Shri Raghunath Singh: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that during
this year the Railway authorities had



3645 Written Answers PHALGUNA 12, 1881 (SAKA) Written Answers

not made adequate arrangements for
Ajmer Urs held in the first week of
January, 1960 and nearly a lakh of
passengers utilised private buses,
roadways and about a lakh remained
in Delhi and Agra and were not able
to attend the Urs;

(b) if so, how many special trains
were run and what arrangements were
made by the Railways for the
passengers;

{c) whether return tickets were
issued; and

(d) if so, whether it was notified
and communicated in time?

The Deputy Minister of Rallways
(Shri Shahnawaz Ehan): (a) No.

(b) 7 special trains—one inward and
8 outward—were run to clear the rush
of traffic in connection with the Urs.
Also, extra carriages were attached
to the regular trains running on the
section to the maximum possible
extent. Additional facilities provided
for passengers were a city booking
office at Dargah Bazar at Ajmer, a
separate exit for lady passengers in
the III class Waiting Hall at Ajmer,
extra temporary lights in the 1II class
Waiting Hall and other places, extra
loud speakers and adequate arrange-
ments for supply of drinking water.

(e) Yes, return tickets at two single
journey fares were issued from cer-
tain stations.

{d) The information is being collect-
ed and will be laid on the Table of
the House,

Multl-Channel V.H.F. Equipment

Shrl Aurobindo Ghosal:
Shri B. Das Gupta:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether any agreement has been
signed between the Government of
India and the Mackay Radio and
Telegraph Co. of US.A. for the supply
of multi-channel V.HF. equipment;
and

(b) it so, what are the terms?

*543.
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The Minister of Transport and Com-
munications (Dr, P. Subbarayan): (a)
Yes, Sir.

(b) A statement is given below:—

STATEMENT

Under the terms of the Agreement
signed between the Government of
India and the Mackay Radio and
Telegraph Company of the United
States of America, on the 25th July,
1859, the latter are to supply to the
Overseas Communications Service of
the Government of India, wireless
equipment and spares for a complete
four-channel radio-ielegraph service
between India on the one hand and
the U.S.A. and the Philippines on the
other. The cost of the equipment,
aggregating to $150,000, will be met
by the Mackay Radio & Telegraph
Company in the first instance, and
repaid by the Overseas Communica-
tions Service subsequently from out
of its foreign exchange earnings from
the leased channels that may be rent-
ed out to large users of telegraph
service, such as, the airlines, business
houses, etc. The Mackay Company
will not charge any interest on the
amount in question, nor take any
commission for the equipment to be
supplied. The technical standards
and specifications for the equipment
will be indicated by the Director
General, Overseas Communications
Service. In short, the equipment will
be supplied by the Company to the
Govt. of India on what may be des-
cribed as the ‘pay-as-you-earn basis’.

2. The Agreement also provides for
u further dollar credit of $150,000, if
required by the Government of India
after repayment of the first credit,
for the purchase of V.H.F. equipment
to replace the present landlines
system connecting the Central Tele-
graph Office of the Overseas Com-
munications Service, Calcutta, with
the Transmitting and Receiving
Stations of the Service. This further
credit will be repaid in such manner
as may be mutually agreed upon
between the Governmcnt of India and
the Mackay Radio, and Telegraph
Company.
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East Pakistan

*546. Shri Ajit Singh Barhadi: Will
the Minister of Health be pleaged to
refer to ihe reply given to Starred
Question No, 406 on the 30th Novem-
ber, 1959 and state what kind of prac-
tical training has been proposed for
L.MF. qualified Medical practitioners
from East Pakistan before registering
them ag licentiates?

The Minister of Health (Shri
Karmarkar): The Medical Council
of India have referred the matter to
a Sub-Committee whose recommenda-
tion is awaited.

Maize Seed Breeding Station, Kangra

o5gq, J Shri Hem Raj:
"\ Shri Padam Dev:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether Maize Seed Breeding
Station is located at Kangra since
1857;

19; whether it iy now proposed to
shifi it to Saproon near Solan in
Himachal Pradesh; angd

(e) if so, the reasons therefor?

The Minister of Agriculture (Dr.
Pr. 8. Deshmukh): (a) Yes.

() Yes,

(e} The shifting has been decided
upon in enable the centre to cater to
the needs of the hilly tracts of Punjab
as well as Himachal Pradesh,

Agricultural Implements
485, Shri Inder J. Malhotra: Will
the ster of Food and Agriculture
be pleased o refer to the reply given
to Unstarred Guestion Noo 1510 on
the 16th Deeemnber, 1959 and state:

(a) what procedure has been
adopted by the Central Government to
manufacture the improved agricul-
tural implements, recommended by the
Agricultural Engineering Division of
the Indian Agricultural Research
Institute, New Delhi, on a large scale
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for making these
farmers;

available to the

(b) in-what parts of the country
these improved implements are being
manufactured; and

(c) on what basis the prices for
these improved agricultural imple-
ments are fixed?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) The agricul-
tural implements recommended by the
Agricultural Engineering Division of
the Indian Agricultural Research
Institute, New Delhi, have been sup-
plied to the State Governments for
conducting tests and trials under
their regional conditions. Reports
regarding the suitability or otherwise
of these implements are awaited from
the State Governments.

After the implements have been
found useful, the State Governments
will take further necessary action for
their popularisation. Drawings
together with specifications ete. of the
implements recommended by the
Indian Agricultural Research Institute
are, however, furnished to the manu-
facturers of Agricultural implements
by the Institute. Several manufac-
turers have availed of this facility.

(b} These implements are being
manufactured by the various firms in
Kerala, Madras, Andhra Pradesh,
Mysore, Bombay, Madhya Pradesh,
West  Bengal, East Paunjab, Uttar
Pradesh. Bihar and Orissa.

(c) Prices of agricultural imple-
ments except in the Punjab are not
fixed by Government. They are fixed
by the manufacturcrs themselves
and are generally dependant on easy
availability of raw material, power
and skilled labour and location of
manufacturing centres. In the Punjab,
where the steel quota for agricultural
implementg is released to the manu-
facturers by the State Agricultural
Engineer, fair ex-factory prices are
also fixed by him.

Nagarjunasagar Project

. *549, Kumari M. Vedakumari: Will
the Minister of Irrigation and Power
be pleased to state:

(a) whether the carrying capacity of
left bank canal of Nagarjunasagar Pro-
ject has been raised;

(b) whether it is a fact that the
length of left bank canal will be ex-
tended only upto 140 miles in the
second phase programme; and

{c) the reasons for not taking any
action with regard to the decision of
extending the canal upto Tamilleru
border?

The Deputy Minister of Irrigation
and Power (Shri Hathl): (a) In the
first stage of the Nagarjunasagar Pro-
ject, as included in the Plan, the car-
rying capacity of the Left Bank Canal
would be 11,000 cusecs. Masonry
structures are, however, being so de-
signed as to provide for an increased
discharge capacity in the next stage of
the Project.

(b)Y and (c). The Project, as includ-
ed in the Plan, envisages the construe-
tion of the Left Bank Canal upto mile
108. The Government of India have
not so far received any specific pro-
posal from the Andhra Pradesh Gov-
ernment for taking up the next stage
of the project. The question of ex-
tending the Left Bank Canal beyond
mile 108 does not, therefore, arise at
present.

Dredging in Bhagirathi-Hooghly

Shri H. N. Mukerjee:
Shrl Prabhat Kar:

Will the Minister of Transport and
Communications be pleased to state:

*550.

(a) the expenditure incurred by the
Calcutta Port Commission during the
last five years on account of dredging
operations in the 80-mile channel of
the Bhagirathi-Hooghly from the Bay
to the port;

(b) the cost of new dredgers for
which orders have been or are being
placed; and
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(c) whether there is any scheme for
investigating conditions in the conti-
nental shelf of the Bay of Bengal,
whence masses of silt are pushed back
into the channel?

The Minister of State in the Minis-
try of Transport and Communica-
tions (Shri Raj Bahadur): (a) The
expenditure incurred by the Calcutta
Port Commissioners on  dredging
operations in the Hooghly during the
last five years is as follows:—

(Rs. in lakhs)

1954-55 53-4
1955-58 5571
1956-57 638
1957-58 57-8
1958-59 B1-4

This is exclusive of depreciation on
the dredging fleet which will be
about Rs. 15 to Rs. 20 lakhs.

(b) Orders have been placed for
a new BSuction Dredger at an esti-
mated cost of Rs. 1'77 crores. It is
proposed to buy two more Suction
Dredgers, the cost of which may
amount to about Rs. 3 crores.

An order has also been placed for
a new Bucket Dredger at a cost of
Rs. 89,03,266/-. In addition the Com-
missioners propose to acquire another
grab dredger at a cost of Rs, 55
lakhs.

(c) The entire question of the tidal
mechanism and the hydraulic fea-
tures of the Hooghly estuary is pro-
posed to be studied by the Hydraulics
Expert who will be arriving in India
in April, 1960. In the course of his
investigations, he will doubtless in-
vestigate all aspects of the problem
of siltation of the Hooghly Estuary.

Import of Spare Parts of Tractors and
Bulldozers

*551, Shri Rami Reddy: Will the
Minister of Food and Agriculture be
pleased to refer to the reply given to
Starred Question No. 939 on the 29th
August, 1959 and state whether the
Government of Andhra Pradesh have
since been allotted the required
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foreign exchange for the import of the
spare parts for the repairs of tractors
and bulldozerg in the State?

The Minister of Agriculture (Dr.
P. 8. Deshmukh): Foreign exchange
worth Rs. 6:46 lakhs was released to
the State Government of Andhra Pra-
desh on the 20th November, 1859,
and a supply of spare parts worth
Rs. 84,000 was arranged from the Cen~
tral Tractor Organisation,

Foreign Travel Agents

*552. Shrli Arjun Singh Bhadauria:
Will the Minister of Transport and
Communications be pleased to state:

(a) whether any foreign travel
agents were invited to India recently;
and

(b) if so, the purpose of their visit?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes.

(b) In order to give them first hand
information about the places of inte-
rest and facilities available at these
places thereby enabling them to pro-
mote tourism to India,

Central Tractor Organisation

[ Shri Yajnik:
*553. { Shrl Bishwanath Roy:
| Shri S. M. Banerjee:

Will the Minister of Food and Agri-
culture be pleased to lay a statement
showing: '

(a) whether it is a fact that Cen-
tral Tractor Organisation has been
closed;

(b) whether it is a fact that the
Organisation has already paid back
all the money that was spent on it
leaving assets in  the form of
machinery;

(¢) what is the acreage of land
reclaimed and jungles cleared by the
QOrganisation during its tenure;
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(d) how the machinery of the Orga-
nisation has been disposed of;

(e) whether some machinery is still

to be disposed of; and

(f) the number of technicians whose
services have been lent to other orga-
nisations or States and those re-
trenched?

The Minister of Agricolture (Dr. P.
B. Deshmukh): (a) A decision has
been taken to close down the Central
Tractor Organisation and it is now in
the process of being closed down.

(b) The position as on 1-4-59 was as
follows: —

Rs.
. 16°23 crores.
. 1478 crores
210 crores.

(1) Total Expenditure

(1) Total Recoveries

(1) Assets

(sv) Liabilities due to sundry
itors excluding amount

not yet repaid to Govt . 0-33 crores.]

(¢) The work done by the Organisa-
tion upto-date isi—

acres.

(1) Kans clearance 16,607,548
(4§) Jungle clearance 62,784
(#if) Land development 10,074
(sv) Ravine reclamation 740
(v) Earth ma\rmf work for

construction of @ runway . 3,10,11,000 cft.

(d) and (e). There are demands
from certain Govt. Projects for a
number of items of machinery, spare
parts, etc. with the department. After
meeting these demands it is proposed
to entrust the disposal of the remain-
ing machinery to the Directorate
General of Supply & Disposals,

(f) The information is given be-
low:—

(i) Mo, of technical posts re-

duced from 1.7.58 to 1-2-1960 978
(ii) No. of persons fixed up in
other Govt. Departments . 506

1) No. of persons who were
¢ retrenched . B ELL

Calcutta-Agartala Air Service

*554, Shri Bangshi Thakur: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether il is a fact that the
people and the businessmen of Tri-
pura arc suffering much inconvenience
due to irregular flights of the IAC.
freighters to and from Agartala and
Calcutta since January, 1960; and

(b) if so, when the normal flights
of the freighters of the 1.A.C. to and
from Agartala and Calcutta are ex-
pected?

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): (a) and (b).
Scheduled freighter services belween
Calcutta and Agartala are operated by
the Indian  Airlines Corporation
according to demand. During Janu-
ary and February 1860, a total of
247 flights were operated, some with
Skymasters, to meet the increasing
demand. A large number of services
planned was cancelled during the.
period due to foggy weather at Cal-
cutta.

Colorisation of Vanaspat

(Shri Ram Krishan Gupta:
| Shri D. C, Sharma:
*555./ Shri A, K. Gopalan:
Shri S. M. Banerjee:
| Shrimati Ila Palchoudhuri:

Will the Minister of Food and Agri-
culture be pleased to refer to the
reply given to Starred Question No.
926 on the 16th December, 1950 and
state:

(a) whether some suitable colour
has since been found out for the
colorisation of Vanaspati; and

(b) if so, what is that colour?

The Deputy Minister of Food and
Agriculture (Shrli A, M. Thomas):
{a) No, Sir.

(b) Does not arise.
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P;mm-nhumncar Rail
Link

(Shri D. C, Sharma:
*558, / Shri Bangshi Thakur:
| Shri Dasaratha Deb:

Will the Minister of Rallways be
pleased to refer to the reply given to
Starred Question No. 439 on the 30th
November, 1959 and state the further
progress made in regard to the sur-
vey of Patharkandi-Dharmanagar
Railway Line for linking Tripura
with the rest of India?

The Depuiy Minister of Railways
(Shri 8. V. Ramaswamy): The Final
Location Survey is nearing comple-
tion,

Technical Consultants for Port Deve-
lopment

Shri S§. C. Samanta:
*557. { Shri Subodh Hansda:
|_ Shri R. C. Majhi:

Will the Minister of Transport and
C nications be pleased to refer
to the reply given to Starred Question
No. 410 on the 30th November, 1958
and state:

(a) how far the scheme to build up
a body of consultants for tendering
advier to the Central as well as State
Governments on technical problems
relating to port development and
‘Inland water transport has progres-
sed;

(b) whether for this work advice
is sought from foreign experts and
consuliants; and

(¢) if so. whether the scheme will
be expedited?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) and (c). It
has been decided to set up a body of
Consultants to advise the Govern-
ment and Port Authorities on techni-
cal problems relating to Port Deve-
lopment and Inland Water Transport.
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The details of the Scheme are being
worked out.

(b) At present the advice of
foreign experts and Consultants is
sought by Government only on tech-
nical problems of a very complicated
nature.

Loan of Indian Railway Personnel to
Aslan and African Countries

*558, Shri Rameshwar Tantia: Will
the Minister of Railways be pleased
to state:

(a) whether it is a fact that a num-
ber of countries of South East Asia
and Africa have asked for the loan
of services of experienced Indian
Railway personnel for the develop-
ment of their Railway Systems;

(b) if so, the reaction of Govern-
ment thereto; and

(c) the steps, if any, taken so far?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes,
the Governments of Burma and
Ghana, from S.E. Asia and Africa res-
pectively, approached fthe Indian Gov-
ernment Railways for the loan of the
services of Indian railway person-
nel.

(b) The Government of India are
quite sympathetic towards such re-
quests. But the compliance thereof
is subject to our own manpower con-
ditions and requirements.

(e) The reqguest of the Burma Gov-
ernment for the services of an
Accounts expert could not be acceded
to owing to our requirement for the
services of the particular individual
specified by that Government. In res-
ponse to the Ghana Government's re-
quest for Indian Railway' personnel to
man flve posts, the names of nine
officers were forwarded. Four of the
officers recommended were selected
by that Govt. and they have since
joined their duty-posts.
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Rallway Uniforms Committee

*559. Shri T. B. Vittal Rao: Will
the Minister of Railways be pleased
to refer to the reply given to Unstar-
red Question No. 876 on the 3rd
December, 1859 and state:

(a) the reasons for the delay in
the cxamination of the report of Rail-
way Uniforms Committee; and

{b) when the same is likely to be
finalised?

The Deputy Minisier of Railways
(Shri 8. V. Ramaswamy): (a) The
report has had to be examined keep-
ing in view the need to ensure that
the exira expenditure was kept down
to the minimum, and at the same time
provide a measure of standardisation
over all the Railways. Certain inves-
tigations on the manner of fabrication
of uniforms also became necessary.

(b) It is expected to finalise the
question shortly.

World Agriculture Fair
*560. Shri L. Achaw Singh: Will
the Minister of Food and Agriculture
be pleased to state:

{(a) whether it is a fact that Mani-
pur could not participate in the
World Agriculture Fair due to non-
availability of funds; and

(b) if so, the rcasons as to why
adequate funds were not made avail-
able for this purpose?

The Minister of Agriculture (Dr. P.
S8, Deshmukh): (a3 1e Manipur
Administration could not participate
partly due to non-availability of funds
and partly because the staff engaged
in developmental activities could not
be spared for the purpose for a long
period particularly during the last
few months of the financial year.

(b) There was no provision in the
normal budget of the Administration
for expenditure on the Fair and sav-
ings were also not available for re-
appropriation,

Bridges in Assam

*561, Shrimail Mafida Ahmed: Wil
the Minister of Transport and Com-
munications be pleased to state:

(a) whether Government of Assam
have asked the Central Guvernment
to release foreign exchange for import
of bridge-construction materials dur-
ing 1959-60;

-[b) if so, the amount that has been
sanctioned; and

(e) if no amount has been sanc-
tioned so far, the reason therefor?

The Minister of State in the Minds-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes, Sir.

(b) Against a demand of about
Rs. 1'60 lakhs, the release of foreign
exchange for Rs. 30,000 has already
been sanctioned. Besides, the require-
ment of high tensile steel worth
Rs. 70,000 has been jncluded in the
bulk purchase being made by the
Iron and Steel Controller, Calcutta,
and the material is expected shortly.
As regards the balance of Rs. 60,000,
the State Chief Engineer has been
requested to furnish a detailed break-
up to enable the Government of India
to consider the matter further.

(c) Does not arise,

Nagarjunasagar Project

*562. Shri Rami Reddy: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether the progress of cons-

‘truction of Nagarjunasagar Dam has

been according to schedule; and

(b) the estimated expenditurc for
this Project during 1958-607

The Deputy Minister of [Irrigation
and Power (Shri Hathl): (a) The
overall progress is satisfactory. In
fact the progress on some of the items
is ahead of the schedule.

(b) About Rs. 85 crores.
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Jet Comet IV for AILL

*564. Shri Ram Krishan Gupta:
Will the Minister of Tramsport and
Communications be pleased to refer
to the reply given to Unstarred Ques-
tion No. 1283 on the 11th December,
1859 and state:

(a) whether the proposal regarding
package deal offered by the manufac-
turers of the Jet Comet IV to Air
India International to sell Comet IV
planes against the purchase of Cons-
tellations and Super-Constellations has
since been discussed between the

Corporation and the representatives
of the manufacturers; and

(b) if so, the result thereof?

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): (a) and (b).
The Air India International have
since decided not to mccept the offer
made by the manufacturers of Jet
Comet IV.
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Ganga Barrage Scheme
Shri §, C. Samanta:
Shri Subodh Hansda:

*565. { Shri Ram Krishan Gupta:

| Shri Pangarkar:
| Shri Tridib Kumar
| Chaudhuri:

Will the Minister of Irrigation and
Power be pleased to refer to the
reply given to Starred Question No.
683 on the Bth December, 1959 and
state whether the Ganga Barrage
scheme has since been finalised?

The Deputy Minister of Irrigation
and Power (Shri Hathl): Two Field
Investigations Divisions are being
created to collect data essential for
the preparations of detailed designs.

Rajasthan Canal

*566. Shri D. C. Sharma: Will the
Minister of Irrigation and Power be
pleased to refer to the reply given to
Starred Question No. 666 on the 8th
December, 1959 and state the further
progress so far made in the cons-
truction of the Rajasthan Canal?

‘The Deputy Minlster of Irrigation
and Power (Shri Hathi): A statement
giving the required information is
given below:—

STATEMENT
Progress of works on the Rajasthan Canal
upto the end of Yamuary, 1960,

Item of Work

1. Earthwork for
excavation and em-
bankments of the
Rajasthan Feeder.

2. Compaction work
of earthwork for
lining of the Fee-
der.

3. Lining of the Fee-

der, .
4. Rajasthan Main
Canal,
5. Masonry works .

Quantity dome
6o-84crores c. fr.
approximately.

16 - 71 crores c. ft.
approximately.

3918 running feet.
0-8z  crores c.ft.
carth _excavated,
Three Railway Brid-
s and one D. R.
ridge have been
completed. Twenty
four other masonry
8y comy SINE
one Railway Bridge,
twelve road bridges
and eleven impor-
tant drainage cross-
ings, are in various

stages of progress.
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Temporary Taxi Permits in Delhi

633. Shri B. C, Mullick: Will the
Minister of Transport and Commau-
nications be pleased to state:

(a) whether it is a fact that the
reconstituted State Transport Autho-
rity issued temporary taxi permits
for the duration of the World Agri-
culture Fair; and

(b) if so, how many such permits
were issued?

The Minister of State in the Minis-
try of Transport and Communications
{Shri Raj Bahadur): (a) No.

(b) Does not arise.

Rural Electrification in Andhra
Pradesh

634. Shri Madhusudan Rao: Will
the Minister of Irrigation and Power
be pleased to state:

(a) whether the Andhra Pradesh
Government had sent any proposal for
Central assistance for rural electrifi-
cation programme during 1958-59
and 1958-60; and

(b) if so, the action taken thereon?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Yes, the
Andhra Pradesh Government asked
for Central assistance for rural elec-
trification programme from miscella-
neous development fund as under:

1958-59

Rs. 148°77 lakhs
1959-60

Rs. 16'423 lakhs

(b) The following loans for misce-
llaneous devel t sch N
which, inter alia mcluded schemes
for rural electrification, were given
to the State Government:—

1958-59 Rs. 250°00 lnkhl

1959-60 The proposal re-
aeiwef on 8-1-80, Ind is
under examination.

8.B. Accounts and Postal Certificates
of Displaced Persons

Shri D. C, Sharma:
635. {Bhﬂ Ajit Singh Sarhadi:

wm the M:mster oi’ Transport and

be d to refer
to the reply given h Unstarred Ques-
tion No. 480 on the 25th November,
1859 and state the further progress
since made in settling the claims of
Savings Bank Accounts and Postal
Certificates in regard to displaced
persons?

-

The Minister of Transport and
Communications (Dr. P. Subbarayan):
No further exchange of verified lists
has teken place after April 1959,

Idle Wagons at Mysore Station

636, Shri Slddiah: Will the Minis-

ter of Rallways be pleased to state:

(a) the number of wagons lying idle
at the stable yards of Mysore City
Railway Station as on the 1st Janu-
ary, 1960; and

(b) the reasons why they are not
utilised?

The Deputy Minister of Rallways
(Shri S. V. Ramaswamy): (a) 106
wagons equivalent to 256 four-
wheelers.

(b) These wagons have been con-
demned on age cum condition basis,
withdrawn from service and are
awaiting cutting up.

Over Bridge at Lahori Gate

637, Shri D, C. Sharma: Will the
Minister of Tra t and C i
cations be pleased to refer to the reply
given to Unstarred Question No. 635
on the 30th November, 1959 and state:

(a) the progress made, if any, in the
construction of the railway over-
bridge at Lahori Gate, Delhi; and

(b) the time by which it is expect-
ed to be completed?
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The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) The work of
widening the approaches to the bridge
is still held up due to difficulties in
obtaining vacant possession of land.
The Estate Officer, Delhi Development
Authority is going into the evidence
regarding the encroachments.

(b) It is not possible to estimate
the time at this stage.

Ballimela Dam in Orissa

638. Shri Chintamonl Panigrahi:
Will the Minister of Irrigation and
Power be pleased to state:

(a) whether the Government of
Orissa have compleled the investiga-
tion of the Ballimela Dam sites by
now;

(b) whether they have forwarded
the estimates and other details for
examination to the Central Water and
Power Commission;

(c) whether they have been exa-
mined; and

(d) the result thereof?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) to (d).
A copy of the Ballimela Project Re-
port has been received recently in
the Central Water and Power Com-
mission and is under examination.

Grain Storage Training and Resgarch
Institute, Hapur

639, Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the number of persons trained
by the Grain Storage Training and
Research Institute at Hapur so far;

(b) the number of courses that are
being run at presént;

(c) the total amount spent up-to-
date on this training; and

(d) whether there is any proposal

to increase the capacity of the Insti-
tute?

MARCH 2, 1060

.(a) 333 persons have been

Written Answers 366 4

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas):
trained
so far.

(b) At present one course is being
run at a time and in the past some-
times two courses have been run
simultaneously, Eleven courses have
been completed so far,

(c) The Institute is engaged in
Training and Research. The amount
spent for both the functions is about
Rs, 23,000 in the last 13 months,

(d) Proposals for increasing the
capacity are under examination, in
the coniext of likely increase of
stocks.

Train Derailment, Delhi

640. Shri Amjad Ali: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that a
bogie of a shunting train was derail-
ed near the cast cabin of Delhi Rail-
way Station on the 23rd December,
1959; and

(b) if so, the cause of the derail-
ment?

The Deputy Minister of Railways
(Shri §. V. Ramaswamy): (a) Yes.
On 23.12.59 at about 22.35 hours dur=
ing shunting operations, one coach de-
railed at Delhi Main station,

(b) Incorrect setting of points,
Oil Tankers

641. Shri Ram Krishan Gupta: Will
the Minister of Transport and Com-
munications be pleased to refer to the
reply given to Unstarred Question
No. 1338 on the 11th December, 1959
and state:

(a) whether negotiations with the
three leading foreign oil firms—
Burmsah Shell, Stanvac and Caltex—
for charter of ocean-going oil tankers
to them in a bid to save forelgn ex-
change have since been finalised;

(b) if sn, the details thereof; and
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(c) the amount of foreign exchange
likely to be saved?

The Minister of Staie in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) While nego-
tiations with Caltex and Stanvac are
still continuing, Burmah-Shell have
suggested we could purchase a suit-
able ocean-going tanker already on
charter hire with their group of oil
companies. The laiter aspect is being
explored.

(b) and (c). Do not arise.

Konar Dam

rShrl Ram Krishan Gupta:
642. Shri Vidya Charan Shukla:
Shri Madhusudan Rao:

Will the Minister of Irrigation and
Power be pleased to refer to the
reply given to Starred Question No.
681 on the B8th Decernber, 1959 and
slate:

ta) whether arbitration proceed-
ings in the case of overpayment of
M/s. Hind Patel and Company for
works done at Konar Dam have since
been completed; and

(b) if so, what has the Government
decided in the matter?

The Deputy Minister of ILrrigation
and Power (Shri Hathi): (a) Not yet.

(b) Does not arise.

Amendments to D.V.C. Act

643. Bhri Ram Krishan Gupta: Will
the Minister of Irrigation and Power
be pleased to refer to the reply given
to Unstarred Question No. 1300 on
the 11th December, 1959 and state:

(a) whether Government  have
since examined the draft amendments
to the Damodar Valley Corporation
Act; and

(b) it so, the result thereof?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) The
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draft amendments are still under con-
sideration in consultation with the
participating Governments.

(b) Does not arise.
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Sugarcane Cultivation in Punjab

645 Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the Government have
given any flnancial aid to Punjab
Government during the Second Five
Year Plan period for the promotion
and development of sugarcane culti-
vation in the State; and

(b) if so, the amount of assistance
given so far for this purpose to Pun-
jab?

The Depuity Minister of Agriculiure
(Shri M. V. Krishmappa): (a) and
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(b). Yes Sir. The amount of Cen-
tral subsidy given to Punjab Govern-
ment for promotion of sugarcane cul-
tivation is given below:— ™

'-rﬂlll Central

Scheme Year  Expendi- Share
ture

Rs. Rs.

Sugarcane 1956-57  2,21,000 45,000

Develop-  1957-58  4,67,000 1,655,000

ment 1958-59  7,07,000  3,61,000

(estimated)

ToTAL 14,85,000  §5,71,000

Sugarcane 1956-57  2,66,355 92,355

Research  1957-58  4,32,242  2,32,242

1958-59  2,71,825 96,515

ToraL 9,70,422  4,21,112

Allotment of Rallway Quarters

646. Shri Rameshwar Tantia: Will
the Minister of Rallways be pleased
to stated:

(a) the basis on which railway
quarters are allotted to the employees;
and;

(b) whether it is a fact that repre-
sentation has been received from the
employees to give allotment on the
basis of the actual date of appointment
instead of the date of applications?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a)
Quarters are allotted to the Railway
employees according to priority of
registration of applications, preference
being given to staff classified as
essential. '

(b) Representations were received
from some employees of the Eastern
Railway to this effect but the repre-
sentationists were informed that this
would not be practicable.

Provision of Ladders to Upper Berths

647, Shri P. K, Deo: will the
Minister of Rallways be pleased to
state:

(a) whether Government propose to
provide ladders to the upper berths in
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the first and second class compart-
ments;

(b) whether steps are being taken
in this regard on any Railway;

(c) if so, on which Railway; and

(d) when it will be completed on
all the Railways?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) to (d).
The question of providing ladders to
the upper berths in First class com-
partments is under examination. In
second class only seating accommoda-
tion is provided and the question of
providing ladders does not arise.

Police Van-train Collision

Shrimati Mafida Ahmed:
Shri Ram}i Verma:

Will the Minister of Rallways be
pleased to refer to the reply given to
Starred Question No, 676 on the Bth
December, 1859 and state:

(a) whether the cause of the colli-
sion between a goods trein and a
police van near Ajitwal has since been
investigated; and

(b) if so, the details thereof?

The Deputy Minister of Rallways
(8hrli 8. V. Ramaswamy): ..(a) and
(b), Yes. According to the findings
of the Assistant Officers Enquiry
Committee, the accident was due to
the Driver of the Police Bus attempt-
ing to cross the Level crossing in
the face of an approaching train when
there was no margin to do so.
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Cochin Port

650, Shri Pangarkar: Will the Min-
ister of Transport and Commanica-
tions be pleased to state the tonnage
handled at Cochin Port during 1958-
59 and 1959-60 so far?

The Minister of State in the Minis-
try of Tr and OC ica-
tions (Shri Raj Bahadur): The ton-
nage handled is as follows:—

In dead weight tons

{a) Total tonnage handled dur-
ing 1958-59

(4) Total tonnage handled dur-
ing 1959-60 (upto 10-11-59) . 1,247,879

L779:813
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Co-operative Banks in Manipur

631, Shri L. Achaw Singh: Wil
the Minister of Community Develop-
ment and Co-operation bLe pleased to
state:

(a) whether the Manipur State Co-
operative Bank could not produce the
Balance sheetz for the last 3 years:

(b) whether the Apex Co-operalive
Bank has got a substantial portion of
its capital from Government; and

(e} if so, the total amount contri-
buted as loans, subsidies and share
capital to the Apex Bank?

The Deputy Minister of Community
Development and Co-operation (Shri
B. 8§, Murthy): (a) The Balance
sheet for the year 1956-57 was presen-
ted to, and approved by the General

+ Body of the Bank on 30th Septem-
ber, 1958,

The Balance sheels for the years
1957-58 and 1958-59 were also adopted
by the general body on the 31st Jan-
uary, 1960

(b) and (c¢). Out of a total paid up
share capital of Rs. 2-82 lakhs as on
31st December, 1958, Rs. 200 lakhs
was contributed by the Government
of India

A sum of Rs. 4 lakhs was sanctioned
by the Reserve Bank of India to the
Apex Bank against the guarantee
given by the Government of India for
seasonal agricultural operations and
marketing of crops.

The following amounts were given
as subsidy for appointment of addi-
tional managerial staff:

195657 Rs. 7,574

195758

1956-59 Rs. 4.8c0

1959 60 Rs, 1,425
Rs.1,799

Loans by Manipur State Co-opera-
tive Bank "

6852. Shri L. Achaw Singh: Will the
Minister of Community Development
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and Co-operatlon be pleased to stabt
whether it is a fact that the Manipur
State Co-operative Bank  Limited
advanced loans to individuals and the
loans could not be recovered during
the last three years?

The Deputy Minister of Gommu-
nity Development and Co-operation
(Shri B. S. Murthy): No loans were
issued by the Manipur State Co-opera-
tive Bank Ltd. during  1956-
57, the year of its establishment. The
loans issued to individuals and re-

covered from them during 1957-58
and 1958-59 are as follows:—
L"u;n.\ - Loans

issued recovered
(figures rounded off (v
the nearest thousand

rupeces)
Rs, K
1957-58 . 14,000 2,00,
1958-<g . 72,000 34,00C

None of the |oans outstanding
againit individuals remained overduc,
excepting one which was overdue for
about 3 menths and has sinee been
recovered.

Teakwood in Indian Forests

653, Shri Madhusudan Rae: Will
the Minister of Food and Agriculture
be pleased to state the quantity of
teakwood now available in the forests
of our country?

The Minister of Agriculture (Dr.
P. S. Deshmukh): A statement is
laid on the Table of the Sabha [Sec
Appendix II, annexure No, 4).

Looting "of Cogl on S. E, Rallway

654. Shri Subiman Ghose: Will the
Minister of Rallways be pleased to
state:

(a) whether a gang looted coal and
other goods from one goods train in
December, 1959 between Jhantipahari
and Chhatina in Howrah-Gomoh sec-
tion, South Eastern Railway;
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(b) f so, how many wagons werc
looted and the extent of loss suffered
by railway and public; and

(ul what steps Governmoent have
taken in the matter?

The Deputy Minister of Railways
(8Bhri Shahnawaz EKhan): (a) and
(b). Yeg Sir. On 10-12-59 28 open
wagons containing railway coal only
were looted by the local inhabitants
between Jhantipahari and Chhatina
stations on the S|Eastern Railway and
about 20 tons of coal costing Rs. 560
approximately was pilfered.

(c) As result of joint raid of the
neighbouring area by the Police and
the Railway Protection Force, 4 per-
sons were arrested and approximately
20 maunds of coal was recovered. A
patrol party consisting of G.R.P., R.
PF. and local policc has also been
formed to protect the area from fur-
ther incidents of this nature.
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Special Trains for Bangalore

656. Shri Bibhuti Mishra: Will tha
Minister of Rallways be pleased to
state:

(a) the number of passengers from
various places in India who travelled
in different classes in connection with
the sixty-fifth Scssion of the Congress
held at Bangalore and the number of
special trains run for this purpose:

(b) the income accrued to the Gov-
erament from this traffic;

() the various facilities made avail-
able to passengers: and

(d) the extent of co-operation given
by the Railway Department in this
matter?

The Deputly Minister of Railways
(Shri Shahnawaz Khan): (a) about
43,500 passcngers (both inward and
outward) travelled from various places
in India in connection with the sixty-
fifth Sesgion of the Congress at Ban-
galore. 21 special trains (14 inward
and 7 outward) were run to and from
Bangalore CanttiCity, not exclusively
for Congress Session but to clear all
traffic which offered during the perind,
Regular trains werc also augmontod
to the cxtent feasible.

(b) Approximately Rs 3 lakhs,

(c) and (d). A statement is laid on
the Table of the Sabha. [See Appen-
dix II, annexure No. §).

Taxis at New Delhi Railway
Station

657. Dr, Ram  Subhag Singh:
Will the Minister of Transport and
Communications be pleased to slate:

(a) whether Government are aware
that the taxi drivers who park their
taxis just in front of New Dielhi
Railway Station do not take passen-
pers when approached; and

(b) if so, action taken by Govern-
ment in the matter?

The Minister of Stale in the Minis-
try of Transport and C ications
(Shri Raj Bahadur): (a) and (b).
Only five complaints of the nature
mentioned by the Hon'ble Member
were received by the Delhi Adminis-
tration during the year 1959. When-
ever complaints of refusal to carry
passcngers by the drivers of taxis are
reccived, nocessary enquiries are made
by the State Transport  Authority,
Delhi, and action is taken by it under
the provisions of the Delhi Motor
Vehicles Rules to pend, for a speci-
fied period, the authorisation of the
dirvers concerned to drive taxis.
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Cargo Handled at Major Ports

658. Shri Raghunath Singh: Will
the Minister of Transport and Com-
munications be pleased to state what
was the share of Indian and foreign
ships in ‘the carriage of cargo  dis-
charged and loaded at major ports of
Indin during 19587

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): The innforma-
tion is being collected and will be
placed on the Table of the Sabha as
earlv as possible,

Drug Formulary

659, Shri Hem Raj: Will the Minis-
ter of Health be pleased to state:

ia) whether it is a fact that Gov-
ernment proposc to bring out a book,
namely Formulary, containing facts
on different sorts of drugs; and

(b) if so, when it is going to be
published and the items of informa-
tion that it will contain?

The Minister of Health (Shri Kar-
markar): (a) Yes

(b) The book is under print and is
expeeied to be published shortly.
The National Formulary contains u
list of essential drugs and their for-
mulations. Therapeutic notes on the
various classes of drugs and their
pharmacological action have heen
given, The drugs included have been
classified on the basis of their pharma.
cological action. A scparate Pedia-
tric section has also béen included,
The methods of treatment of poison-
ing, physiological norms, lisy of diag-
nostic agents, patent and proprictary
names with their pharmacopoeial
equivalents have been included  as
separate appendices,

Mobile Library Service on Central
and Wesiern Railways

660. Shri Daljit Singh: Will the
Minister of Railways be pleased to
state:

(a) whether mobile library servicc
has been provided on the Central and
Western Railways; and
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(b) if so, on which sections?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) and
(b). Mobile library service has not
been provided on the Central and
Western Railways, as yet and  the
matter is still under consideration of
the Railway Administrations.

Telephone Comnections in Delhi

661. Shri Daljit Singh: Will the
Minister of Transport and Commami-
cations be pleased to state:

(a) the total number of applications
still pending for telephone installa-
tions in Delhi and New Delhi; and

{b) the reasons for dealy in provid-
ing the connections?

The Minister of Transport and Com-
manications (Dr. P, Sabbarayan): (a)
26,377 upto 31-1-80.

(b) Additional equipment being
provided in Delhi and in all other
exchanges in India is limited by the
availability of resources. New appli-
cations are being reccived at a much
higher rate than extension of equip-
ment

Repairs of Main Road of Vinay Nagar

662, Shri Ram Garib: Will the
Minister of Health be pleased to state:

(a) whether Government have
examined the repeirs carried out last
month to the main road of Vinay
Nagar: and

(b1 if so, whether Government arc
satisfied about the repairs done?

The Minister of Health (Shri Kar-
markar): (a) and (b). The work of
special repairs to roads south of
Rajpath, including repainting of
roads in Vinay Nagar with bitumen,
was started by the contractor to
whom this work was awarded by the
New Delhi Municipal Committer in
November, 1859. The work was dis-
continued on the ground that the
weather became very cold. The New
Delhi Municipal Committee propose to
resume the work early in March,
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1960 and the defects left in the work
so far done will also then be rectifled.
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North Trunk Road as National High-
way in Assam

664, Shri P. C. Borooah: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether there is any proposal
to make the North Trunk Road (from
North Gauhati towards East upto
Dhemaji), a national highway:

(b) if so, when it is likely to be
done and whether any estimate for
the purpose has been prepared; and

(c) what scctions of the National
Highways have been opened or ex-
tended in the State of Assam since
the beginning of the First Five Year
Plan?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) No, Sir,

(b) Does not arise.

{e) Effort is being concentrated at
present on the development of exist-
ing National Highway in the State
including the construction of missing
road links and bridges thereon. No
new road has been taken over as a
National Highway in Assam since the
first Five-Year Plan.

in Andhra

Sug Culti

Pradesh

665. Shri Madhusudan Rao: Will
the Minister of Food and Agriculture
be pleased to staie:

(a) whether the Government of
India have given any financial aid to
the Andhra Pradesh Government
during the Second Five Year Plan
period for promotion and development
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of sugarcance cultivation in the State:
and

(by if so., the total amount of assis-
tance given so far?

''he Depuiy Minister of Agriculture
(Shri M. V. Krishnappa): (a) and (b).
Yes, Sir. The amount of Central sub-
sidy given to Andhra Pradesh Gov-
ernment for promotion of sugarcanv
cultivation is given below:—

Scheme Year Totl Central

hxpcnduur: Share

Rs. Rs.

Sugaraane  1956-57 94,000 34,591
Develop-  1957-58  2,49,000 60,300
ment 1958-59  2,87,000 92,000

{estimated )
ToTal 6,30,000  1,86,891

Sugarcane  1956-57  2,42,119 39,042

Research 195;- 58 467,109 , 57,323
1958-59 485,290 67,030
‘Totan 11.94,518 1.64,:&91

Quarters for P. and T. Employees,
Tripora

666. Shri Bangshi Thakur: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether therce is any proposal
for giving quarter facilities to the
Posts und Tclegraphs employees in
Tripura; and

(b) if so, when the proposal will
he finalised !

The Minister of Transport and
Communications (Dr. P. Subbarayan):
(a) Yes

(b) Proposals 1o construet 18 units
of quarters at Agartala  have been
sanctioned, Steps are being taken to
proceed with the construction as
carly as possible,
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Re-modelling of Chandigrah
Railway Station

667. Shri Daljit Singh: Will the
Minister of Railways be pleased to
refer to the reply given to Unstarred
Question No. 2012 on the 2nd Sept-
ember, 1958 and state:

(a) the progress since made in re-
pard to the re-modelling of Chandi-
garh Railway Station; and

(b) the time by which the work is
likely to start?

The Deputy Minister of Railways

{(Shri Shabhnawaz Khan): (a) Pro-
posals are in hand to provide the
following amenities al Chandigarh

Railway Station:

1. Alterations in the yard fo
provide better berthing faci-
lities at both ends.

2. Additional accommodation for
storage of parcels.

3. More waiting room and waiting
hall accommodation.

4. Retiring rooms,

(b) ltem (1) of the works mention-
¢d in part (a) above is likely to be
taken up in 1860-61, The rest of the
works will be progressed through
the Railway Users Amenities Com-
mittee and will be carried out in

b years subject to the prio-
rity nl]utu:d and to the availability
of funds.

Telegraphic and Telephone con-
nections between Belpara and
HKantabanji

668. Shri Eumbhar: Wil the
Minister of Transport and Communi-
cations be pleased to state;

(a) whether yepresentations have
been recvived by the Department for
lelegraphic and telephonic  connec-
tions between Belparu and HKanta-
banji: and

(b} if so. whether steps are being
taken to connect these sub-post offi-
ces?
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The Minister of Transport and
Communications (Dr. P, Subbarayan):
va) and (b). A representation was

recvived for  providing  telephonic
connection  between Belpara  and
Kantabanji. The proposal was not

found feasible as it involved a loss
to the Department.

Sugar Production

669. Shri Hem Raj: Will the Minis-
1er of Food and Agriculture be pleas-
vd to state:

ta) the quantity of sugar produc-
vd in the sugar controlled areas dur-
ing the years 1956-57, 1857-58 and
1958-59; and

fb) the quantity of sugar produced
in the non-controlled areas during
the same years?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas):
ta) and (b), Production of sugar was
ag under:

(Figurcs in lakh tons)

1956- 1957- 1958~
57 S8 59

Controlled arcas (UJP.,

North Bihar and Pun-

jab) L 14717 12767 12735
Non-controlled areas 612 711 684
All India . 20°29 19°78 19°19

Lepresy comtrol in Mysore

670. Shri Slddiah: Will  the
Minister of Health be pleased to
staic whether any financial assistance
has been given by the Central Gov-
ermment to the State of Mysore for
the prevention and cure of leprosy
in the vear 1958-60 so far?

The Minister of Health (Shri
Karmarkar): A sum of Rs. 150 lakhs
has tentstively been allocated to the
State. of Mysore as Central assistance
for the leprosy control scheme for
thy year 1958-60. Three-fourths  of
this amount has been  released by
way of “ways and means"” advances
upto the 31st December, 1959. The
final payment sanction will be issued
before the end of March, 15460,

Coaches manufactured.. by
H. A. L., Bangalore

611 J Shri T. B. Vittal Rao:
" | Shri Hem Barma:,

Will the Minister of Raillways be
pleased to state:

(a) the number of coaches sug-
plied by the Hindustan Aircrafts
Limited, Bangalorc during the wears
1958 and 195%:

(b) the total number of under-
frames allotted to the Factory during
the same period; and

(¢) what is the cost of a coach
constructed at this Factory now?

The Deputy Minister of Railways
(Shri Shahnawazx Khan): (a) 192
Coaches during 1958 & 206 Coaches
during 1959,

(b) 189 underframes during 1858
and 101 underframes during 1859,

(e} (1) Conwventional type of coach
—price Rs. 84,731/- (Provi-
sional). The above price is
exclusive of the cost of
wheels and axles, under-
frames and insulation which
are arranged by the Rall-
ways. Final price is vet to
be decided.

(ii) Integral type of coach—Ac-
tual cost of construction plus
a profit of Rs. 12,000/- per
coach. The first  bateh s
likely to cost approximately
Rs. 2'8 lakhs each,
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Graduate Clerks on N. E. F.
Railway

673. Shri Hem Barua: Will the
Minister of Rallways be pleased to
state:

A{a) whether it is a fact that ac-
cording to the Railway Board's ‘new
deal’, Graduate clerks in the scale of
Rs. 60—130 are promoted on the
results of examinations held by the
Railway Administration;

(b} if so, the number of such
Graduate clerks who have so far
been promoted on the NEF Railway
after the ‘new deal’;

(c) the number of empanelled
Graduate clerks that are yet to be
absorbed in the next higher scale in
the above Railway; and

(d) the policy Government propose
to pursue in the case of these Gradu-
ate clerks?

The Deputy Minister of Rallways
(Shri Shabnawaz Khan): (a) The
procedure adopted in the upgrading
orders for filling 20% quota for
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Graduate clerks was as follows:

Promotions were first made against
the 80% quota for promotion from
the grade of Rs. 60—130 in accord-
ance with senlority-cum-suitability
and the Graduate clerks from
amongst these were set off against
the 20% quota. The balance, if any,
was filled by giving an opportunity
to all Graduate clerks on Rs. 60—I130
lower down in the scniority list to
appear at a test

(b) 13 from out of the 80% gencral
promotion quota; 33 as a result of
qualifying in the test;

(e) Wil
(d) Does not arise.

T. B. Isolation beds and Clinies
in Orissa

674. Shri Chintamoni Panigrahi:
Will the Minister of Health be pleas-
ed to refer to the reply given to Un-
starred Question No. 2003 on the
2nd Scptember, 1950 and state

(a) whether the 90 T. B. isolation
beds, which were approved by the
Government of India to be establish-
ed in Orissa during 1959-80, have
been established by now;

(b) if svu, the places where thesce
have been estabilshed; angd

(e) whether the three T. B. Clinics
which were due to start in Puri,
Berhampur and Koraput from Dec-
ember, 1959 have started functioning?

The Minister of Health (Shri
Karmarkar): (a) to (c). The required
information has been called for and
will be laid on the Table of the Sabha
on receipt. :

Trunk Telephone Calls

675. Shri P. C. Borooah; Will the
Minister of Transport and Communi-
cations be pleased to state:

{a) how many private trunk calls
at full rates (from 08.00 to 21.00 hrs.)
were booked between Caleutta, Bom-
bay, Delhi and Madras in 1859; and
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(b) how many private trunk calls
were booked between the same sta-
tions in 1959 from 00.00 to 06.00
hours?

The Minister of Transport and
Communicatlons (Dr. P. Subbarayan):
(a) and (b). Presumably the infor-
mation required is about personal
calls as opposed to Business Calls.
Trunk Calls booked b subscribers
are not classified separately. The
Depariment cannot also find out whe-
ther the calls arc Business or Perso-
nal without monitoring every call.

~In 1959 a total of 35—40 million
calls were booked. Some statistics
taken in January, 1960, indicate that
on an avecrage 30% of calls are Busi-
ness calls (including Government)
over a 24-hour period. The percent-
age of Business Calls during conces-
sional period wvaries from 75 to 80
per cent.

Bridges in Andhra Pradesh

676. Shri Rami Reddy: Will the
Minister of Transport and Commauni-
cations be pleased to state:

(a) the progress made so far in
the construtcion of the bridges at
Kurnool across Tungabhadra, at
Rangapuram across Krishna and at
Bhadrachalam across Godavari:

(b) whether it ijs a fact that the
construction of the bridge at Alamur
across Gauthami river on National
Highway in Andhra Pradesh has been
proceeding slowly on account of non-
supply of steel: and

(¢) the financial aid given by the
Centre for these bridges from the
Central Road Fund?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) The progress
made so far in the three bridges is
as follows:—

(1) Tungabhadra Bridge near
Kurnool—82%.

(2) Krishna Bridge at Ranga-
puram—The work on foun-
datlons is In progress.

13) Godavari Bridge at Bhadra-
chalam—The estimate of cost
for the construction of the
bridge is under considera-
tion.

(b) No, Sir; the progress has been
held up due to the contractor for
the work backing out from the origi-
nal contract, and necessitating fresh
arrangements being made for the
completion of the balanee work,

(c) A gren® of Rs. 10 lakhs from
the Central Road Fund (Ordinary)
Reserve has been piven by the Cen-
tre for the bridge over the Godavari
river at Bhadrachalam. The other
tiiree bridges are entirely financed by
the Central Government as they fall
on a Naltional Highway.

Wastage of water in Lajpat
Nagar, Delhi

677. Shri P. C. Borooah: Will the
Minister of Health be pleased to
state:

(a) whether it is g fact that
thousands of gallons of flltered water
have been going waste daily for
months from the mains behind Lady

Sri Ram College in Lajpat Nagar.
Delhi;

(b) if so, the reasons therefor:;
and

(e) the action taken?

The Minister of Health (Shri
Karmarkar): (a) and (b). It is a fact
that filtered water is being wasted
from a fire hydrant behind Lady Sri
Ram College of Commerce in Lajpal
Nagar. The public has becn tamper-
ing with this hydrant and thercby
causing wastage of filtered water.

(c) The staff of the Delh: Munici-
pal Corporation have several times
asked the people in the neighbour-
hood not to tamper with the hydrant
but to no effect. The  Corporation
are now asking the washermen of the
areca who are unauthorisedly using’
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this hydrant to apply for water con-
nections which would be sanctioned.
In the meantime the Corporation
have asked the police to keep vigil-
ance on this place so that Municipal
property is not mishandled by un-
authorised people

Cremation Ground al Nauroji
Nagar

678. Shri Ram Garib: Will the
Minister of Health be pleased to
refer to the reply given to Unstarred
Question No. 1125 on the 8th Dec-
ember, 1959 and state the nature of
progress made in regard to the pro-
posal to shift the temporary crema-
tion ground near the quarters in
Nauroji Nagar, New Delhi?.

The Minister of Health (Shri
Karmarkar): The Corporation have
since decided to prohibit cremation
of dead bodies at the site near the
quarters in Nauroji Nagar. A per-
manent alternative site to serve as
cremation ground for the neighbour-
ing arcas has not been selected a0
far and will be sclected when  the
recommendations of the Master Plan
for Delhi are known. In the mean-
time the Corporation propose that
the existing porary cremation
‘ground to the South West of Safdar-
jang Hospital should be utilised by
all the inhabitants of the surrounding
‘ATeas,

Delhi Milk Supply Scheme

679. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased 1o state:

fa) whether it is a fact that cow's
milk is being sold from the milk
depols of the Delhi Milk  Supply
‘Scheme from the 13th  February.
1960;

{b) whether it is also g fact that
wow's milk is being sold at the samo
raft: at which the buffelo’s milk is
sold; and

ic) the reasons for selling the
<cow's milk at the same rate as that
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of buffalo’s milk while it is generally
sold at a cheaper rate by  other
dairies”

The Deputy Minister of Agrienlture
(Shri M. V. Krishnappa): (a) Yes,
sale of a limited quantity of cow’s
milk from the milk depots of Delhi
Milk Scheme started on the 13th
February, 1080,

(b) Yes.

(¢) The cost of procurement of
cow's milk is about the same as that
of buffalo’s milk.

12 hrs.
MOTION FOR ADJOURNMENT

TERMINATION OF SERVICES OF SOME
EMPLOYEES OF THE MINISTRY OF
REHABILITATION

Mr. Speaker: | have received
notice of an adjournment motion from
Shri Banerje¢ about the

“Immediate need to discuss  the
termination of services of 100 em-
ployees working under the Minis-
try of Rehabilitation and another
batch of 200 employees whose ser-
vices are to be lerminated this
month. These men have been and
are being retrenched without alter-
native employment which  would
lead to starvation and unemploy--
ment, (Timex of India. dated 2-3-
60)."

Cannot this be discussed when we
have general discussion on the Gene-
ral Budget” What is the hurry for
this?

Shri S, M. Banerjee (Kanpur): 1
was prepared for it, But  these men
have already becn sent out—about 7
Upper Division Clerks, B4 Lower Divi-
sion Clerks and 51 peons and so on.
They have all been discharged from
service on the 29th of February and
they have not been given any alterna-
tive job. Another 200 employees have
been served with notice that their ser-
vices are likely to be terminated  in
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March itself. It was said by the Home
Ministry that they would be absorbed
in- other Ministries. The other Minis-
tries where varancies exist have refu-
sed 1o have these men. I only wanted
to know whether an assurance can be
given that their services are likely to
be absorbed anywhere else,

 Shri Tyagl (Dehra Dun):  May I
add, Sir, that this matter hes created
a lot of confusion not only in the
minds of Members of Parliament but
alsn in the paper-reading publie? I
would suggest that both the circulars
may be placed on the Table so that
before we dizcuss the Grants of  the
Rehabilitation Ministry and also the
Grants of the Home Ministry we may
congider what the policy is. It is a
matter of basic policy. (Interruption)

Mr. Speaker: The hon. Minister.

The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chand
Khanna): Sir, so far as my Ministry
s concerned, it is @ temporary Minis-
iry. For about a year, in this House
and outside, I have made repeated
statements that the work is coming to
an end and that the Ministry  would
b wound up.

In reply to a question or a notice of
Shri Naushir Bharucha, @ couple of
months ago, I said I had laid down =
vertain target as to the winding up of
the work of this Ministry.

The number of those working in the
vompensation organisation is round-
about 7,000. I have to pay compensa-
tion to 4,85000 persons; and compen-
sation cases to the extent of about
4.65000 have already been  disposed
of. My disposal, from about 10,000
vases a month has come down to
2.000 or 1,000 cases and the werk is
fast coming to an end. The resuli has
been that notices have been served on
a number of the staff who are tem-
porary and their serviees are being
terminated. In fact' the number may
be in the wvicinity of 800 or 1,000 thix
month; and this process will go on
jor further 3 or 4 months.

W have tried to do what is possible
under the circumstances. [ will state
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the steps that have been taken by my
Ministry tn absorb the retrenched per-
sonnel. 1 repeat they are temporary
and they are liable to termination of
their services at a month's notice. They
are not permanent. The first step is
that the Special Cell of the D.GRE.
organisation has to be provided by the
Ministry of Rchabiliation with a list
of all the employees who are likely to
be retrenched irrespective of  their
date of retrenchment or date of em-
ployment.

The second step is that the UP.S.C.
would select suitable persons out of
the list of retrenched employees
forwarded to them by the Special Cell
of the D.G.R.E. for comparable posts
before advertising such posts und any-
body selected by the U.P.S.C. would
be released by the Ministry of Reha-
bilitation irrespective of the consider-
ation whether he was likely to be
retrenched in the near future or noet.

Thirdly, the Ministry of Home
Affairs have offcred to absorb all the
retrenched personnel of the Ministry
of Rehabilitation who had the re-
quisite qualification for the Secrcta-
riat staff

Now, the staff in the Ministry has to
be divided under two heads; those
who are working directly under the
Ministry and those who are working
in the attached and subordinate offi-
ces. There is a line of demarcation,
As regards the Ministry stafl  who
have done good work and whose re-
putation is good and whose record of
service is fair, the Home Ministry has
1old me that they would be able 1o
consider absorhing these men. Those
who are in the Custodian’s organisa-
tion and the C.S.C.s organisation, as
these are attached offices and subordi-
nate offices, the retrenched staff - can
only be absorbed in the attached and
subordinate offices. This is the posi-
tion. Perhaps, the vacuum in the atl-
ached and subordinate offices is not
s0 big or s0 large that il can take the
overflow of thousands of persons.
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Hardship is there. There is no deny-
ing the fact. Buf one thing has to he
remembered thut the life of any Min-
istry which was created to do a speci-
fic job of work has to come to an cnd.

In fact, I have been accused in this
House of slowing down the pace of
the winding up of the Ministry. And,
now that the question is being taken
up, T bope the House would help me
in seeing that the work of the Minis-
try is wound up as early as possible.

Shri Braj Raj Singh (Firozabad):
My question is how these people are
to be given jobs. The question is not
whether the Ministry should be wound
up or not. It should be wound up as
soon as possible.

Mr. Speaker: Hon. Members  will
suggest how these people have to  be
provided with jobs. They will have
an opportunity, certainly, when the
Rehabilitation Ministry Grants  will
come up for discussion.

Shri §. M. Banerjee: Sir, one clari-
fication. I want to know  whether
these people who have alrcady been
sent out on the 20th February—whe-
ther any of them—have been reabsor-
bed.

Mr. Speaker: The point is this. Hon.
Members must be clear in their mind
that this Rehabilitation Ministry is a
temporary Ministry and the sooner it
is wound up the better. Shall we have
all these compensation claims  for
ever and ever without being disposed
of? 1f the work is over, then, natural-
ly, they will have to be sent out or
reabsorbed somewhere else. The Home
Ministry and the other Ministries are
willing to absorb them. If they are
%0 many that they cannot all be absor-
bed, then, what has the hon. Minister
to do? Can the Minister go on keep-
ing them without getting any work
from them? So far as this Ministry is
concerned. this is a new Ministry and
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it will soon cease to exist. It may be
that other Ministries are already full.
I will appoint a committee of Memb-
ers of Parliament and let them suggest
methods. I am really surprised that
we are trying to hunt with the hound
and run with the bare, The Ministry
cannot continue to exist merely to
keep a number of persons employed.
Let any hon, Member who makes this
suggestion think that he is the Minis-
ter. So far as these matters are con-
cerned, I do not  think  the Housc
makes any differcnce between  the
right and the left and T have becn
pleased to find very often that Gov-
ernment values any reasonable sug-
gestion that comes up. In these vir-
cumstances, [ would urge upon  hon.
Members to bring out their sugges-
tions during the general discussion on
the Budget and also on the discussion
of the Grants of the Rehabilitation
Miniatry.

I have just brought this +te  the
notice of the House. In the newspaper
report the reference is only to hun-
dreds and I do not know how thou-
sands come  in, Unfortunately, i
thousands have to go out, I am surc
the hon. Minister and all the Minis-
tries together will do their best to
absorb them. Instead of recruiting
from the open market they will try to
absorb these people. So, I will leave
it at this stage. I will allow ample
opportunities to hon. Members to dis-
cuss this matter on the demands of
the Rchabilitation Ministry and  the
Home Ministry. 1 do not think it is
necessary for me to give my consent
to this motion.

Shri Sadhan Gupta (Calcutta-East):
Will the Minister of Rehabilitation be
retrenched or absorbed? (Interrup-
tiom).

Mr, Speaker: Order. order.
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12,09 hrs.
PAPERS LAID ON THE TABLE

Hinov RevLicrous ENDOWMENTS
CoMMISSION

The Deputy Minister of Irrigation
and Power (Shri Hathl): Sir, on be-
half of Shri A. K. Sen, 1 beg to lay on
the Table a copy of Notification No.
G.,5.R. 233 dated the 1st March, 1960
regarding  the constitution of the
Hindu Religious Endowments Commis-
sion, [Placed in Library, See No. LT-
1942/60.7

NOTIFICATIONS IBSUED UNDER DELHI
DevELOPMENT AcCT

The Minister of Health (Shri Kar-
markar): Sir, I beg to lay on the
Table, under Section 58 of the Delhi
Development Act, 1857 a copy of each
of the following notifications: —

{i) G.S.R. No. 73 datcd the 16th
January, 1960.

(il) G.5.R. No. 74 dated the 16th
January, 1860 making certain
amendment to the Delhi Deve-
lopment (Master Plan and
Zonal Development Plan)
Rules, 1859. [Placed in Li-
brary. See No. LT-1943/60.]

{iii) G.S.R. No. 142 dated the 6th
February, 1960 containing the
Delhi Development (Proce-
dure for Reference to the
Central Government) Rules,
1960. [Placed in Library, See
No. LT-1944/80.]

AMENDMENTs To DeELvl MoTon
VemicLes RuLes

The Minisier of State in the Minis-
try of Transport and Communiecations
(Shri Raj Bahadur): Sir, [ beg to lay
on the Table under sub-section (3) of
Section 133 of the Motor Vehicles Act,
1889, a copy of Notification No. F. 12/
211/58-Transport published in Delhi
Gazette dated the 14th January, 1960

Message from 1694
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making certain amendments to  the
Delhi Motor Vehicles Rules,  1940.
|Placed in Library. See No. LT-1945/

- 60.)

AMENDMENT TO INDIAN AIRCHAFT
RuLes

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): Sir, I beg to
lay on the Table a copy of each of the
following papers:—

(i) Notification No. G.S.R. 192
dated the 20th February,
1960 under sub-scction (3) of
Section 5 of the Indian Air-
craft Act, 1934 making certain
further amendment to the
Indfan Aircraft Rules, 1937

(tii} Explanatory nott on the
above Notification. [Placed in
Library, See No. LT-1946/
60.]

12,12 hrs,

MESSAGE FROM RAJYA SABHA

Secretary: Sir, I have to report the
following message received from the
Secretary of Rajya Sabha:—

“In accordance with the provi-
sions of sub-rule (6) of rule 162 of
the Rules of Procedure and Con-
duct of Business in the Rajya Sabha,
I am directed to return  herewith
the Appropriation Bill, 1060, which
was passed by the Lok Sabha at its
sitting held on the 25th February.
1960, and transmitted to the Rajya
Sabha for its recommendations and
to state that this House has no re-
commendations to make to the Lok
Sabha in regard to the said Bill."”
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12.12}hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

FIFTY -SEVENTH REPORT

Sardar Hukam Singh (Bhatinda):
Sir, 1 beg to present the Fifty-seventh
Report of the Committee on Private
Members' Bills and Resolutions.

12.13 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORT-
ANCE

RISE IN PRICE3 OF HICE AND PADDY IN
West BeEncaL AND ORISSA

Shri Chintamoni Panigrabi (Puri):
Sir, under Rule 197, T beg to call the
attention of the Minister of Food and
Agriculture to the following matter of
urgent public importance and I re-
quest that he may make a statement
thereon:

prices
Bengal

“The alarming rise in the
of rice and paddy in West
and Orissa.”

The Deputy Minister of Food and
Agriculure (Shri A. M. Thomas):
There has no doubt been some rise in
the prices of rice in West Bengal and
Orissa during January, 1960. The rise
in the prices in West Bengal cannot.
however, be in conscquence of  the
formation of the zone as the creation
of the zone has only  enabled West
Bengal to get supplies of rice and
paddy from Orissa. The market ar-
rivals of rice and paddy in West Ben-
gal are progressively increasing. Since
the last few deys the prices of rice in
West Bengal have started declining
and already there has been a fall of
about Re. | per maund, At present
the wholesale prices of common rice
in West Bengal are of the order of
Rs. 22 to Rs. 24 per maund.

2. In Orissa some rise in the prices
after the formation of the zone was
anticipated. There has been an  in-
cremse of about Rs. 2 per maund in

&y
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the wholesale prices of rice in Orissa
after the formation of the zone. The
present wholesale prices in Orissa arc
of the order of Rs. 17 to Rs. 18 per
maund for common milled rice and
for handpounded rice in the interior
centres the prices are lower |Theing
Rs. 14 to Rs. 15 per maund.

3. After the formatien of the zone mn
21st December, 1959, certain prelimi-
naries had to be gone through befor:
the movement of rice and paddy from
Orissa could take place through tradc
channels. The traders had to get them- .
selves registered under the new Food-
grain Dealers’ Licensing Order and
they had also to pay a levy tn the
Orissa Government under their new
levy order. This took a little time.
Movements have now started in ade-
quate quantities. Alrcady aboul one
lakh tons of rice and paddy have
moved to West Bengal and the move-
ment is reported to be taking place at
the rate of about 100 wagons per day

4. The formation of the zone has on
the one hand benefited the cultiva-
tors of Orissa who are now able to
obtain better prices for their producc
and on the cther the consumers  of
West Bengal where the prices are now
showing a downward tendency.

5. The State Governments are wat-
ching the position carefully and are
having periodical discussions between
themselves so as to take such measu-
res as may be considered NeCessary
from time to time.

12.16 hrs.

STATEMENT RE; FOOD SITUATION
IN MIZO DISTRICT OF ASSAM

The Deputy Minister of Food and
Agricultare (Shri A. M. Thomas): On:
15th February, 1960, there was an ad-
journment motion in the Lok Sabha
regarding alleged starvation deaths
in the Mizo hill district of Assam.
During the last few days a number of
questions have also been received
which show that certain Honourable
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Members are feeling concerned about
conditions that have developed in the
Mizo district. In connection with the
adjournment motion the Prime Minis-
ter, as also myself had furnished cer-
tain information to the House re-
garding the conditions obtaining in
this district and the help being ren-
dered by the Central and the State
Governments. It, however, seems
necessary that a little more detailed
information should be furnished to
the House.

2. This district, which is inhabited
by Lushais, has bamboo forests. I
understand that these bamboos flower
once in about fifty years and when
this flowering takes place, there is a
phenomenal multliplication of  rats.
This cycle of flowering of bamboos
occurred last year and the rat popula-
tion of the district increased tremen-
dously. In spite of the measures
taken to kill the rats, 60 to 80 per
cent of the rice crop in the distriet
has been destroyed. This has made it
necessary Lo feed the population of
this district till the next crop is bar=-
vested in October—November, 1960.

3. The Assam Government's  esti-
mate is that about 5 lakh maunds of
rice will be required for feeding the
population of this district till the next
crop is harvested. They have certain
stocks of rice available with them and
have requested the Government of
India to make available 10,000 tons of
rice to meet this emergency. We have
agreed to mect this demand in full.

4 Supplies from Central stocks have
already started. About 2,200 tons of
rice have already been supplied from
the Hojai and Gauhati Central reserve
depots in Assam and about 1200 tons
from Calcutta or a total of 3,400 tons.
10 wagons or 200 tons of rice are now
being despatched daily from Calcutta
to Silchar. The Government of India
hold adequate stocks of rice and there
is mo difficulty in meeting the require-
ments of Mizo district.

" 5. This district consists of two sub-
divisions, Aijal and Lungleh. Aijal
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can be reached by road (rom Silchar
in Assam but a very large part of
Lungleh sub-division iz inaccessible
by road. As estimated by the Assam
Government, the requircments of
Aijal sub-division are 3 lakh maunds
and of Lungleh sub-division 2 lakh
maunds. Of this quantity of 35 lakh
maunds, it is expected that it will be
possible to send  about 3'5 lakh
maunds by road and river and about
15 lakh maunds will have to be
dropped by air. Supplies from Silchar
to Mizo district have already started
both by road and by air. Somc rice is
also being sent by boal. Six  aegro-
planes, one belonging to  the Indian
Alrlines Corporation and five of the
Indian Air Force, are now operating
from Silchar and are dropping sup-
plies of rice im inaccessible areas of
Mizo district. For quick transport.
army jeeps with trailers and trucks
have been made available. Up to 19th
February about onc lakh maunds of
rice had already been received in
Mizn district by road, boat and air.

6. It may be possible to arrange for
the supply of some small quantity of
rice from Burma direct to the South-
ern-most part of the Lungleh sub-
division which adjoins Burma. For
this purpose, the Burmese Govern-
ment have been requested  to make
available some quantity of rice which
could be sent either by the Kaladan
river route from Burma or by air
from the airstrips in @ Burma. Our
Ambassador in Rangoon is discussing
details with the Government of
Burma and whatever help is possible
from Burma will also be rendered to
this district.

7. The possibility of sending some
rice through the Pakistan territory
vig Chittagong has also been explored.
A small quantity can be sent to
Demagiri in the Western part of Mizo
district from Chittagong by river
route. Arrangements have been made
for sending: this rice from Calcutta to
Chittagong for onward despatch. The
navigation in the river, however, is
reported to be difficult, but the possi-
bility of rendering whatever little help
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can be given from this side, is being
explored.

8. The Assam Government have
sanctioned the following amounts for
relief operations: —

Rs.
Agriculure and sced loans 5,75.000
Gratuitous reliefl 1,35,000
Test relief 10,00,000
Purchase of raticides 15,000

Improvement of communications  10,00,000
Transport subsidy upto Jan. ‘6o

Torar. . 44,58,000

For February and March, about 50
lakhs of rupees will be sanctioned for
subsidised sale of rice in the district
and for subsequent months also similar
heavy subsidies will be provided.

9. About starvation deaths the en-
quiry so far made reveals that no
starvation death has taken place.

10. I can assurc the House that Gov-
ernment will not spare any efforts to
help the distressed papulation of this
district.

Some Hon Members ros5e—

Mr. Speaker: Why should not all
this be taken up in the debates?

All right. One by one. Shri Braj
Raj Singh.

Shri Braj Raj Singh (Firozabad):
Has the Government's attention been
drawn to the fact that the majority of
the population has got no means to
buy rice? Will the Government ar-
range to supply rice free? It was also
alleged at the time of the adjourn-
ment motion that the Parliamentary
Secretary to the Government of Assam
had said that he had verified on the
spot that certain deaths had t{aken
place due to starvation. How does the
Deputy Minister say that it is not
true?
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Shri A. M, Thomas: According to
the information received by the Assam
Government itself, no starvation death
has taken place. Anyhow, further en-
quiries are being made. With regard
to the other question, I have already
stated that gratuitous relief to the
extent of Rs. 1°35 lakhs has been pro-
vided for those people who could not
afford to buy the rations. A heavy
subsidy is being given and in February
and March the Assam Governmeni
are incurring an expenditure of Rs. 60
lakhs. This subsidised sale will con-
tinue.

Some Hon. Members rose—

Mr. Speaker: The hon. Minister
need not answer one by one. He
may note down all the points and
then finally reply.

Shri Aurobindo Ghosal (Ulubcria):
What is the real deficit estimated m
West Bengal? We are hearing differ-
ent estimates.

Shri V. P, Nayar (Quilon): It ap-
pears from the hon. Deputy Minister's
statement that the situation is rather
alarming, because about 80 per cent
of the crops arc being destroyed perio-
dically by rats.

Mr, Speaker: Not periodically; omce
in 50 years,

Shri V. P, Nayar: That 15 some
period. From the details of the figures
I find that only a paliry sum of
Rs. 15,000 has been provided for eradi-
cating this menace, I want to know
whether with the assistance of the
Government of India, in order to meet
the situation, modern methods of des-
troying rodents by biological control
have been tried in this area.

Shri 5. M. Banerjee (Kanpur):
What will be the basis of distribution
or the distribution machinery for the
foodgrains sent from here or the food-
grains that is bound to come from
Burma or Pakistan?
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Shri Sadhan Gupta (Calcutta-East):
With regard to the prices of rice in
West Bengal . ...

Mr. Speaker: That question is over.

Shri Sadhan Gupta: With regard to
Mizo District, the hon. Deputy Minis-
ter said that the enquiries made so far
have not revealed starvation deaths.
I want to know whether the enquiries
have been extended to the inaccessible
parts of Mizo District.

Shri Tangamani (Madurai): May
1 know whether this rat menace has
been controlled; if not, how long 1t
will take for controlling it?

Shri A. M. Thomas: It is not correct
to say that it is a periodical affair. It
happens, as has been pointed out some.
time back, once in 40 or 50 years. It
has happened last year, An attempt
has been made to control this rat
menace. The State Government has
provided Rs. 15,000 for purchase of
raticides. This ral menace is only a
temporary affair.

With regard to the supply of rice
from Burma—Shri Banerjee's ques-
tion—supplies are sought to be made
through water transport.

Shri S. M. Banerjee: My question
was, what will be the basis of distri-
bution of the foodgrains sent from
here, from Pakistan or from Burma?
My fear is that it will not be distri-
buted well. What will be the distribu-
tion machinery?

Shri A. M. Thomas: The hon. Mem-
ber is asking, as if the persons con-
cerned are absolutely unconcerned
with the question of distribution.

With regard to the point raised by
Shri Sadhan Gupta, I might say the
information received so far does not
indicate that there has been any star-
vation death. We are making en-
quiries in the inaccessible areas also:
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s0 far no deaths have come to our
notice.

Shri Aurobindo Ghosal: What about
my question?

Mr. _Spuker: Order, order. I am
not going to allow any more questions.

sx,ri Aurobindo Ghesal: He has not

Mr, Speaker: There are other op-
portunities,

12.23 hrs,

MOTOR VEHICLES (AMENDMENT)
BILL

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): Sir, I beg to
move:

“That the following amend-
ments made by Rajya Sabha in
the Bill further to amend the
Motor Vehicles Act, 1939, be tak-
en into consideration: —

Enacting Formula

(1) That at page 1, line 1, for the
words ‘Tenth Year' the words
‘Eleventh Year" be substituted.

Clause 1

(2) That at page 1. line 4, for the
figure '1859" the figure '1960°
be substituted”.

Sir, this Bill was passed by Lok
Sabha on the 22nd December, 1858
and transmitted to Rajya Sabha for
their concurrence. The Rajya Sabha
passed the Bill with amendments at
its sitting held on the 18th February,
1960. These amendments were moved
by me and they were accepted by the
Rajya Sabha. They have become
necessary in view of the eflux of time
and the consequent time-lag between
the passage of the Bill by both the
Houses.
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Mr. Speaker: The question is:

“That the following amend-
ments made by Rajya Sabha in
the Bill further to amend the
Motor Vehicles Act, 1939, be tak-
en into consideration: —

Enacting Formula

{1) That at page 1, line 1, for
the words ‘Tenth Year' the
words ‘Eleventh Year' be
substituted.”

- Clause 1
(2) That at page I, line 4, for

figure ‘1959" the figure '1960°
be substituted.”

The motion was adopted.

Shri Raj Bahadur: Sir, 1 beg to
maove:

“That the amendments made by
Rajya Sabha in the Bill be agreed
10"

Mr. Speaker: The question is:

“That the amendments made by
Rajya Sabha in the Bill be agreed
to.”

The motion was adopted.

12.25 hrs.

DEMANDS FOR GRANTS—RAIL-
WAYS—contd.

Mr. Speaker: The House will now
proceed with further discussion and
voting on Demand for Grant No. 1
in respect of the Budget (Railways)
for 1960-61. Pandit Thakur Das
Bhargava may continue his speech.

dfra s aw W (fgmm) -
A T ATEE, T A€ § ATEAT ¥
R H WA FT @ AT AT F qEmE ¥
T TATE & qrt F forw femy ar 0 3y
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# ¥ 9o femn o 9y g9 T grow #
TFA TH A §T BT T AR I/ WAL
o a6 frer ag o a1 f§ e
FIET THT HA T FT ATH qA0AE
T AT | FFOT WET T A AT
T qaw g W @ & waaw WA
fafaedt &Y aow & wré gmdadz
frar o ff = AT w1 @R AR
T &t Gwen e AT g 1 § ¥ v
agw ¥ g1 fr fergea & &% aew
e ®F o7 @ & &% aeew daw W
o @ 8, Afe g T @
aoe fafret A 1 qawoE @)
ATl | gt ag I aga W A
et oy & Tw1 gwn & 1 4y g T A
fore ®1 e 1 TevET ST AT & forw
# T A awy § W Ay w9 ey F
TN A A F AW qUfEEA A A
U AT T AR T O G | I A
AT 1 AW qAsAg AT AR
TaAHz &Y A qrfee # w3 A F e §
I & warfeas & & A ¥ w79 F
T a5 &M | A F v W g7
W T wg g v oy ag e @
fomr # @ qdred & Fewawdd §, 17
T wrforesT, W uT O w7 Ay e
¥ geae aw &ar gwn & fow & i
EE AYE A} 1 AT TR 3§
aH gy mar a0 g wow
7T BT THT T & A &y o
a1 &0 qanfow @ fe @ o7 o avw
Ageag & T |

9§ UG § UF ZHL 1ATE AT
e Wt Favag e A g, o '
forer fgmme &1 & 1 5@ wEw AT w5
& & a1 39 F a1 A sfama
q o1 aavwg & 1 39 A Ay g
¥ w=e foamn fF oaw o7 T8 & weae
W AT FT O GTEIW AT TH OH
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TEA T GIET FAR W A7 fat 7
19 wrEw =Yt At | ag fE AT
3 form § aga & =i A W w oW
o T AEY FE|r ol v o g A
A W o v ArE o A
¥ wal = wigraTe # w1 f6 qgde
FETTET §, 9 A 4% AW § Iud Ay
a1 @ fr rod wmew wmat ) ww ®
w9 frE® Yo, 4o AWl ¥ g ITHIZ
w7 WY & 5 w9 A & gegET
I gu ofmar @ WE smA 3w 6
39 F1 dwTAC 22 7 TETE Qo6
fwedt sorg aw faer fear omg o o
WA § TF ATET &1et AT qFAT & )
afe amaoz <Af wfmm & e
WEA THI A H T TATR & AL
T FfHF FA F 09 TATH T ATE
dasag AE & T | TORE qT qE
wrA gl @, dtan f et fafaee
&= § g7 q@wn &, €7 g™l °
W mit @reft o Twd § oaa e
HTHH TAHE W ST AR 2 1 F agA
TH W FT W g W " 6w fofre
w1 TRt g, Wt fafreee g
# TEg @ AR 9T AA9E A
ween g e 4wy wrgw v § fe——
# W9 fafreet qga & M g f5a
% fae & fom oo g o -
e § zeafer wwen g fr ot g &
o ¥ T § aeae fafaer awa
AT Tl ¥ IT A TR AW
g

Mr. Speaker: The Deputy Ministers
are hearing.

i IeEwt (ot e W)
§ mfax g

dfea sEe I v § ogy
wrtaw fafaees arge € qavag faamr
wgen ar, dfew e g & fs 4

PHALGUNA 12, 1881 (SAKA)

for Grants 3706
(Railways)

fedt fafiet ame  qawog fems
e & wof w7 J1E § oW Q@
T F ATE, faq w1 F forw #v
T, o At e Foren g dmw
A wy § W gy faa faen foaw
w1 cAfar wfaem & 3 fs fam,
qaag & Sy A oww A I =t
E ]

I ¥ A% F oF gl W A1 vE
davag fammr smar g oot f5 oo
fooer oY afes fw & | wtaw feht
fafreer a3 oz a7t grow & wud
T | G A, $)T Iq K G w7
art foar fewe & oF aelt & T
ek Y, f fgeme & o= o wiadfawr
=, o & faan i #1 Sz aveiw
& wrEw TEA W oW § fou, s
itTg F1 w & FAg A e @, 9w A
T 76 & tEE A O T & R
T qF T a7 TEAT & | o Aw 9
WIS 7 a1 & w0 9 g 2
affa ag W1 W T g0 A g W
He[A Ern & f twd s 0w aga e
fewfa &, o7 a8 "= 1 ¢ 0w
fer e tea fafaeee amgw & s
fF & g7 9al ox gEhEw awam
f a1 & 99 & fav @wa mEARe
fawrfen &3 a1 fwe ag @& &1 5o
w4 ¥ oww w0 fm owm
fafret a7 72 99 womd
TN a9 L@ ATE T KL 79 AG 6t
Iq F 417 9 ud WEE gE g A9 A
tgaria qge ¥ faar man a1 3w & fav
ag o am AgF e S o & s
Tigm § f& @ et #ogrew 9w
Wt fE a9 TEa 3T § §, TaRHe
ur gfaar w1 e A & o fee
T wH A @ fF AR A Oy
fawifen w7, 77 &1 41 & | § 99 T
1 ¥ §, F 39 ¢ & 1A E, S0
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[dfea zrge am wrra)
9 HOT gHAT AT T & faams
e w3 @y & f ag gt s
T TF qaeog AL A} 1 oS gET
sifeezgua &1 wifewa ¥ § a2 o6
9 At afcedFaw g &, 3fea F sz
wigen § f ag am &m A9 av o
it g wifgr 0§ wrAtEe
fafrezz arga & wgm wgn g fr 3
*F art ¥ oAy T Tfaw fr 51 Haw
T T @ I wifeecam
# wifex ¥ ¥ "Arad weE Al
wifgr: WF art ¥ s &4
M qrEe A weAr afge o fae
fedt a1 o 4 & e ™
&1 & 6 gu agt 97 97 1 5w
afafeare Gfvefadtor &1 & s afge
forg gamk & T3S feedt @ o1 =&
frmerft 2, 30 # farew wp o @ o
TH AT § w5 FE7 fF A AT A%
W TG A 918 § A A fF gwwiE

Ay ¥ fF Aww mEeEe Ferwfc:r
L &1 ®1Y IT F1 AT g6 § @
21 9T i ag o foen R &
e grEdas A ¥ fau wmag w0
¢ @ o TaeHe T T % T A
fawifer @ @ | TeEw @
gham e & 99 1 aoF g9
madz X w0 oA awem A @
WTT AT KT WA G HET FAT § W
w1 O "y 7 fzqr Ov 39 97 wHw
TEAT & A WY IAF1 A9 A F T4 |
At A TEAdE fawfar # oar
T WY #¢ 7z AT gufeA 2 0 &
agm st fafiredt 01 0 g 7 &
v ag W 9T & T 1A ATh
g w1, falt #7 WAy AT Wy w7 2
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T A w1 qEEE § s 1 g
qg AFA TATHE BT X Y &, T8 W
1 w3 ¢ 5w aomw wpfnd A
=1 feaed & w77 & 97 F1 g Afad
A Al ¥ qg = fafadY #1 %9 2
fr ag T o9 s A &t 5 oar ar
e maie fawifon £ ar g
aaTx ¥ fo wrer s |« w1 W
A9 T A@ ¥ T F0eY H agr ¥
AN F TTAS F A qE AF AL 2
T 7 989 ft st oy 41 oF Tw
/I A9 g3 o Am { fE aw dw e
Z9 AR AT F, A FH TR A qv4qT 7
T AT O T A § 7 gAr A
ATATE g1 a1 B FH I THAT & 7
AT A AamEfFT g fF g @
acg # famrfon s Tadte & gifew
FT AT | TH AR F G FAT AHAT
g & 3 @A 991 & art § "qw
T Arq | WA AT BEAT AT AR
# a1 wy famr 5 g A 09 A g
A fF wmr Tw osAm ¥ A oAt
T S & AEagT £ AL WY I K
WS TATHE ®1 A ST | 77 qAIE W
Tt § g won g e awwie
% gg Ot A Fifezagaa & arfers
2w & faeme & | w9 ¥ T ST S
& At ¥ o W femn ) aveE
1 g & & o awr gu A fedy fafaee
gga #1 #faw At w G a1 Wk
I amar At w1 faan a0 5 3 g
afas 373 &, afF S T aw aw
= W fear mar

g A OIATH § A 9T AT AY
=Ty w7 aurls & Ifad w2 Sifad
f& azr %1 = Far 2, av feelt me
= axiz 57 Afvd 5 ag 2@ od
W ATt Gore ® mfedr ww wrdd
T\ ¥ g qEn o fEr w1 o
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TAT & Y gETT A ArqwiEa § wvow
91T | gRTa wifeeega gt wgar
WY W TaAdz § 6 W ST A
% ol | qg wgt T EE § 7
TE WTHTAA TR § AT 4T |
WY o AT ATt T acE aavag
& g W W9 A ot IEE e g,
@t art fedt § 9w A g Afed

artas fafreer age & weAr
A Ao fF g dics mE &
AT #T A 3 ' wrfew w@
# 7 #1 7 ¥ o qareeaR @ g
i fgmaang 5
dageY FEE ¥ AW & AW (Ew
T qES & o ARO ¥ art ¥ | w
A T7 T9 T ATH qAATAG AT ARA & |
gt T H wof we s FR wy At
¥ faefes & degee swgm & At
* qTEH AT qAeAg 2 @ & AF A
a3 & TIF § oY dEgee T € W
#riree FATHT 1 a@ T E | T A
FgaTt wom w7 fow aeg & deges
FART ¥ A0 W FA § At ®
? F, I @ A T IR A AE
ot qaewg € g W TET 99 /AT
ifafee afefrts w1 T=d

T SR & qTY & T A Y 0T
e fw &7 @ @ awl # ;s A
# & wgr &, | a qT aaverg 4 g |

Dr. Krishnaswami (Chingleput):
Mr. Speaker, Sir, we have in the
Railway Board a formidable body of
experts. Quite recently we have
doubled the number of members on
the Railway Board. One would have
expected as a possible consequence a
doubling in wisdom. They have all
the advantages to their credit. They
have in my hon. friend, the Minister
of Railways, a powerful supporter—
“g pillar of fire by night and a cloud
by day”, But what is the position?
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1 should like to place before this
House certain problems which have
not been taken into account at all
1 do not blame the Minister for not
having referred to these problems.
Even the working papers, prepared
by these experts and submitted to us
do not contain a reference to these
basic questions. Of course, answers
to the very simple question have been
given. For instance, it is the easiest
matter to suggest that if the freight
rate is increased by five per cent it
can be justiied on a very simple
ground. The prices have, after all, in
any enterprise—even if it is a public
enterprise—to be in conformity with
costs, and therefore, this five per cent
increase is totally justified,

For instance, it may be pointed out
that there has not been utilisation of
capacity to the extent envisaged. I
read a criticism of the Railway Minis-
try’s formulation of the amount of
capacity required. Tt was a wvery
learned criticism. Someone pointed
out that in the first year we had ab-
sorbed about 10 million tons; in the
second year, about 8'5 million tons;
in the third year, about 2'5 million
tons; and in the fourth year we had
carried about 10 million tons; and that
in the fifth. year we would have to
carry about 11 million tons. It was
said that this was a serious miscalcula-
tion. But do let us remember that the
railways calculated the traffic on the
basis of development of heavy indus-
tries, and if the heavy industries have
declined during the planaing period,
surcly we cannot throw the blame on
the railways or on the experis of the
Railway Board for what has been
done.

But the basic issue which has to be
faced by this House snd which I say
has not been faced in the Railway
Board is this. In the years to come,—
especially in another five or six
years—we will have heavy traffie,
which is the low-rated traffic, occupy-
ing a dominant position in our rail-
ways. Ten years ago, the heavy-rated
traffic constituted about 38 per cent



3711 Demands

[Dr. Krishnaswami]

of the total. Today it is a little over
53 per cent. In another five years, it
would be about 60 to 65 per cont
according to present trends, and a
decade later it may be B0 per cent.

Now, the experts surely must be
aware that the heavy traffic is the
low-rated traffic and from this an in-
evitable consequence flows. The
revenue will not increase proportion-
ately with increase in traffic. Neither
the Railway Board nor the body of
sovereign wisdom—the Planning Com-
mission—has realised the urgency ef
reducing operating cxpenses. Year
after year, the trends in operating ex-
penses have mounted up, and it is
quite true to say that today they have
reached the stage when we have to
consider seriously the adoption of
radical measures to  promote econo-
mies.

It is not enough to suggest, as some
of my apologists for the railway ad-
ministration suggest, that the recom-
mendations of the Pay Commission
have entailed an increase in operating
expenses: so have many Wage Boards
for many industries in our country.
If wagons have increased in cement,
in coal mining, and the textile indus-
tries one cannot expect the railways
alone not to increase wages. And,
therefore, when we talk of economisa-
tion, we are to take into account all
the developments that have taken
place throughout our economy and
find out how we are going to econo-
mise.

When we are thinking of economi-
sation, I would like to point out that
there is one great revolution in our
thinking which has to be eflected.
It is one of the hangovers of the past
that we should think that it is better
to employ many people al low rates
of pay rather than employ a few and
pay them high wages. In the olden
days, it was all right to suggest that
labour is cheap and that we should
employ as many people as possible
without taking account of producti-

MARCH 2, 1960 for Grants (Railways) 3712

vily. Bul railways will face a very
serious problem in another 7 or 8
years and I am administering this
warning to the Railway Ministar that
it is time that the experts of the
Railwav Board are awakened to their
sense of responsibility. I say in future
we ought to recruit fewer people in
certain grades and at better wages.
If there are any Pay Commission’s
recommendations, the impact of such
increases will have a very visible
effect on the employees, lead to
greater contentment and improve-
ment in morale.

Sometimes one wonders whether it
is not wise on our part to consider
seriously the advisability of stopping
certain types or grades of recruitment
to certain occupations even within our
public sector industry. What is the
thought that has been bestowed on
this matter? It would be next to
impossible politically speaking to think
of any wholesale retrenchment. But
certainly it is quite feasible and desir-
able that we should think of the pace
of recruitment of certain grades and
then find out how we are going to
recruit and how we are going to eco-
nomise. 1 am only mentioning one of
the leading ways in which our operat-
ing expenses can be reduced to a cer-
tain extent.

I do wish to point out that the one
phrase which has been mentioned by
my hon, friend, the Railway Minister,
in his speech as well as in the budget
papers, viz., that railways have a
dominant role to play, might hide a
very great fallacy. 1 speak quite
frankly on this matter and I wish my
hon. friends pay some attention to
what I am suggesting. It is important
to realise, and I hope my friend, the
Railway Minister himself being a great
realist will realise, that in future rail-
way development must be on the basis
of supplementing other means of trans-
port and they should concentrate on
lines where railways have more ad-
vantage. That has been the experi-
ence of every country. But there is a
certain point which is reached, a cer-
tain point of development, beyond
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which the economic viability of the
railways tends to be precarious,

If I may with your permission, Mr.
Speaker, quote some figures, I venture
to think that tuday we are having about
36,000 track miles; the moment we
reach 42,000 or 45,000, a critical stage
will be reached when we will have to
consider seriously what the economic
viability of our railways would be.
It would be very precarious, because
with the very progressive advance in
railway development, we would nave
more of heavy traffic; the averuge
hauls would be longer and in spite of
our best efforts, we might not be able
to increase freight as much as we
should like, for the simple reason ihat
the heavy-rated goods enter much
more into the cost of production and
effect the economy much more then
any other goods. It is a serious pro-
blem, I want the hon. Railway Minis-
ter Lo look at this question not merely
from the point of the railways, but
trom the point of view of the develesp-
ment of the country,

After all Ministers are more than
departmental heads, They lay down
policies; they are a part of the machi-
nery of the Cabinet and have a col-
lective responsibility for the develop-
ment of our couniry, I do think that
it is time that we really went inlo
some of these questions more thoroug-
ly. There are only two ways in
order to maintain profitability. We
might curb other means of trans-
port and this would affect the
general economic development. Now,
it is the easiest thing for any
departmental expert to think of
curbing other means of transport. The
candle-makers in Paris on a famous
occasion in the 16th century submitted
a petition to Louis XIII to the effect
that due to the beneficence of the Sun
their trade was declining and that in
order to revive it all windows should
be ordered to be closed by an Ordi-
nance. That is one way of promoting
the prosperily of an industry and
curtailing the development of others.
But that is not the approach of any
Minister, not even the departmental

axperts, should adopt.
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Whal really frightened me about my
friend’s specches and other specchea
that have been delivered by many
Members in the Rajya Sabha and in
this House is the harping on profita-
bility. We are not going to have the
golden age of railways or profitability
as in the past. Let us realise that
because with the very increase in
development, we must necessarily
rely more and more on heavy-rated
traffic.

This leads me to a very simple ques-
tion. 1 have been one of those who
have always been critical of the re-
organisation of railways and the re-
grouping into unwieldy zones. I have
held the view that taking into account
modern developments, we are to have
more viable zones. But T am mot
suggesting that it should be on politi=
cal grounds. By all means, let us
have technical committees which
would explore the possibilities of
having viable zonee. I do think there
is a very powerful argument in favour
of our having sizable zones clothed
with power and responsibility Admi-
nistrative centralisation in New Delhi,
however well-manned and however
expertised it may be. tends to lose
sight of local economies. There lg,
therefore, a greater need, particularly
today when we are scarching for local
economies as much 8 possible that
there ought to be more sizable zones,
more decentralisation of authority and
poasibly a greater decentralisation of
the functions of the Railway Board. The
Railway Board is meant to be a policy
making body, not a body for admini-
stering patronage or far supervising
departmental affairs, I should like
the wise men, of the Railway Board
and who are considered to be eminent,
to apply their minds to questions of
transport development, to understand
what the future holds for the Railway.

There is a great deal of criticlam
which is made about how far there
have been withdrawals from the
depreciation fund. In a sense it 1a
an artificial controversy, Mr Speaker,
because if your cake is big enough,
you can certainly have a greater
amount for the purpose ef we
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depreciation fund In any eveny
the parliamentary committee, if it
wants, can increase the amount for
depreciation fund and reduce our
contributions to the general dividend.
But that is not the major issue. The
major issue is to increase the amount
of revenues that we should have. In
the few minutes that are at my dis-
posal, I should like to deal with one
or two other aspects of the produc-
tion plans of railways which are
rather important.

Mr. Speaker: I thought he was con-
cluding. He may finish in 2 minutes.

Dr. Krishnaswami: Today the rail-
ways produce locomotives and
coaches. They say they are  self-
sufficient They are self-sufficient in
the sense that they are meeting their
minimum demands. It js a very
healthy sign, but once we have met
the minimum demands, it is neces-
sary that we should see that
a great deal of the other demands
are focussed in different engineering
firms for another specific reason.
Railways in future will have to
specialise in diesel traction, They
would have to incur a great deal of
supplementary expenditure on signal-
ling equipment and other such con-
trivances. Let the railway work-
shops  specialise in these  equip-
ments. Our demand loday is about
15,000 wagons per year and about 200
to 300 locomotives each year  Let
them give it to other firms. 1 ven-
ture to think that would be an ad-
vantage, not only from the point of
view of railways, but also from the
point of wiew of the community.
From the Railways' point of view
it would be an advantage because
when demands sag for railways in a
particular year the other firms could
distribute their production on other
branches of activity, and from the
point of view of the community there
is another greater advantage. Broad-
basing our engineering skill is an
advantage from all points of view. It
will increase competition, it will
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provide & yardstick for measuring
the operational efficiency in our
Railway workshops and public under-
takings and, above all, it will build a
kind of wversatile defence potential
which today we need, which meets
civilian requirements in peace but
which could be turned for defence
production immediately in an emer-
gency I regret that the experts of
the Railway Board have not envisa-
ged these problems.

I hopc that the criticism which I
have made, which is friendly in
spirit, will be taken in the proper
spirit, and my friends of the Rail-
way Board will produce better statis-
tics, better interpretations, instead
of coming as apologists of a vested
interest.
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o Al fAar @ wi e w1 FW
FEF NE A fAEa § o A
g frermd & wg T g §
4 wox e ¥ gren a@ W@
ot fremd & oot gF AR &
. oft oFET BwT 9 ¥ faud
T AEAE ) AN 5T A F AT F/
I wts ey qweAg frwrear @ fs
T F g | guim @ aF, e
T HAY A ANAE g | TR
o s wiewfal & § e &=
quAT WAty & 39y § g W AwT
E wAw@ § GrE aga waaEt
3% om g A & wd @
wafy @ # few # & A gErd
wafy off ag 59t § SR R SFT
At ¥ o a9 dar g @
wifs @ @7 g wafe g
e w A A walw ar A
€17 AET FT AT | IwFT fA A=
g & BT ag wox ww A A g f
wre gam #r ard vl wafy a3
N AW FET AT Ik AU TET
w4 F% | F AFAE AATF oA
™ A1 frad gnagan wgm f qa &
F91 .59 AT TEAT Afeq fw fowE
FgT & I WA AT d
uile F7ar g 6 W agea 39 AR
aw & fifs Taw TeR SvoA
samea & fao gt sfaesr & s
& i W go fawarw wE Eem
W o 2w &1 g fagw 3w W
T faeft s & cEAr wifem o
§ wwwer g e e g A & i
¥ ag q@AT WAET grm wa fE ard
¥ §9 TS HIEW TP A A
o, & a7E o quH fEEl 9T AR g0
g

TF o R q@ we g e i
oeA ¥ q7Ee WY At fermy
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faar & a9 9T AT ®W WOw g
TR faw Wi wgrm A it 7 fam
o IR W few e 9T agh
a3 & ouw Wit ag AT wgeR
& ST & AT a7 & O oy @ wEY
A 5 vo Fl® 1 N g
T W AT W I A

4T

ufusw 7 agd J & fou w1 afsg
Fz0 ot wifge afe 3w w1 ag
A Ft A T wd fF g sy
T mt ¢ wfag gard aveRRl §
agrlt A AT Wi wME FRifE
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[+ Fagraw fag)
FE A TYH FEEE W Q0T Fww
wit & | T afaw wéwg @ W
¥ wfre 7t o femmar ot WA
7w a1 fy g9 50 T @ Bfwa
Y39 FT A FUE ) wAEN FTaw
g2# T A% w1 ww frar O S
3 AR I wHEEE T ST ow
gfrar grft 1w & e frag
fo=t30 WIT fo—t4o ¥ 7Y J1 AT
TRAEUE | RO wW A Ay W
feog 1 T WA RN AT as@a i
Ty A A po AR e g oo
f&  temfeat 1 A< a3 v & &
w@ TET a et w1 A T f afew
FTH WA WA F 78 $T a7 5T F mfwwr
¥ N EE Faw o E S ooy
T Amra & SN9T & v o
T Ay AR F 99 F A ¥ o
W @ W Wy & A€ e A W
W AT & WYT oF 6T ST g g W
FOTw § e mfeqi ¥ amErg 47 T
wa fF g¥rea § gaH Y a5 g
gt wa oF Al A fE fo-q3e
# 113 W99 97 T § IE6T T Lo=P Yo
% * fear omd ot QT AT & A v
IEE (I LR E ME . Ww
T T AR S s Ew LAt waw
FTH FCT AT 9T YF  gEE dT F v
9T ot &=f grn & A Ad g
WEEET 7T UF ¥ § W9 ufefaodr
AN E | AW W OF W9 FT
¥ feemma Yoy Fmr @ fear
I FAfoqE 9% KT EET o=1Ye
aF 3 WiAwa T R, foo—ficy
¥ gufoge % #1 W94 qEHET
3y wEr @ | Fufiaw wwE &
foad modfen & e greliee 4% Yoo
Joe W AT & | SHH FH ACT H
wofoger F9ad 1 woaE A e
m §ow fE @E Y & § g
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ioo-l’oo* ﬁﬁirwﬁwﬁw
o w1 4 faar §, fowr wHwew
wt wats fear & 1 A9 R gEEww
% 0wd = e fea @, 3
orarfRaE & fear @ A ae W
fear @ o fr Fferaer s, wTies
s, fowz Fwed, w0 ¥ owigEw
=Y §0weE, 3T AR, T I
R AR WR gfeeir a2a
areed & fod aft afgw A wnfafs
¥ FFT nfgd e % @ Sew
H gaem s fomer fewrd fss
g1 wa WX f2h a1 woo T
O Wt ot B Y @ O AR e an
FHIEEA FH T A9 qg ATGETR
A & O IAFT Yoo F T HAT AGH
Tz femramar 7 g oft I g
R I ofdwmE g d
99 W ¥ AF 8 AT qAT wC
WE  ® A%AE  qiedr g a1 ag ar
Fet T & Wi @ ww afer §
¥ yoo % wo w1 § WY FAA I
e~y g 2 W fawdm o
FoiTae &% ¢ ag foawn voar fF @
T AT F qF AT FC T A FTEE
ateer @ 9w ¢ wRr T Oy
Fafmaw #% ofeww 7 fewz &
e ¥ A A M A e #
THA FCF WA W IAME | W A
qE Ay FwiTad = A FasErd
o werdn fedt aeg o Y & Sfew
foe ag aww ¥ 7@ W fE wfae
FHITGA F% & HG  qg ATEEATH
wii aff w2 9N ghe ww Y
= §1 % § g@n w9 gfawr oF
Fofeaa #7% 71 7@ fAeEr =nfad
Faftos e 7 g frt
frg w1 dom o A fom o7 fe 9w
o mgEg q faw w6 sy a1 fw
g T freraa S Y R 00—30e
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F A frr @ IAF A AT F A
F I AT E | W9 T wAiEAA =
| OFAC AR wedwed o #3r H
T R A R F A TR
oo-3c0 ¥ UT H AwemE T @ ¥
IR TN TR A AT A I
ek ane ¥ oy T @Y 3R

T F Wﬂ%#ﬂﬁi

& O I OT AT A2 AT
7 wfam Ofq & g
faa swerfga 7 femr =mw
ag g fe e M aw fE
g &t ugifer & faog o

34
3’&3

wifgg 1 &% wow qmart & foen
1 oY 7 g faar o fe faame e
amom | U Ew g W e fawme
o gy W 2 A B e
I BT TET TEAT ARG |

gl @ ag & f wod a@gr A
FEET A g o & 1 Y I gl
¥ fog v o9 fog A € @
srfrmmaast & @ wopee § e
I o) & fort At foray o |

ted A (st oofter )
wa%k fog anév 2 fagrmar &
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ot Fagraa fag : a7 ot # a@
& f& 3781 wimeq sq g qv fer
TEAM | W AE ITR G AT
T fade @ o ag 9% @A T
ITE T At ¥ Iy Fowrme € ) T2
@ aft fTamd fF w9 wa o
frprgm A8 @

FAAT FAE F oA WA A
AN TR G G | AfE ZEwT w0
& @ amg ag off 3@ o afeg e
fam @i &1 o omem & 9 A
F ford of gfewt § an 7Y 1 &9 & A
& @ T & o s T A e
fe Ziver @@ awg H——am T fw
Ol WETE A g1 g1 SeEe &
g gt A g1-—7 &1 o fF = ar
wifesr a3 &1 1 & gieww "€ a1 9@
#ografeg w2 fe
T # A1 gyT sMIN § Zfewe feo
& | O sEear § AT 61 E A
T AT AN TEAT § FWE ag Aw=i
® A H wg ¥ G T A
A wheem § omaw & AfEw g S
w T e gl ¥ gefed 9w
qHy & giew 7 g aw fi§ = W7
wifow w92 g1 wfF A w99
w1 % qqrE ¥ fawwa A g

o ol Tw ;T @ mTE
L

oft Fogrem feg ¢ v wed @
wifers W AT-gE{OTE # sfor
g Fg W@l w7 g
e AT & WY T Y A-gAfa
o Tte fo o wTHiTET =X
A gifmas gwAr arar g1 e o
$o wY w1 oW =T § oft T o
2w gy wEw teA oerETE
F & waw s A = § oar
#o Ao £o wgY wifed | a7 A FAM
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[+ fegrea fag)

mhE § ¥ oAy s
1 ofcmar & A W T e
T T ) eI Eg IO
fasr o & 1§ wwwer g £ o g
& ® a7 gEt dAr w@rs s fred
% ag o W ot foeelt wfed 1 Fro Ao
€0 ft wolt s W2 A WA ¥ @
¥ &t wwr ¢ wafad gme ot o
e § A Tfgd o

QF WA ®IE 48 a1 ai
e

ot Fegremt ey @ ot Gay @ A
I+ forg w1 e sframw s Sifsrg—
9 fF @y aq—Ff s ufq f
0 ¥ ®W EAAT GET ATEC AT EOM
fex ag & T |

Qe AT FAew ;o dET At R

=t fagem fog: oF a@ § W
Fg1 WM §, 78 98 5 pg wfeaw
FrEe e A R s T &0
F wowr ww feamn e g ofr
WTIHY TF F i agi o aAT wrfgw
et fie T o 3w 1) femen &
1T &1 B G AEH § | AT AR
agl & o i & fod i 2o
WA FLA AT E | TR TleFT w1

T gren & ot ferren 7 1€ g

gt &, A i 9 i aEd g AR A
fermer 4.1 Tad ¥ wey | qar W€ T
wrrfeat #t #4192 T AT AT @I E
g % g fF Tg F FA qgEw A
™ g

% HAA HTE a8 S @A

st feagre fag : 38 T o
fow & 78 ¥gn &% ¥ fe agi zen
afem St el g ST S & ST
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Tt AT ITH @A W agy fRawa
grft | ag a woft F ot @@ wOww FTA
¥ & @ avd fF I g9 qfaao
o Wit i wedt e | gt fafaeee
HIg® & TFT AT A7 IgiA q@wn e
g Y T A TG A TR e A
M@ # 1 s o Fararre W g wga
gt A @1 § IWH AT AR HA F
S T 76 & W T JEH |
G & &Y WY TART AWAS H A o fo
=3 A T § 9 v g ) g
A gm g Foam A few
el FaaE & A arer & 1 @Y gAae
Gotnh’i’ﬁ ﬁm"ga'ﬁm
ST WFAT & | WAL gg T wE g
A Jw A% F@as H A% fAg
W A A AW T Agi &
agl §1 @A faar ww wifE e o
N OTF I A AR AEAR A
AFT EPT | SR AN AL EEA H
e} wyaT A g | sAfAw § g
g & v ®1 qzowz g S fesar
TEY & EW | AGT AF &1 HW A I
T ¥ | W OFA FOA ATOEY WA
AT Y At A §)am gw A
audwT W17 ' F g7 @A 97w
21| zufau gd wosay &1 a9 #7 wOw
Re-c I i AU

wr AT A sE § @A,
s g= & TRk A e f s
T & wgd a9 @ § wE qarfnt &
w7 & faw 1 o & & w4 & o G
FOI agT WA § | OF AR g
#* a1 mar § W oF i # ama
JTAT | FgF 3F & AW 71 qw fay,
feT gg @ gAr Afge q@ gw &I
SAOFT WX FF T HR A aThAr TEAr
1 W g9 &0 9 @ g1 $ A FT
= |
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Q% WA RTET . AT HE
feor dwgm

ot fagrea fag : e ot g vt
q T Y TEET T wry A dieft W
JAT g W g Tk fAm s

wYgr AET A 1 A7 FEr A
Y BH 97 FAT AR O |

ot AR TR T AT dET
s g FArH FEt & fAv qArE
i ¥

wit fegrem fog @ et o S
TTH A A agl TN & AL AR
IAH ATH 9T FHL WTAH F49 | AL
T a8 W TEw AT gmn
CLAS AL

St A T 39 #1 ZTET
g1 ag w8 fear mn & gw F dAn
fe & ST guoo & EEAT H A7 TEA
t) A W W aEw g, A e
TTATE 97 gAY T THTI qATt g

off g feg ¢ ot o & &t
T Fram k) AT AT A
gar a1 f& & =a owards & fag @
oY = gegariy ¥ 4% 4F qha] Rt
o1d & 1 8w A 97 A 92 fE @ rdEy
g dr ¥

Mr. Speaker: Dr. Ram Subhag
Singh.

o vm gum fay  (wgEam)
weqd WEIRY, TH agw ¥ g8 e

Mr. Speaker: I will give an oppor-
tunity to those who have not parti-
cipated in the discussion earlier. Next
1 will call Shri Rajendra Singh

Shri 8. M. Banerjee (Kanpur): Shri
Rajendra Singh has spoken already.

(Railways)
Mr. Speaker: Then I would not call
him.
Some hon. Members rose—
Shri Rajendra Singh (Chapra):
spoke on the Railway Budget on
behalf of my party. Again, on behalf

of my oparty, 1 will be speaking
on the Demands.

Mr. Speaker: He must leave it to me
whether it is on behalf of the party
or not.

Shri Rajendra Singh: I am leaving it
to you. But I am explaining the
position.

Mr. Speaker: I did not know that
the hon. Member had already socken.
I shall give first preference to those
who did not speak ecarlier.

Shri Rajendra Siogh: 1 was asked
by my party to speak.

Mr, Speaker: The party is always
entitled to make representations.
am always here to see that as far as
possible hon. Members get an oppor-
tunity to speak. I shall try to com-
bine both. Dr. Ram Subhag Singh.

Some Hon, Members rose—

Mo TR AT Ty : wegw wERE,
# wrgen a1 fF w9X 7 #7 5y wEE
el ® W 72 F G GTEE
*® | oft fagra fag ot ¥ §2 aweqmal
WA Famwar g d A
=i 1 EwET T § 1 A\ IgA
w1 # +fr ag faa wwwan g s £1o Ao
Ego #1 fam @ ¥ war I wife
ag oF &1 sufeaat & sfeaé 1 9@
T b WAA A Ao Ao fo
for=1 1@ 3 vaw wrgErC foear &
Fq T g @y ¥ M A
& ¥ s0w 3c squy faear § o
and feed WA ¥ q1g Yo wqAr fawar
2 ot fz Wy ¥ Wi a9w @R A
FAT 21 gy Ty & &9 # %1 fean &
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[wro T g fie)

qq % oy foafa 2 & wowe oW
o€t 39 9¢ faamt woAv Wfgw o w@
aran & Fis farelt 1 oft <fr =21 gwfee
T W & 9 oS oAy & faw
= A = A%t | grEEe, ME AR
¥F6A, § A% A O = ¥ fe
fed a3 & W 39 ®1 F agfaad
faadft & | mATEw, & A wifase &=
¥ faag & g7 % &F gfeurd faadt &)
o gea # F oF =R qefer #
#fraa & 9 w7 A% g 5 oo q@
W &% ¥ wwT T qur qgEow A
ATH § AT AT g1, A WT A #Y
aq fsa a2 g1 & W quAwCw 9%
me ¥ W gEET Al faemn g,
@ oqE Do Do o A f W HA
TEdl & | A TH AN ) ATGH AT B
At argan g v 9= St w1 o magfeaa
Freft g1, 37 1 g ey ond AT I &
arq =arg fem and 1 A e faeree
firg ot 7 ¥g1 § FimEw oWl &
T W, TG A=A FO F 397 W
i F1 sl A " o oy g ol
Arét wpfead 23 %1 aoere TRy w4,
A &1 wwan & fF 5 s ¥ wAwEEw
afz ®r§ wE T o E, A W T
f o

9 WA WA HEEY A IH AT
¥ wim fem & gg 1 w1 afz
¥ AAWE A g2 o, @ ag I
3 % oy war g TR wrer g s
firert o7 ¥E ¥ 4 qenfast w1 gz
aren g, AfF W A g # A 0y
s s F o afe ta an wE W
¥ qafaw =Y gewn et w1
Y gerar g, At HEY & Awl A O
A g1 WX IW T 1w F W
T ag TaTd 5 A s & 9| w6t
it Aifew & gavr mar & 1 A0

MARCH 2, 1860 for Grants (Railways) 3728

1 T gEN I W FEH——wT FAfori
fe wogafa oft, sew fafaeet o1 =3
fafrezz =z gz, & ™ %1 sww
AAETE | # ag raw Ad avwn g fE
T 49 feft ) gerd | W A
fedt #1 z=a, @1 w1 ow awr g,
forg 8t ag qaman a8 fv T Fmeoit &
AT ATEH W gErn a9, wWiftE
# 9aT g *1 safem Om1 7 w2
T & fF =E # 9 gEd wEl §
o F 9 W ATR § 1 A Ay
Fgr & waAq a8 A6 & fr & afrw
A 0% S #1 e wE, A fF e
YT Y R e w7 ¥ W
TETE g HOF ¥ fau wE safer
Ferar ar &, &t oy W f s
# f& 9w st v QU Tt e e
o W) T omm ¥ gf ave
ama f &A1 FTon & gard st
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g O A ¥ fE & wwr qar
T gR | 3T A ot Ff Feet
F—tfaare &t W qFr 7@ fred &
i @it et Afem § 3w w1
7T S ¥ wa feaY @3 weEr
F oAt o, At iy w1
fear smam & 1 &Y€ Y aew W AT
wfer o w5 o3 dx § 4
feafy w2 1 g a7 #t =T A 2,
ofer 3o #1 I aEr 97 wEfAm
fear arm 2 & 59 ¥ ot A
T FATAG FT ] W I A a4®
Wt FamEeEr # fr a3 fegema & awmw
@k #1239 wzt o7 fead 39T
TETH F

T F T A% 9gE g =T
9 | W wE 9w e daefal )
wTET $raw Y 3w gl A a9 A
T TE | W I9 AR F gt A
¥ faearc & w1 & | wWET § e
T FTCAAT AR AT @7 & W07 IT Ay
AT AeT FOq KO E A
Tq T FT FCEEAT OF g a7 A
;S v, A w4t A w f o A
T A fagrd, aod T PR oa@w
| AT Ik, A afr A fagry 7
am o oAg

PHALGUNA 12, 1881 (SAKA)

or Grants

(jRailways) i
Tl 9 & 1 A # g A sfe
T} aE A FEAT ey AT
2, 7w ro ¥ 30 AT@ Zw A ge
BT & 1w wF e P o e
gt o wim A w
femar @@ mm @ W@ feedr ®
FORT & AT HAT BY, a7 FEEW
AT §Y AT AT OTHET AT OEY, AT
0 #Y fawwa @rft | w7 feoar aqm,
at IE W T A 2 fEoaw e A
sqeqt 71 | o AT T A @ w=i
B FTA g g, AfET AE aww 9
it Agew % & 7w F IO Ap
N wwn aft @ fF ourofafzar &
WY § gu Mgt 9T ) aTw
TE IFT ATET AT | IH € amH
A T & 6 g A & AT
@y wd § AR A v o o
A T WO AT AT sEETHT
agdt Jraely, A w9TE BN ) gETI e
T Y TETT a@ ) e amr &
wEE Y A gU s faem H sy
¥ I wifgw | Wit 2re FoTeATHY
& Fedmr &t st % 97 w2y FF garer
ofrafor & i w1 feavda v
ofge | 9@ oF TH AT B, A oA
& aft wrf w19 H—w1 gw fgeer-
forr 3fz & 3—fedm oY 2fiw &
wEg@qu & 1 gF ¥7 AT feafT o7
3fee ¥ a7 wgATT & 1 IW T AW
faar T wifge s 24 B amar
FT T8 TTEAFT fRar v wfae
T agr qT T A famry g
I # AT 1 qgt 97 T 7 ATEA
HfT &t aa df | og A @y
@R # oA R 1 I T -
T, FOwE, feAve, #9w &
=t &1 s 9ar wR Fgaem ar
# &g g @Y w1 A% wAT qEAT 0
7T qF AT AW & AE, A 3 A

#t gfaar gl
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[sve < wm fg)

T & waTar a1y & feAli # g
W qgh & @ F o guiaEr W
AT TE &, gl o HET A g
qT Tqrer arfow A ¥ R AT §
It T AT ¥ 1T AT ot 2T e &
CudcoiRichi® ol i T o
A1l W 2w am ¥ FE AgEE gl
# IFA T a7 7T w7 oag
97T WTET ¥ AR AT F sqaear ger
wifge arft & frwert & fw, dfe
it IW & qre H A mw @ A
aATE 9T gHY ) FfAw § fAasw wEm
e am & o & 99 TE Y /1
ATEA F FAH & fAv g oA &
sAEqT AT OO

W ET T @, ar queeed &
g T | EAT & 1 TR W wEEaw
FH AFEAIW A F | HEAUH H-
fefrgasr Zzaaréz & | @l o
amen # ar gy frodw g,
FIEFT #7017 aw=t wF A1 @ A
¥qT O LT ATT | g SATHT TAT £,
wgr 9 Tw A% 7 (I g A
H & W S A wrErEr agdr o
¥ | oot feafy & s gm0 g A
Y oy # TR S i §1 agfaa
Zi, &1 awl & AR H FrOET F |

13-21 hrs.

[Mr. Depury SpeakEr in the Chair|

Fr agh 1 3 Gy ArgAl ® At
7 w7 &, &fww 3w # F09 0 gE
AT & A FT AR AT A
TE g ¥ gA wAfgy |

AT T aAT W W A & 99l
#t 7€ & fr Mz § Fefid # g
I ATt A %7 gaArd A &y wm oy @
o ot gE 8, qaw wv & Ay § Faveed
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AAT gET wifg b, A @ AEr
arf & 1| & wET q@ern e g e
ATt agl & & FifE gge AT A
AAAT N WA I § 57 7= §
afeq & Fawar Tl g 9T ¥
amr & 1 g Aat i e fae
agfeaa I 7 & & o7 # gt &,
I wpfawa W@d A % arlr ¥
§ wmge ¢ fF afew & sfus sgfaa
2% g " faamw ¢ | g1 a@fe dav
T ®T a3 & 39 & qY froar adm
at 2% " afgg fr fem am &
TR wwEt &7 1§ awaar g fw
W T mwfr & W e I3
oA A FE & AW T AT A
AT W@ FL T OF HAEA A
faar s ifge o sarar & sarar @
AT AT 9T gt A |ilEw | TwE
A 48 Agl & % wmAEAr A g
ard 1 Afed araeAr oft gEE AT WO
w7 & gt o wifEm o

g @l AFAfEAT § 9T KT WY
¢ #% " 9wy fog s weEr
frqF %7 a%a § s fage w05 @
& &fe o 1 9T Y fefara aig
foret aeaTe g1 &, faesr wrer &t 91l
grir & Wt o I A1 qerey e &
IAHY TEA I €T H AGH gy g Frw €
% g wifer o1 3@ A9 drEl &
sqrer & aurar fAET g wnfe

o § & g & s qA@Ar §
f& st qgd qa1 g fagfn &0 &7
T AT AN WgEd A q4rs 491,
TIER! WA A FAA K G A
TE W g ATEAl ¥ TEaET &
am & ey Afa afes &%

Shri Ajit Singh Sarhadi (Lud-
hiana): I am glad that the railways
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bave done well in  the year under
review, and for this, the Railway
Board and the services deserve our
congratulations. It is certainly a
matter of gratification that many new
lines have hoen opened up in  the
steel and coal belt for the purpose of
feeding the steel plants. The  hon.
Minister has also been pleascd to men-
tlon a few other lines for which, I
believe, there ig necessity.

There is, however, one aspect  of
the problem to  which the Railway
Board must give their attention. 1
feel that the Railway Board too must
eontribute towards the defence stra-
tegy of the country. It would be ad-
mitted that all along, we felt that our
northern border, namely the Himala-
yan border was absolutely safe  be-
eause of the invincibility of the Hima-
layas. But, in the context of the pre-
sent situation, we do find that it is
not ng safe az we felt it to be, and
it has been pivreed. The Defence or-
ganisation and the Defence Ministry
are doing well in opening up the lines
of communications throughout the
terrnin from  Ladakh to the NEFA
arca, and this is being done by the
Delvice  Ministry in co-ordination
wilth the eivil authorities. In  this
econneetion, T fecl that some responsi-
bility lies on the shoulders of - the
railwayg too. They have to contri-
bute, as I submitted carlier, towards
thy defence strategy, and as  such,
they must have co-ordination and co-
oprration with the Defence Ministry
in opening up the strategic lines in
thic terrain in order to feed our front
Tine. Az to how far there has been
requisition or demand from the
Defence  Ministry, I do not know,
and I do not want to know either.
But I feel that it is most essential that
the northern defence line must be fed
by the railways,

!' concede that the rallways dre A

mational concern, and @& eonce.m
which must he run on commercial
Knes. AMAs such, the profit motive

should count in the national railways,
but at the same time when it is a
pational concern, it must take upon
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itself the - responsibility of the

defence of the country too. I recol-
lect that after the Third Afghan War
in 1919, -there was an attack on
Thal—'he Defence Minister would be
well aware of this—and it was then
felt how best it would have been if
we had opencd up the line of com-
munication on that side. And im-
mediately after the piercing of the
northern borders by Amanullah at
that time, a railway line was taken
from Peshawar to Landikhana, a dis-
tanee of 22 miles, at a cost of Rs 22
crores, which means that each m'le
cost Rs. 1 erore, but that was sesen-
tial because of the defence of the
country. P

Similarly, I feel that the northern
border too demands that some prio-
rily should be given to lines of com-
munication for purposes of defence in
those ‘areas, and for that purpose, the
railways must contribute their part.
One hon. Member, I believe it was
Shri P. G. Deb, drew the attention of
thy Ministry to this aspect, and he
gave the mileage between the railway
terminus and the border. Of course,
thy flgures are there. Therefore, 1
submit that the first and foremost
thing is that defence strategv also
must Be looked to, and not merely
the profit motive, by the railway au-
thorities; and in this matter there
should br eo-nrdination betwern the
Defence Ministry and the Railway
Ministry.

In this regard, | must draw the at-
tention of the hon. Minister to the
ling from Pathankot to Jammu and
Srinagar. I am glad to hear that
something is being done in this eon-
nection, and the hon. Minister was
pleased to say that they have already
started taking the line by about fif-
teen to sixteen miles up to Kathnu.
The distance between Jammu  and
Pathankot is abput .seventy  miles,
and it i= mosL essential that proiority
should be given to this line, not
merely with the objective of streng-
thening the links between Jammu and
Kashmir and India &r of having e
strategic line there to feed the Ladakh
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area and others, but also from the
commercial point of view, in order to
benefit the people of Jammu and
Kashmir and open up the trade
routes there.

In this connection, though with a
different argument, 1 would draw
the attention of the Minister also to
the need for the Jagadhri-Ludhiana
line. 1 was sorely disappointed to
read in this morning's paper a state-
ment at Jagadhri by the hon. the
Deputy Minister that there were very
poor chances of this line being taken
even in the Third Plan. 1 believe
that the matter js still under consi-
deration, and all the facts are being
collected. 1 concede that in the deve-
lopmental economy of the country, we
must try to feed the lines which are
most paying, and where there is
modest economic advantage. And I
also think that in this connection too,
this should be the eriterion and that
standard should be kept in view. Lud-
Aiana is a centre of small-scale indus-
tries. In fact, it has got the biggest
econcentration of small-scale industries.
Chandigarh is a developing town and
the Punjab Government is giving
great attention to the development
of industries there. Many industries
have risen and many are to rise, and
the big industries that are being deve-
loped will be fed by ancillaries that
are there in Ludhiana and  other
places roundabout. With that view
also, leaving aside the fact that the
Punjab Government has invested
nearly Rs. 27 crores in Chandigraph—
and that is the main indebtedness to
the Centre—it cannot develop unless
#t is brought on the main line. Leav-
ing aside that point, from the econo-
mic point of view and from the com-
mercial point of view, it is very es-
sential that Jagedhri and Ludhiana
are linked by ® main line through
Chandigarh and Machhiwara, From
the commercial point of view, I be-
lieve, this will not be a non-paying
proposition inasmuch as Machhiwara is
a religious area and there iz a lot of
pilgrimage, It will pay the Ministry
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also. 1 wish to draw attention to
these two lines and also the duty of
contribution to the defects.

The next point to which I  would
draw the attention of the Ministry
pertains to over-crowding. T am glad
to find from the report that there has
been a substantial reduction in the
matter of over-crowding and as the
report shows, in the broad-gauge it
has come down from 16 per cent to
13 per cent. I concede that that is
no mean achievement particularly in
view of the paucity of the rolling
stock and difficulty of financial nature
in the matter of increased produc-
tion. But I am sorry that we have
not got the break-up of the different
railways. If I rightly recollect, In
the report which the Ministry gave in
1957, the percentage of the northern
railway, particularly north of Delhi,
was 42 per cent, Why the break-up
has not been given under different
railways, T do not know. At least, I
have not come across it in the diffe-
rent reports which I have got. I
believe, the maximum over-crowding
is in the north of Delhi. In this con-
nection I concede and I appreciate
that there have been certain diesel
cars introduced which have helped
in reducing over-crowding, but, I be-
lieve, there is an absolute necessity
of increasing the number of janata
trains on this side in order to lessen
over-crowding. Of course, I know
very well that no sleeping coaches
are given on this side, because possi-
bly Punjabis do not use sleeping
coaches, or do not need them and
there are no night trains.

An, Hon. Member: Why?

Shri Ajit Singh Sarbadi: I do noi
know why, though I try to stress this
point that neither de-luxe trains
brought upto Delhi, are not taken
upto Amritsar, Pathankot or Feroze-
pur, or taken to that side even. But
leaving aside that, there is no reason
why we should have no break-up
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showing so much is the over-crowd-
ing on the northern railway. I sub-
mit that over-crowding on the nor-
thern railway is the maximum and,
therefore, I submit that the Ministry
would do well to pay some attention
to the introduction of morc janata
trains on this side.

Then there is another point to
which I feel some attention is neces-
sary and it has also been dealt with
by my hon. friend Pandit Thakur-
das Bhagava, and that pertains to
removing the bottlenecks on the roads.
I have always been emphasizing two
places where there is lot of stoppage.
I have been pleading that there should
be over-bridges, one between Millar-
ganj and Ludhiana town and the other
near Rajpura. [ would particularly
draw the attention of the hon, Minis
ter to the fact that the traffic stands
still for seven hours and a few more
minutes at the railway gate beiween
Millarganj and Ludhiana town. Pos-
sibly this year it may be less becausc
of the by-pass which the State Gov-
ernment has built and the traffic on
the G.T. road might have been diver-
ted. But all the same there would
not have been appreciable reduction.
The excuse given by the railway au-
thorities that the State Government
must contribute, or State Govern-
ment must build the over-bridge and
that it is one of their functions. is
not justifiable for the reason which
has already been given by my hon
fricnd Pandit Thakur Das Bhargava,
that wherever the railways pass and
stop the traffic on the G.T. Road. on
the highways, it is primarily their
functions that they should provide for
an alternative arrangement, so that
the public should not be inconvenien-
ced. Despite the fact that the hon.
Minister was pleased to say last vear
that the matter is being expedited. 1
regret to find that we are where we
were 8nd there hag been no progress
in that direction. Therefore, I again
strongly emphasize and stress that
vhese two  blockades on the G.T.
Road by the railways must be some-
how overcome by buildin over-
bridge as early as possible.
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Another point to which I would par-
ticularly draw the attention of the
Ministry pertains to the accidents that
have taken place in recent years. The
maximum number of accidents has
been unfortunately in Punjab bet-
ween Hoshiarpur and Jullundur, and
between Jullundur and Amritsar. I
am glad that mcasures have been
taken in this connection and in ladies,
compartments buttons are being pro-
vided and al] that. I believe, that
would not be gufficient unless there 1s
railway protection force. Of course,
it is primarily the responsibility ot
the State, for law and order is to be
maintained by them and the police's
cooperation must be sought. But jt 1s
equally the responsibility of the car-
rier, the railway authorities, to pro-
vide protection to the passengers and
if the railway protection force is pro-
vided with the objective that they
should look to the safety of the pas-
sengers, I think we can make head-
way in the matter of giving increas-
ing protection to the passengers in
the railways.

Then, another point to which I
would draw the attention of the Min-
ister pertains to the giving of basic
amenities. 1 know much is being
done end every year an amount of
Rs. 3 crores is being given. But, [
believe that the maximum number
of stations are on the Northern Rail-
way which lack basic amenities which
the railway authorities have laid
down. I know there has been an
acceleration in this direction and
many stations have been provided
with platforms and all that. But all
the same, 1 believe some attention
would be paid to this. We must have u
target date by which all the railway
stations get these facilities.

With that I commend the work of
the Ministry.

Shri 8. M. Banerjee: Mr. Deputy
Speaker, I shall confine myself strictly
to the cut motions which I have mov-
ed. I have listened with patience,
rather rapt attention to the speech of
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the kon. Minister and the rosy picture
which he has given us about the Rail-
way Ministry and the Railway ad-
ministration. In some fields definitely
1 have genuine congratulation for him
and I must congratulate the railway
vorkers, administration and the
Minister. But there are certain things
on which I want to throw more light.
I would refer to my cut motion regard-
ing the supply of defective sleepers
and also another cut motion regarding
the supply of defective keys. This
question w. .. us. Right from
1957, wvarious questions were asked
about the supply of defective slecpers.
Recently a big statement was laid on
the Table of the House and after vari-
ous gquestions, it was known that the
slecpers were not  defective.  Many
Members of this House, from this side
as wcll as the other =ide, requested
the hon. Speaker to direct
that the entire Report of the in-
quiry be laid on the Table of the
House. The reason was that even
that big statement which was laid on
the Table of the House did not clear
the doubts in the minds of hon. Mem-
bers. and so they felt there was no
reason why the full Report of the
Committee of inquiry should not be
placed on the Table. When this ques-
tion was being asked, 1 put in a sup-
plementary. This was on the 11th
December 1959, I said:

“You may remcmber, Sir,.. that
sleepers were rejected because the
key: did not fit in and the entire
thing was thrown out. [ want to
know who are manufacturing the
keys. These are interlinked".

The hon. Deputy Minister, Shri
S. V. Ramaswamy answered:

“I want notice".

Again on 2lst December 1958, there
was another question tabled jointly
by my hon. friend, Shri V. P. Nayar,
and myself about the supply of defec-
tive key: Unfortunately, that was the
last question in the list and I did not
get any reply except the written reply
which was:
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“MNecessary material for reply is
being collected and a detailed reply
would soon be placed on the Table
of the House".

Toduy is the 2nd March 1860, Up to
this time, this has  not been laid on
the Table of the House. This parti-
cular firm, Messrs. Singh Engineering
Works Ltd., i=s a firm in Kanpur. I

myself go to Kanpur every week and
come back. But this information could
not come from Kanpur ir these tvo
months. So I fecl that there is some-
thing wrong with it. On 24th Novew-
ber 1856, the General Manager (Engg.)
Northern Railway, Baroda House, Now
Delhi, wrot: a ietler to the Director
General of Supplies and Disposals
which is as follows:

“Most of the keys supplied
against the above-mentioned AT
by Messrs. Singh Engg. Works
Ltd., Kanpur, have been supplied
to various works, Though we are
not pursuing the case any further
yet it is considered necessary to
point oul that the standard of ins-
pection in certain aspects has not
been whalt it should be. It will be
agrecd that any excessive thick-
ness in the key means less drive
in the sleeper jaw. Such  keys
when newly laid have a tendency
to drop out of the sleeper jaw and
render the track unsafe. Fitting
of the keys in the tracks kept in
the firm's premises is a primitive
method of judging the conformity
of the keys with the drawing. It
is hope that in future the Lloler-
ance permitted in  the standard
drawings would only guide the
inspecting officers”.

This order was placed in 1956 and it
was supplied in 1856. The General
Manager (Engg.) rightly pointed out
that the inspection was somewhat de-
fective. These keys did not fit in with
the jaws with the result that travel
over the track would become unsafe.

1 want a definite answer. What was
the defect in the sleepers? If any offi-
eer was responsible for it, he should
have been punished. If the sleepers
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woer not defeclive, what was defec-
tive? Is it not a fact that the krvs
manufactured by this Kanpur frm
were defective? There is a story pre-
valent in Kanpur that this fiim cannot
be put in the dock because there are
some who are related to this firm who
are high-up; in the Railway Adminis-
tration. I do nol impule any motive
to anybody—I have full confidence in
the honcsty and integrity of the hon.
Minister and the members of the Rail-
way Board—I would beg of them to
find out if this firm has really supplied
wrong keyvs and orders are still being
given to them again and again. It is
time  thal the  inquiry report s
published, and if there is anything
mentioned thercin about the keys, 1
would request that that should also be
investigated. As T said, I do not im-
pute any molve to any officer. Nor
am I against this particular firm. They
are very good friends. I alse come
from Kanpur. Bul this firm was given
an eduecational order for manufactur-
ing wagonsi--railway wagons—which
it could never do. It never started it
I only say that if there iz anv soft
corner in any quarier for this parti-
cular firm, it should not be at the cost
of our nation—and national property.

My second point is about over-
crowding in railways. The hon. Minis-
ter said that over-crowding has been
reduced to a considerable extent. I
am very happy about it. He said that
there iz overcrowding only in the
popular trains,

An Hon. Member: Janata trains,

Shri 5. M. Banerjee: If I have to go
to Calcutta, I cannot possibly go in an
unpopular train or in & branch-line
train. [ have to travel in a popular
train. Unfortunately, overcrowding
has not ended. I would request the
hon. Minister to kindly consider this
point more seriously. I have =ome
suggestions to make,

I have seen some Janata trains with
the corridor system. If that arrange-
ment is introduced in more trains, I
am sure it will reduce overcrowding

PHALGUNA 12, 1881 (SAKA)

for Grants 2
(Railways) S
to some extent. Unfortunately, be-
cause of our illiteracy and ignorance,
some of thnze fricads whs come fam
distant villages want to travel toge-
ther, There may be some room  in
other compartments. If there ars 40
people, they want to rush into a parti-
cular compariment. After that, it
becomes diMcult for them to change
compartment. So if there is the corri-
dor system, at the next station or after
some time they can go to other com-
partments and =it where there are
vacant seais left. Therefore, 1 suzgest
that more corridor trains should be
introduced.

Another suggestion is to introduce
the chair system for those passengers
who are travelling for disiances less
than 150 miles.

Mr. Deputy-Speaker: If we provide
corridars, would not the corridors
themsulves take away some space
which is now occupied by passengers?
Wi are already complaining  about
overcrowding. Will not the introduc-
tion of the corridor «vstem reduce the
existing space?

Shri 5. M. Banerjer: I have seen the
rorridor arrangement in trains.  Peo-
ple can shift to other compartments. T
may be wrong in making this sugges-
tion; 1 am a non-technical man.’

The Deputy Ministcr of Railways
(Shri 8. V. Ramaswamy): They can
shift at the next halting station.

Shri §. M. Banerjee: A= corrcctly
pointed out here by the hon. Speaker,
any man with a little strength can
nicely sleep on a particular  berth
which can accommodate about 8 per-
gons, If the chair system is introduced
for passenpers travelling less than 150
miles, 7 think more people can  be
accornmodated in those compartments
This experiment should be tried

I am extremely thankfal te e
hon. Minister and the Railway Board
for introducing the %wo-tier, systém
in the sleeping coaches. This is a very



3743 Demands

[Shri S. M. Banerjee]

good arrangement. But the pren_ent
rate of Rs. T per passenger Lravell!nx
from Delhi to Calcutta for the slecping
accommodation must be reduced. This
is a horrible thing. I cannot justify it.
When I go back, people tell me: “You
have a first class pass and Yyou pay
only 8 annas for sleeping accommoda-
tion. But we have to pay Rs. 740 or
s0’. 1 think this charge should also be
reduced.

Now 1 come to corruption. As re-
gards corruption, the hon. Minister has
said that it-is a very difficult problen_:.
We all know that corruption in 1h}s
country or in any other country is
just like Draupadi’s vastra. It can-
not finish. But here let the Lord
Krishna of this country not protect
Draupadi.

An Hon. Member: Trade unionists?

Shri 5. M. Banerjee: Yes, not only
trade unionists but many of us are
basically corrupt unless we prove
otherwise!

My point is that if it is a national
problem, it has to be tackled by the
national leaders. We cannot import
an international expert to tackle our
national anti-nationalism. S0, Sir,
this is my suggestion and I am sure
the Members of Parliament and tl}e
Members of the State Legis].nullﬂ.‘s will
definitely support this suggestion. But,
Sir, this has to be tackled more vigo-

rously.

Then, Sir, something was said in this
House about the Chittaranjan Locomo-
tive Workshop. When I see the Chit-
taranjan locomotive, when 1 see t%wse
people who could produce the Chitta-
ranjan locomotive, I really feel proud.
1 am proud of those workers and
managers and the officials of that par-

ticular workshop.

An Hon. Member: The officer is sitt-
ing there.

Shri 5. M. Banerjee: 1 also congra-
tulate him.
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Mr. Deputy-Speaker: No officer sit-
ting in the official box need be men-
tioned or taken note of.

Shri S. M. Banerjee: 1 wish only to
say, Sir, that the Employees Union,
the Labour Union of Chittaranjan has
not yet been recognised.

In this connection I must remind the
hon. Minister of the ‘assurance he gave
at the time when he brought this pro-
gressive legislation in 1948 relating to
compulsory recognition of trade uni-
ons. At that time he pressed for an
amendment. He brought that amend-
ment. That piece of legislation was
passed by the House, but unfortunate-
ly, it was not cnforced. This is the
progressive legislation which he re-
quested the House to pass, but, unfor-
tunately this has not been enforced.
When he has come to the Railway
Ministry from Labour Ministry, he has
forgotten all about it. This is the only
union there, having no political affilia-
tion, having no outsider. I hope, Sir,
that the Chittaranjan Locomotive Em-
ployees’ Union will definitely be recog-
nised.

The cost of a locomotive is about
Rs. 4,16,000 to Rs. 4,18,000. Now, what
is the break-up? What is the relation
between direct and indirect cost? Is
it a fact that the overhead is about
Rs. 2,70,0007 Is it a fact that the cost
of materials is about Rs. 1,10,000 and
the direct charge, that is, the labour
charge is only Rs. 15,000 to Rs. 16,0007
If that is true, my feeling is that the
workers who are doing work on piece
work system in Chittaranjan are not
getting their due share in the manufac-
ture of locomotives. I want a definite
answer from the Hon. Minister to
know whether this is correct or whe-
ther the position is something else.

Something was said about the Pay
Commission's report. As I said in the
beginning, somebody asked me: “What
is your impression about the Pay Com-
mission's report?” 1 said: “The report
is here; the Commission was in
Rashtrapathi Bhavan; what is miseing
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is the “Pay”. 1 say that the particular
rejonder given by the All-India Rail-
waymen's Federation to the Pay Com-
mission’s report should be read.

The other day, the hon. Minister said
something about Saturday. The holi-
day is given on the last Saturday.
How is it helpful to the employees?
You will realise, Sir, that the last
Saturday can only be a day of mourn-
ing for the middle-class employees. You
cannot do anything on that day. Sup-
posing the Saturday falls on the 28th
or 30th of the month, I have nothing
in my pocket. 1 cannot purchase any-
thing in the bazar or the market. I
complete all my purchases on the first
Saturday or the second Saturday of
the month. On Sundays, markets are
closed. How can it be that I can go 1o
the market for purchasing something
on the last Saturday of the month?
Should I borrow money from
somebody clse? The only thing
left is that we should have
the Pay Commission’s report be-
fore us and T and my wife and my
children should mourn over this Pay
Commission’s report. The hon. Minis-
ter has not implemented the decisions
about P T.O. and passes, and he has
done so much for the railway em-
plovees in the country. I would
humbly request him to consider this
matter and accept the Pay Commis-
sion's report in toto, that is, working
on alternate Saturdays.

There are certain decisions in this
report which have adversely affected
the interests of the employees. I would
only request the hon. Minister to dis-
cuss the matter with the representa-
tives of the Railwaymen's Federation
1o see whether this is correct or not.

Sir, about the accounts staff, many
people have said that these two grades
must be merged. Sir, in 1958, the fun
of it is, when the Pay Commission was
sitting. a secret letter was issued by
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the Chief Accounts Officer to various
Accounts Officers. It reads as follows:

“The qualified clerks, who pass
the APP. II-A examinations or are
temporarily or permanently ex-
empted from passing the examina-
tion, should not perform the same
nature of duties, as this is anoma-
lous in as much as they are fitted
in different scales of pay.

It is, therefore, desirable that
the work should be differentiated
in such a way that the Clerks,
Grade 1 are given relatively more
important work.

You are, therefore, requested to
kindly give your proposal for pin-
pointing the Clerk, Grade I posts
in your office with due regard to
responsibility and intricacy of
work, subject to overall limit of
40 per cent”.

This letter reveals to me that there is
no differcnce as regards work between
Grade I from Grade II Clerks. This
letter was intended to dodge the Pay
Commission -and this was done.

I would like to mention one point
about having another station in
Kanpur, The Hon. Minister went
there. He mentioned that this has
been included in some Plan—I do not
know whether it is the Second Five-
year Plan or the Third Five-vear
Plan,—but the station has not yet
come up, In Lucknow we are having
3 and in Agra we are having 4 or 5
stations. With the growing popula-
tion of Kanpur, we should have ano-
ther station,

With these words, 1 thank the hon.
Minister. I criticise him generously, as
generously as I congratulate him.

Shri Sobodh Hansda (Midnapur-
Reserved-Sch. Tribes): Mr. Deputy-
Speaker, Sir, from the report 1 find
that there is much complacency in re-
regard to passenger amenities and bet-
ter travel facilities for long-distance
passengers. Sir, It is true that some
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new coaches have been added, but no
new irains have been introduced for
the better facility of "long distance
passengers. I wish tb point out here,
what some of my hon. friends pointed
out earlier, about the rate of charge
for sleeping coaches. The rate
of charge for sleeping  coaches
is Rs. 3 per night in thy Janta Ex-
press which runs from  Howrah to
Delhi, bul in other trains like Purm
Express or Madras Mail, it is oply 4
annas for the wholg’ JGI.II‘TIE) I hope
thiz disparity will be rempved.

Then, Sir. 1 would like to mention
how the over-crowding in the South-
Eastern Railway is increasing, No
new trains have been added in this
section, particularly Howrah-Nagpur
seciion, but somo coaches have been
withdrawn from some trains, that is
from 11 up and 12 down expresg and
passenger trains. This has increased
the over-crowding in this section.

The conversion of 11 up and 12
down passenger trains has resulted in
more an” more over-crowding in this
seclion.  Previously, these were the
two trains which were running in day
time and they touched all the sta-
tions,, thus carrying all the poor
pasiengers from all the stations. But.
since  its  conversion, thousands
of poor people have been
deprived of travelling facilities, par-
tieularly the poorer section of the
population in between the stations
from Kharagpur to Tatanager and
from Kharagpur to Bankura. They
have been deprived of their travel-
ling facilities.

Now, this is a very backward area
and most of the inhabitants of this
area are tribal people. Now, as there
is no other facility for travelling
between thesc stations, they are bound
to travel by these express trains.

Now, this has causea great hard-
ship to the poor people. Not only are
they paying much more to the Rail-
ways, but also they have to spend
mere and more on travel. Therefore,
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I request the hon. Minister to see
that this train is reconverted into a
passenger train so that the people of
these areas will have better travelling
facilities and at the same time over-
crowding may be removed. 1 would
also request him to introduce one more
extra train in this line if it is neces-
sary for long-distance passcigors
In our parts the months of Novem-
ber to June are the harvest months.
During this period people move from
place to place for harvest operations
and, genc. ..y, they travel by the
railways. During this time there is
terrible rush in the trains between
Kharagpur-Tatanagar, Kharagpur-
Bankura and Kharagpur-Balasore. You
do not find an inch even on the foot-
board to travel, Neither aiy extra
trains are rum nor any extra coaches
a'tached during this period. [ would
request the hon. Minister to look into
this and I hope the hon. Minister
would provide exira coaches during
this time.

14 hrs.

The issue of third class mail tickets

at the Jhargram station on the South
Eastern  Railway has been stopped
since November last year. I do not
know why this has been done. In the
Jhargram station, sometimes, there is
terrible rush, When the mail tickets
were being issued this rush was re-
duccd. Not only was the rush re-
duced but it was also bringing much
revenue to Government. If you look
at the sale proceeds at this station
vou will fing that they were much
higher when the tickets were issued
for the mail trains. Therefore, 1
would request the hon. Minister to
take steps to see that this booking is
opened again.

Much has been said in this House
about railway catering and dining
cars. 1 do not want to go into details.
1 appreciate that Janata meals have
been introduced for the poor passen-
gers at cheap rates, But the quality
of food supplied is very bad: Last
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January 1 was in Bezwada and I
vrdered for a special meal there; and
the meal that was supplied to me
wis such that I could not take it

Mr. Deputy-Speaker: Then, really,
it was a special one!
Shri D. C. Sharma (Gurdaspur):

Ordinary meals are betier.

Shri Subodh Hansda: Such is the
quality of food in railway catering.
At the Howrah station there was
previously a private food cabin and
the quality of food was very nice
there. But since it has been taken
over by the Eastern Railway the qua-
lity of food has gone down. The same
thing is happening in the dining car
also. Not only is the quality going
down, but it is strange that the
price is being enhanced. Previously,
if you took chicken rice it cost only
He. 1-8; but, now, it has been en-
hanced to Rs. 2,

Shri 8, V, Ramaswamy: The price
of chicken has gone up.

Shri Subedh Hansda: The price
of chicken has gone down.

If the quality of food had been
improved, then, mobody would
object to the enhancement of the
price. I would request the hon.
Minister to sce that at leas; the
quality of rice that is served in
traing and in railway catering is
improved. The quality of food has
created some dissatisfaction among
the public and the dissatisfaction i
more than what it was before. As you
are aware the catering in railways
was always running at a loss; and if
this is the quality of food, then, I
apprehend there will be more losses
in this department

1 would like to point out one thing

in this regard. The rate for
standard food is different in
different railways. I cannot
understand why there s this

difference for the same standard of
food in different railways. I request
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this difference should be removed
and equal rates should be fixed in all
the railways.

There are fine tracts of land lying
beside the railway track in the pos-
session of the railways. Most of these-
remain uncultivated. They are very
Eood and can produce very good pad-
dy crops. If theae lands are lcased
out to cultivators at least for one
year the production of paddy would
go up. Not only would the produe-
tion of paddy go up but some porople
will also be maintained on these
lands. In the South Eastern Railway,
particularly in the Kharagpur-Tata-
nagar section, many people had ap-
plied for the lease of these lands but
no action has been taken till now. I

hope the hon. Minister will look intn
this.

Yesterday there was a charge of
nepotism in regard to the appoint-
ment of Schedule Castes and Schedul-
ed Tribes in the railway  services.
I am not going to specak on that
(Interruptions).

An Hon. Member: He has answir-
ed that.

Shri Subodh Hansda: But thert s
nepotism on the other side also. That
is what I want to point out. Yester-
day the Minister refuted all these
charges., But I would like to remind
the hon. Minister that when posts
arc created they are not at all ad-
vertised. Even if they arp advertis-
ed they are advertised only when a
few days are left. Naturally the can-
didates find very little time to apply
for these posts.

I personally know that in the rail-
way workshops at Kharagpur and
Santragachi when class IV posts are
vacant they are not at all “advertised;
and if at all advertised, that it done
only 2 or 3 days before. Naturally,
candidates are-not available and these
posts are not carried over to the next
term. In some cases they are filled
by non-Scheduled Caste and non-
Scheduled Tribe people. I know some
cases have been detected in Lillooab
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workshop. If strong measures are
taken, 1 think, many more cases
will me detected.

There wags an order of the Railway
Board in 1955 regarding the promo-
tion of Scheduled Castes and Sche-
duled Tribes to selection posts. In this
order it was specially mentioned that
there should remain some quota for
the promotion of Scheduled Castes
and Scheduled Tribes to  selection
‘posts just as in direct recruitment.
But I am surprised that though this
circular has becn issued to all the rail-
ways it has not yet been implemen-
ted. Why? 1 feel it has not been im-
plemented because the Scheduled
Castes and Scheduled Tribes would
go into the superior services. The
authorities are trying to put it in cold
storage. Therefore, I earnestly re-
quest that at least this order may be
implemented immediately.

I want to say one thing morc
Summer is fast approaching. The
Railway Minister said that provision
is being made for the better supply
of drinking water at all stations. 1
appreciate it. But what I want to
point out is this, There is provisiun
only for one waterman at a staticn.
He has to serve day and night ard
from onc end of the station to the
other. In the Jhargram station there
is only one man and he has to serve
all trains and from one end to the
other, which is physically impossible.
Thercfore, I would request the hon.
Minister to provide at least two water-
men at this station.

ot omfm  wwent  (fawi)
IYTEqE AR, o9 § FATA Iq WHT
g1 & O § 19 wATaA F qee ag €
FwEart W) § | | w9 & afy gfem
fqr & e = fF oW Wa
i WY YA AT ¥ aW A
s e § | qge awenm At W
el Y &, qEd vt fw
7t &, el W & 20§ g A we
=y, 3ot # fea) o =t #1
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WA WA A ¥ A a9 & §
wr & site et e WY & e gz
Tg oo gt & | I7 wW gy awar §
Wit wgr oF awen wa g Tui g
0 o ¥ A qan o f qe gf
mfedt # wiym Nfar gf § i w=Hhm
T & W o wwe g s g @
aifat Y FIH THEOT EAT T & )
o, & T s A g & &
|4 0F AR 99 =@t § ¥ fagac
Y W Y 97 WE A9 ¥ ey A AY
Sadt A A A fEEr 9 T,
9w @ AE gt fr A
| S+t 7§ A TEw § § Y fonE
T FL AF aga qewT & ag fagt
T | WE AT AT A7 A AR
aat 5= fe gz AR wWam k fw A
St =0 Hiw T ZwEr # agr 9T wieww
U § i gfe &1 &g A & @y
B9 aTel AET w9 § fis & aow g,
e gam WX Tt ¥ &9 Fr A9
g & fir fee oo ®t gfe <o ifs

IO AT :  FA F AR
S 9ga gie faar g 7

st e wwedt ;o ot gy, AW
#ifed

Iy wEEw
®ITET AT |

st wTire wEedt : qdiT w1 aga
s g ag agT AR

% a8 #g W@ 91 fF 9% gvaw §
w1€ At FTEATET 1 € { v Ay, TEr
R T A & W g § e e Y
ARG W G g & fF o ad a8
mfgat s=dt § 37 ¥ gfaw fer oo
) T Y @, T W Tw T @,

T N o
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kAt ® uuw ¥ arE @ Ww
afaat ot giawr 1 qrEE
1 ¥1. wqrer 7 feqr 979, 0g g9 &
smafasas ama & WK o weEr A
g arfge, saw fagera 9=t @A
fge

ot W & e e g, sEk
wF # ¥F FEAT g § | a9
WA WA wgRT 7 samw wwe e
¢ fr 9z & w¥er wA iR FWERT
S araz 3991 ATeH AT @ i drd
AWt w1 ATt ww fefer adm dar &
Iq & a1z M # g & faw gEwr
farat FfzA1: & qUAAT FTAT qTAT G
fefFe @iy & T 99 ag SRm
9T qgar § Y qg a W F A
| & FTCOT IH FTH! gHG aF (FAeTT
FTAT TEAT & WYL qH g sfawme v
wEl aAT g §, 99 34 Wi g av
A § aFTG & qva W) @A @
afera & aq ag 34 ¥ 9 9w d,
et wTT & oy wOE F7 T qATE
g7 W\ fesd & weaT arh ager A
fot og wra F@ & fou 3@ @l
ifrEt & e FEET g & "1
T wrETH wWTE gt & Wi 9w &
T qg A ar & A e ag diw 9T
WEHT FTH AHIETL FTAH FI T E |
# gawen g fF amem @ a4 ageg
®! w30 1 9 7w A g e oaw
@ At & it w1 fea arifos
w1 gefaw wwe gan g, fea #fs-
Areat & § 99 q@ET JEar & 1w
W e F w1 & @ e ad
Aot & o0 w1 AT § fowe wlz HF ¢
a1 fafeaa &9 & &7 91T 57 & fao
w fear amw ? w9 i woaw
A WA TEA A 9 A At
aant
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BATL WAATT o oft 7 wTaom WY
Efﬁ Yoo #HIH ¥ wfuw Frar F
arat w1 gw | A gfaar g7 w1
ug aga A A g ofew & 39
AT ATEAT  fF g T AN Yoo HH
® T GG FA qET H g g
& &, 7@t @ 8 A9 aH FW e
® AT T 1 OF AT F & 8 sgEean
g Jrfgn 1 o A7 § &7 I o @
2 9% OF A # qfEE q Joo AAE
q[F 9T | TEfA gETO 9 9%
g srfge fe <oeoft ¥ arft & ar o
ST g | Yeo HIW agd A AT
gt & 1 F wgan § fF ameg o
ﬂ‘ﬂﬂ'ﬂmgoum*iuom*
faq &7 71 sy &€ 1 o |1 97
¥ oifrt & fao & waeg & a1 w1
sEeaT g afgw o

wrtg Wt wEET A a9y Ay
# a1 & fs T qrr e & ) afcwg
g & 3§ 9T IR uF s 9
qr 7T G AT gAY A aar frar &
U GIT A9 & a1 WYt qar w9
fe ot ngrem 4 @ = fear
ff @ o O & @9 g @ 9w @
& Wit Iusr qug § A w7 qfE@gq
W T g &9 8 @ § W gEd
AT Tg FT AI0ET AT @I E 1 AT
wifge a1 f& a= of@gs &1 afaw
W e # afee & A st
=1 wfas gfawa & w1 g% Siemea
2 fr § 79 W 7 9 Hfew oama
Q|7 A &% qi9 74 & s @ faar 2
WX gram s #oac g fEogEa ey
T WA arv g | F awwan g fe
STl A A T wRE A
g ¥ W HT qT A4 K qAg A
e " & qf@EgT § WA W
g | F snfat ® o gl
aff & § IFET UF “uETw F gy
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HTHA T@AT ATRAT E | FYL A
AT ATE@ T CF I AR § W
T A F Ag GWT § 1 Oy aga
71 " e § ) oA & oArE
T qTA qgT AT WA aumgrfa
T /AT ATAT & | IAF AT FF AT
# w1 g g 9 i it
Y g & A @ g & A wmeR
Rl aw s fFov g & ae
& wrt sfa # & fegma ¥ ke an
ST w4, & faq & g 21wy AR
am fm & aw = a1 Sfe g
v &9 & war g @ forwi gm
HHT T AT 8, THHT AT g AT
o A A T 9T suTa Ty w1 A W
¥ femma & S 397 g2 £ W7 gy
F WA Ft wfeAreat i o w0
qa 2 | & & fAe w0y e @
o ¥ femma @ el | afaw daw @
o ¢ fF T9 mE T # e o
9T oft G AT F g S fawy
W1 & uwF w aw@ wEwt
TAATAT § | FTAYL AT § Arara o
ARG & AR Y q & aga ¥
ST WIT & | TRA o« miewi F9 41,
gt 4t ar d= fav & weew amgR &
FAQL {6 TG I § HAw W= =
g ferm e d & 79 gag § A
smrfEt # Ffemsar & afe gt
o1 @ & F =g g f wme ah
wg1ey 9 arq 97 frar ¥ fF amw &
1 g 75 G TUTT ITT & AT TEET
arfyg @€ faar 9T wwar @ Wi afe
wFHT g a1 5 arfa| & & | /19 g A
wrt qftage wt a@ w1 g fee & o A
arfey fr aw ffea = & o A
gfawrdl smorfral 1 sEm FF

™ § gy @ a9 § fadew s
g fr o W ey ¥ fs g
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gl & wfew 0@ g A I A
arft wfes S5 a1 J& 919 G99 g
97 9q %1, fadw 3 w7 gar § ar v

IS WErEd ;oA A1 qTAE
TaEq 7 @ 4 fF v @ § o @
faect safdt freft sorg &1 9
fewz fo@ @@ | R w@TET AE-
AR I & A wEoRsiE
1

39

sl wAr wWEedy : HAT WRERT
mwﬁﬂl%fﬁﬁ‘ﬁm'
rE

.‘IP

o @ & 9 T O T T

ﬁlﬂ'mmgﬁ?'a’ﬂ"-f
a9 ®1 TWATC g g fed ArfE
wfaF ey & a@ o1 5% |

IqTeEN wWEYEd T Wl m—
@ & § o a0z fore ard w7 fF
a7

foE T & 7w oA wogema
w&h‘iﬂe%%ﬂﬁ!*'ﬁﬁ
Lol e
q1
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LE 3 7 AW FT d @ arfe e
F1 AT FE | g T & 0w v
frqr &t 9w & wO # @emn omr
fe v+ &a1 & § T99 vF FH T HOAT
¥ g1 fEAT T 18 W A T AN
¥ A1 o A e 9w § e
% o o o fr o s oA ¢
T FAmwAr ¢, dfer oa ol @
77 fo g memTEs 2 &
e A TREA § owawd § o1 AT
H g1 G FT 3e, ¥o A Go ¥ EH
feir @ 1 uF AT A wiAE 9T, 99 OE
arz a7 fe fo @1 mar | e dare
AF1 g1 T 2, W TH 9 A oA
# A1 09, 12 At %1 3% fag @ g
2 FATE Fo & 3F @ | F ATAAT ATHAT
g fr w3 wdt & fm § ewar
2 &% Y for fod wo £ s W
m 1 Tferw dwer @, faaiom #,
apr w1 w1 g fear amar o
mfusa were wiwa §, 7 weamEA-
fagm @m & 1 gufr WA Awem
3 39 &my 97 e @y & fAg
awy foreny sframi § TAwET
frT &, 37 w1 fewe fag A & 1 BfeT
az guatA # 1 www o1 foen & fed
s @1 < & 9 Yo 1 N W
g ¥ afem 1 W FE qE A
2 ¥w qt 99 ¥ o drd AN ¥
a8 1 &, Hfem 9 X frnfadi & @R
T fod o A g AR A & A
am @ gl fradt s & 0 w9
* frafadi ®1 wfrs gl & am o
T A % vaww feme o E @
argm fF w7 W) afus s fewe
% o frotfedi @ il fove
¥ F AO a7 9R § woAr e w0
¥ & q@W FT /Y |

it gz # aga faar famd
gon s AT A S e W g
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g fesedft & @ ¥ W @it gl
T AL E, I F W9 7 W@y 9 o
F I T §, 9T F aga w afai
R g & ww gy aER-
X § wgr fF gan W oft ¥ wa e
W A TR f wew . w g,
I # Wi ag & 5 aifagi ® aex
| A1 &34 ® giar fal ) & W
g ¥ Fam gy frhmr =m 5
femmm & 9wl § 9 & o
LT e ¥F ¥ 1 g Wl wEw
I H AT AT T A | qg 7 A5
FT qEAT % qg9 wg ar few wwAw
vy gt e fraar a gar @

uE WE wEeq : F AE A
amF g wdd

Wl TEM WAl # WY #)
e 71 v faw i ow fedy
FAZT WA 9 | I & faAr o o
a7 W T &1 F9aT vEE ¥
HAYT GEF | 7T & &1 a9 9 | UFEn
# ag I8 @ I & fae ® e
o oF TR R I W A g A
XA WO Fee gar @ A eafe 9w
F e AT & 99 % 1 & "gm
A T &t afmt & 3w @
T 7 & fr am W s @
w1 ¢ a1 9= fafeww a1 Em Aa
fear oo @z ¥ A @R A ¥
fegmm § T3 #T 39 9% & FWT
w1 o2 foar a@ g & awwar g s

wfa ama ¢

ua & & faaew wem fe foe
&7 & & W g, wafq weR, A
¥ Weq t@A 9T WY ST AT AT
9t @ 39 ¥ @ 8 oF @ ¢ fEly,
FET T BN €29 9T, qgE T AR
¥ ¥ wiaed o1 of faa, afe wht
% ®1§ Saw agh TC A€ F9Tr v
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[ st wEwdt]
FHI FT Loo, Yo WAl ¥ gTHT ART
9 AT &, TAfAG & wEET q@ AN
d=y ¢ Wk AW o# g g
¢ F gween g owe wmw oat @
UF LA a7 & a1 T F S &
T@ gfrwr g6 | W SwT ¥ qate
oY ¥ uF m  SEe 92§
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¥ g9 A WE a9 www ¥ qar fE
T 9T aga @ A @ 1§ gEa
¥ 9w S o & T AT
2 R A AW EF Ao e &
mﬁﬁwa. o THo WIHIT &, T
74 Y Ffeae £ T AfEd o
M ¥ & I qT FHAT & | A AW

agl 9T 8y T & fag =t ¥ oo wo & wifetw & 37 W A
a% qi o gk o, Aew o Al 9w
& arT w7 gAT | O &1 wEA gl
@R § W g WA FowiT A
W AN ogEwmE SO F
F o 7@ o oy mPmi oW s

21 W ¥HC w3 ¥ gHY A q=
T grft s u= A T o gl

. : st Wo fio frsy (FwTror) - T
agr & franfagt =t AT 1 |

' my Wy AgEd, WE AAEd 97 A9
Shrj D. C. Sharma: Sir, I rise to a mmﬂ%ws'fmﬁﬂ‘ﬁ
point of order. Is the hon. Deputy feomt % st smw fear mm @

Minister following the Hindi speech of
the hon. Member?

Mr. Deputy-Speaker: The hon. Mem-
ber speaking has no grievance, He
does not complain. The hon. Deputy

Minister is following the speech all T TFC HY w @, A
right. What right hag the hon. Mem- AT TOA T Fafasier 20 9
: : i m
ber to raise this point? - . '*% z | f
Shrl Khushwaqt Ral (Kheri): Sir, 1 W EF g wgm o @ R

rise to another point of order. Can
any objection be made to a speech be-
ing made in Hindi in this House? --m FA%F qTOTN: @Afy qd=r Tufy )

Mr. Deputy-Speaker: No, no; he does
not say that. Perhaps, the hon. Member
means that the other Ministers whao

can follow Hindi must also be present
here.

ot o et o Rt Wi & il J
N sATgT W UL BT, ;| AT w A
ai. ¥ qg¥ ¥ a1, ¥ & e wen §

ATt # avw

T Tz a1 5 R AR ® mEa thmﬂﬁaww%iaw‘m
fem 71 & ¥ A T | W gET e FAre
' & wAr S wwy ar Iwed ar 6

g9 0 7w agT qgeAgdl A 6 it tur fafirez F=Td 37 AEAT ST
@ g AR A Wa T ¥ AT o1 73 3 at & ag v s 9% Amw
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o e agi g tedY sr W Y 9dw
7l goT &, ol aF agi OF €9 (ot
W F1a F @ & 1 qafew WS a7
Y wi¥ET { FEER AT ATACQ@ { FAAI-
WIZ ® I T § W9 weew &
aferar #t N wrgT et &, WA F
®IFi #1 A A9 @A T FW FE
a1 o ® qar Ty fE o ad Gl
TEIFAAE T F A AW
O W wv & | 4%t 9 @F g
TR AT AR W@
ey § ogl ¥ Al wvEt ¥ A
* W Wi fai gar g 1 Sfea
@ qT 3y wEfAEt ¥ aE Y A oft
T Y § | W R @ @ oAr
9T W1 dTE A qEied # A ar
w1 @Y, a2 & w1 A
At A IW KT AT AAC AR &
L]

AT & |9 519 agr 97 afz @
| @ A fF v A= aw # frean
# a7 a1 ¢ R 99 4 fasfeat o=
g gt Wi AW 3w A &= A
g 1 AT 'rfmaﬁzawi:m.ﬂ
¢ g &, dz w1 own fagrd wew
e @A ¢ A afen & = A
m&mi%ﬂtnﬂﬁhm

ﬁwmnﬂtmwﬁﬂm
O Wl TF WE A aw § A A
wE 1 5w & art # frmr man e owme
W S % Owaw A W Aar
@ ux A fewfedt & ot g 2
&5 & 2z A AR ADfE ma @7
9% 2z A § WK gt W= 43 afadi
F A = o o 8 A A
W @ A s ouame o g

for Grants 3?62
(Railways)

£\ AT & Fedfaaae aw faad
METwgTAR Qg 3
% w3 0w W e A R, T
 wrf 5y gvc w1 oW #|/ oA
gy §, yEfecE @ @l A
g Teema ¥ fafem 2w a% e
SrEt @ W AR 9 & fag g@fan
T 71 @ ardt @ o Ao e
qEAT ¥, I ATA 9T OF GrT av 9o
T & AWt ® wadagrae 9%
O & wgfaa @ e & 1 qafm
Fdfaee 97 0 Ger & 99
T & 7% wgfnw gToe A &
oft awra ¥ fafgm @ww & am
Fq49 o "W 0% fgsay 7w & fao
7 o & e oY arfaat #1 aw
gfear 7 & it ¥ 1 o w7 AET
Tz ¢ fF A 99 geEE A 97
2 &% &1 w9 # @ s« aaar fw
agi 97 fFaaT weeraTe gvr & 1 =@
& e W agt & s 39 afaat
¥ fopm am A ST AR A
ary ary fea ¥ dar A% & W o w7
Facfaarare § Fare 23 & 1 ww oy
T Y TTE W9 FT eqT I AMMAA
o o% araTor &1 g T 2 ¥ I
% fra wgfoas fre asd & 1 W
g e w1 of@n § WK S & afan
¥ e qri Jare e o A g AT
&I I ® wAA AT § | xEiew
™ gfaer #; % 9w F G AT
afed

T ¥F ATEA 9 979 gAY faary
) wrf smaear g & 1 W wUEY
q & ¥ g e garfed &1 oA
famm &1 foww @ ¢ AR fegd
T NT ¥ T m Ay
¢ ¥ ag wiT wgd I glaamar
¥ femge g & o0 37 glaurdi
® W @ & A F5a oase w
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[sit wo dro fam)
&€ sqr A€ feuy o @ ¥ 0 &
AR & A9 W@ A ¥ S
frammz, agowe & srara W ome-
st ¥ afedy a% Ft awA a9
1 T fearn 9w g oo

gt a% faoret WY qwi &1 g
¢ F gwam g v =gl faoet Wi g9a
a1 A TET FAFFT I ww o qr A
X 4z AT a7a & | At @9 7% md
% vz g i Fo worg & oivsT & agEw
®1 IoET § A 99 A€ AT T FrA
& @ 57 T W FT 3T AF B @
AR g Al am A v R 9w
gua @t faoelt W w9 @ @i
TET f A A § afew S9 @
T w2ea ot gk fE faoelt o e
T q@r oA ot a2 | 5w & fam
# 99T 939 ¥ uw weAE A #v
Aaq ¥ AFA g fF 3T & ey & o
faaet 7t W W qmr AE W=
wafs ¥F & 54 WW WAETEE O§
FH afa F 2 @ YT gAem w6
FiT ATEAT FT AR AT FIAT FTAIC
WL INATE WY AHAT g1 fF T
SqTAT 79 § /1 HAT A F @m
at wiEt #1 aos wfyw & wfaw e
wifedr ot gafad 8 &1 foft @
& Y I A g wfed

BT % @m9 g 419 "I #1 AE
& & waefmamae w1 #ifgarr, Sifs
seage Ao § qear & w10 saefan-
e RS F 9w g @ A #
fNdda e MM FTAAT L | F
qF &1 W § #nY A agw &
AW AT qFAT & IW & AT A
2 afeai § oF Fugr W gEA A=A
o 2 #t fAer #X Faw oF qw
ar ¥ wfos & wis am g awar
¢ | TgTEE ¥ SEmYT g gu od
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ar I fram ® A gfee & am
g | 9gT & e ATA (@) W
aFE AT Tmar Wi g fF e
feramr w5t wfus & wfis s g wwar
&1 A & T w1 S AT A gfe
7 wfes & wfes gfaur og=rd @
a%dr & | & ag fraga = 5 wa
feiftm qaadi g W F A
g @ WY §, AT WU IW aRA 9
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A feeat # w6 =W § o dw
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A A gE v afgen JafE amw e
A & i @ W g7 AfeE W & arn
TR E, &1 IAHY TAT EV AT Ty
e = &7 83 9T A qmET A AT
§ 1 T TIUTT AT I9 97 AT w7
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Bl il
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foF AT qaFere T H o T awg
ah Amer W@ FTR wfEE Ww
I T AT W WN O aE §
&% 99 fF a9 Siwm & 99 avE
& T TAF ¥ oW daEE ¥ AT
Aer a% A o, GamrE & Aver @R
gh W@ € gu AN and & 9,
maﬁmwmhmﬂﬁm
mﬁm“ﬁm%‘tmgﬁw@m
& o ave S & Y ferar &Y ww £
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0T 39 ®7 SARYT F Ay 0
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AT TAE AT G qABT 9T AR AW
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Wy & s &y anpd fs o4 @
wifcai gAY e & ©7F F@1 T6 FHIT
faqrr & FAarfa@l w1 g §, ST @0
Tk W7 79 9 AT T A% AwA
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W7 39 AT H 97 199 7§ iy A
"z FRT e # 4 wfew 7 oafe
&0 FT "AAY |

£ a3 § e 8 6T s e
o A AT wE § IR W AreiTe
Fa g 9 T@a fewm w5 S 3w
wufa £ & 9 31 wfaai & farg g
# sageqr & § IR fam gegane
TR

Mr. Deputy-Speaker: [ have to in-
form the hon. Members that the House
will sit today up to 5.30 p.m. for this
discussion and then take up the half-
an-hour discussion. I would request
the hon. Minister to begin his reply at
445. He is likely to take about 45
minutes. So, hon. Members might
adjust their programmes accordingly.

Shri B. C. Multick (Kendrapara—
Reserved—Sch. Castes): Mr. Deputy-
Speaker, Sir, I am glad that the hon.
Minister has been paying active atten-
tion to the recruitment of Scheduled
Castes and Scheduled Tribes in the
railways. His feeling yesterday in the
House indicated the amount of sinceri-
ty in this direction. But the same
spirit should be observed by the mem-
bers of the Railway Board. In many
cases, Scheduled Casle and Scheduled
Tribe candidates cannot apply for ser-
vice due to lack of advertisement in
the regional languages. [ know thal
in my State of Orissa, the news items
is rarely advertised in daily Oriya
newspapers. Whenever [ tour in my
constituency, many young scheduled
caste people meet me for service in the
railways. I find it very difficult to tell
them about the vacancies as we, Mem-
bers of Parliament, are not supplied
information by the Railway Board.
Steps should be taken to supply earlier
information regarding the vacancies 1o
the Members of Parllament, particular-
1y those representing Scheduled Castes
and Scheduled Tribes.
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Regarding railway land, as my hou
friend Shri Hansda said, I am awarv
that large acres of railway land are
lying idle. When there is the slogan
for more production of food, it is im-
proper to keep the land uncultivated.
These lands should be leased out to the
poor landless Harijans for cultivation

Transport problem is u great proh-
lem on which the efficient implemen-
tation of Five Year Plans depends
Every part of the ceuntry should be
touched with railway lines. The necd
to develop backward States like Orissa
and Assam should not be further neg-
lected. Orissa possesses enough mine-
ral resources, but they are not properly
ullised due to lack of transport facili-
ties. Top priority should be given to
the backward States in regard to com-
struction of new lines.

1 would suggest that a new line from
Sukinda mines to Paradip port wvia
Kendrapara should be constructed soon
for the quick developmem of the Para
dip port,

Regarding overcrowding, many hou
Members have already spoken about it
1 regret that the problem of owver-
crowding is not eliminated. I have
seen the horrible picture at Howrah in
the Janata Express for south via Cut-
tack. Passengers were thrown ioto the
compartments through the windows.
Due to this overcrowding, a large
number of pick-pocketing cases occur.
The trains for Orissa are always full
of rush. To overcome this overcrowd-
ing, one additional train should be in-
troduced from Howrah to Puri and
some more compartments should be
attached to the existing trains.

Coming to lighting conditions, the
lighting condition in small stations on
the 5. E. Railway in Orissa is very
deplorable. In stations like Hardas-
pur, the lights provided are very in-
sufficient. The light is so dim that it
is very difficult to sit peacefully in the
night till the train arrives. ‘Then, I do
not know why waiting halls are not
provided with lavatories. Steps should
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be taken to provide lavatories in all
waiting halls.

1 do not understand why therc is
delay in establishing a divisional head-
quarters at Khurda in Orissa. 1 re-
quest the hon. Minister to take more
sincere steps to establish a divisional
beadquarters at Khurda as soon as
possible.

1 do not wunderstand why the re-
modelling works of the Cuttack and
Bhubaneswar stations are getting de-
layed. Proper steps should be taken
to expedite the remodelling works at
these stations.

There 15 a great npecessity of con-
structing an overbridge at Jajpur
Keonjhar Road from the platform to
the goods shed. The water-supply
scheme at Jajpur Keonjhar should
function soon. Electricity should be
provided at Jajpur station as soon as
possible.

Shri Narasimhan (Krishnagiri): Sir,
the peculiar feature which is noticed
during the budget specch of the hon.
Minister, as pointed out in the specches
of some other hon, Members is that the
question of new lines has been com-
letely by-passed. The hon. Minister
said there were no  major accidents,
cverything was efficiently done, etc.
But it is not a satisfactory thing, really
speaking, that an important matter like
‘this should be completely by-passed.
In previous budget speeches, there was
some indication or other about some
new line or other. All hon. Members
were waiting eagerly to hear some an-
nouncement or other. But this time
the hon. Minister simply left it to the
Planning Commission, by saying that
everything was in the melting pot and
the Planning Commission had to de-
cide. This is rcally not a desirable
attitude on the part of a hig depari-
ment of Government like the railways,
with a thousand and odd crores of
rupess of capital, with the big Rallway
Board, 8 machinery calling themselves
experts. They must really have a plan
and they must influence the Planning
Commission about their demands. They

PHALGUNA 12, 1881 (SAKA)

jor Grants 3770
(Railways)
should not really surrender like this o
the Planning Commission.

The House should have the benefit
of the advice of the Railway Board and
the Railway Ministry on these matters
during budget time. This kind of
taking away of the responsibility of
Parliament and individual Members,
opportunity during budget time and
avoiding discussion on a big issue is
not really desirable. Particularly, this
should not apply in the case of railway
lines dismantled sometime or other
and which deserve to be restored. New
lines may be a different question, but
restoration is an important matter.
Pandit Thakur Das Bhargava was say-
ing that backward areas should be
treated with  the same  sympathy as
scheduled castes.  If those areas havi
to be treated like scheduled castes,
dismantled lines have to be treated as
scheduled tribes.  They also  deserve
special treatment. In mv disiriei, 100
miles of railway line were removed
during the second World War. The
first and second Five Year Plans have
gone and the third Plan is in the of-
fing, but we have not heard about the
restoration of those lines. The first
and second World Wars are over and
the third World War is threatening to
take place, but we arc trying te avoid
it. 100 miles of railway line in my
district were dismantled, but no action
is yet taken. The Minister says in his
budget speech, "I have left to the
Planning Commission”. This is very
disappointing and very unfair; T am
really surprised at the lack of perspec-
tive in these matters. Near this parti-
cular area, there is a lignite project.
A bauxite project in Salem is coming
and magnesite industry is developing
to a very high degree. With the deve-
lopment of the steel industry in the
country, refractory industry is deve-
loping by leaps and bounds, Therc are
many other projects in the offing pro-
jects—lignite is to be used for th:
steel project and the briquettes are
likely to be used for iron ore in
Bangalore—it is really surprising that
instead of taking a perspective look.
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the- Railway Ministry is taking a myo-
pic look. I am sorry to note this. 1
hope at some time or other, better
counsels will prevail.

There was so much talk about over-
crowding. The Railway Administra-
tion has given priority to goods traffic,
but passenger traffic is more or loss
ignored. In my opinion, the real sulu-
tion is to have longer irains, Other-
wise, the line capacity does not per-
mit more trains. To  have longer
truins, they must have better loco-
motives, ‘There is no use telling that
“We are self-sufficient in locomotives
and arc even in a position to export”.
Really speaking, when we need morc
powerful locomotives to drag  longer
trains, our efforts should be to pro-
duce such locomotives and not to be
satisfied with self-sufficiency in some
kind of locomotives which are inade-
quat: for the demands of the day.
While the Planning Commission s
being referred to for not constructing
new lines in our area, we find that
actually new lines are taken up and
metre-gauge lines are converted into
broad-gauge lines. 1 am not complain-
ing about the constructions but I may
say for a fact that even in areas whe-
ther iron ore and steel industry arc
not developing, cven in those areas
metre-gauge lines are converted into
broad pauge lines and some lines arv
being doubled. So, my reguest s
that the same sympathetic approach
should be given to the other areas
also. Merely  queting the Planning
Commission will not be proper,
1 do not know whether in those cases
the Planning Commission was consull-
eld. If, in fact the Planning Commis-
slon was by-passed or ignored in those
cases, then really jt is not clear to me
how it can be quoted in other cases.

Then 1 com: {o the question of rail-
road competition which is not the
problem of only the railways or of the
roads. It is the problem of mecling
the transport requirements of the
country. In that connection, I would
say that the construction of over-
bridges and under bridges should be

MARCH 2,

1960 for Grants (Railways) 3772

treated as a national problom, Beth
the Transport Minisiry and the Rail-
way Ministry should set apart a big
sum, say, Rs. 50 crores, and see that
proper over and under bridges are

" constructed in  important junctions

where the railways and national high-
ways meel. I know that in  many
States there are several points in the
national highways, particularly op the
route from the north to south, where
there are no over-bridges. There is
heavy traffic, both passenger and vehi-
cular, in that route and for want of
over-bridges lorries and trucks have to
wait the whole night on both sides of
the railway line at the level crossing.
because the gate-keeper will not open
the pate in the night for fear of acei-
dents. Because of that, the road trans-
port capacity is adversely affected.

When we talk about railway line
capacity we forget the fact that both
road and rail capacity arc needed for
the country. Without roads, the goods
will not reach the railway station to
be carried by the train. At the receiv-
ing end also the roads have to carry
the goods to the countryside. So, we
should give the game treatment to
both. My ecarnest request in this
regard is that a good sum should be
set gpart, funds should be created and
the problem should be boldly faced

Then, a better national policy should
be evolved and the coal price should
be made uniform throughout the coun-
try. There is no use having different
coal policies in different areas. Therr
should be a national coal policy
throughout India,

Lastly, I will make a local request.
The Southern Railways will do well to
run a tri-composite train by the metre-
gauge route from Madras to the other
end of Salem. In the broad-gauge
route, via Jolarpet, there is a lot of
crowd as trains are going to places
such as Ooty. So, it is very necessary
that the Silem people should be divert-
ed by the metre-gauge. An equal dis-
tance metre gauge route is available.
Therefore, I would recommend to the
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Railway Board to run a tri-composite
metre-gauge train from Madras Eg-
more to Salem junction.

=t o fam (ameonEd) - Im-
oW WERd, AW fas & f7 awens
X & 1 95 4g & fv werwen & faeey
qT ATer 37, w9 gfveg, agi 9T ot
@ gt § | e ¥ 9
mﬁgoﬁo%ﬂﬁz,mm
fawra &1t & 1 70 wagw & fr wr
A I AT W FT W A, AT T
¥ R AT ogE & an s e
"2z §+ & fad aglema &t sl

A e 29 &, ag ew H & f
AT § | WX TR T T FATH T
Tt Are & ard, At arfeariE & T
% girar gt s ot g wwfaa
&1 araht e w3t gw o fagr g
a%a & W1 5 o fo ¥ Wy 43T A
%S &

FH § 9 9 ¢ aW F IEF 9
¥4 991 § 5 ag Trew o femiz @
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2 1 @ =T AT § TEE el @
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AT @& | TG aH q fea A iy,
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st et (fagroe)
TSIy WEtew, RA #1 a1 faaz fomd
anfed |

Shri M. R. Krishna (Karimnagar-
Reserved-Sch. Castes): Mr. Deputy-
Speaker, after seeing the reports. sub-
mitled by the Railway Ministry to
thi= House and hearing thc speech of
the Railway Minister one will not
vither begin or end his speech without
congratulating the Railway Ministry
for the work it has done during thi:
period of one wear.

15 hrs.

The hon, Minister while replying to
the debate yesterday mentioned about
rest  houses provided for Class IV
employees of the Railways. When the
report of the Pay Commission was
discussed in this House and when
lot was said about holidays, I tried to
find out as to how holidays were spent
in  various other countries, My
grievance was that the Government.
though they extend a lot of holidays
to the Central Government cmployees,
do not generally provide them the
places where they can spend very well
these holidays and the result is that
most of the employees waste their
hard-earned holidays. Railway Minis-
try is the first to provide holiday
homes in Kashmir and other places of
interest. Since the Railway employets
have the facility of travelling, holiday
homes were a necessity. If they arc
fully utilised by the Class IV em-
ployces. 1 think it would be very
much appreciated by onc¢ and all.

The planners have pinned their con-
fidence on the Railways for the
fulfillment of the Plan. The Railway
Ministry aut every stage have been
saying that they are doing their bit
to help the planners to achieve their
objective and the exccutive for the
propur utilisation of the Plan resources
and to speed up the work. When this
15 the view of the Railway Board and
the Government, I think, perhaps it
wis not the view of the Railway
Hoard or the Government to provide
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this facility only to certain arcas and
neglect the others. Though the
Railway administration has made pro-
gress in various ways it has not donu
much to reduce the wastage. It is
perhaps the tradition and custom with
most of the departments or concerns
in the public sector that with greater
expenditure and greater return, the
wastage is also sometimes abnormal.
This hag been perhaps proved truc in
the case of the Railway administra-
tion too. Many departments or
sections, like the Railway Protection
Foree and other Departments, have
been brought in, but the way in which
they are working does not convince
hon. Members of this House or the
public outside. The wastages in  the
Railways have not been brought down
Allowing corruption to remain safe
with some of the high-ups, the wastage
in the working hours has become the
monopoly of :ome workers in the
Railways. [ know many offices wherc
people just go in the morning, mark
their attendance and go away and gu
in again in the afternoon to attend to
the day's work. This kind of wastuge
is also there in the Railways.

There are some cases which have
been brought to my notice about the
utilisation of some of the very
valuable equipments in the Railways.
Recently, the Railways have purchased
some cranes, probably by paving a
large amount of foreign oxchange.
Those cranes which were put into use,
one al Jhansi probably and the other
at Sccunderabad, have been used by
the officers  without heeding to the
advicg  tendered by experienced
workmen. The result was that both of
thern had been broken. They have
been sent to the workshops for repairs,
This single instance would go to prove
that very valuable equipment is being
used in a manner in which it ought!
not be used and which will result in
a very heavy loss to the Railways.

The Claims Department  in the
various Railways is working above its
capacity. This again prove; that a
lot of claims are made either because
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of loss or theft or because of breaking
of various wvalusble articles. The
otker day ene of the hon. Deputy
Ministers, while answering a question,
said that robberies and loss of
Railway property is om the side of
increase. These things will have to be
put down, It is no good for the
Railway Ministry to come before this
House and merely say that out of 100
caser ten or twenty cases or some
more  cases every vear arc being
detected.- This will not definitely
convince the House. The agencics
appointed will naturally be satisfied if
robberies  or thefts or losses arc
increasing, at the samo time the foree
which has been appointed could detect
one or two more cases every yeanr.
This practice is not going to help the
Railway administration and the
country very much,

11 has been proved  with cogent
reasoning—many of the hon, Members
have proved it—that the basis on
which the Railway administration lays
new lines is not convincing. When one
sees  the Railway map, once would
really sec that the whole thing i«
lorated in onc aren leaving the other
areas for a long time uncovered. One
can understand areas like NEFA or
the industrial areas, where steel  or
other basic things are produced, for
cxample, coal, getting some preference
over the other areas. Manv  hon
Members, even though they have becn
stressing the need of a roilway link
in their own areas, did not fail 10
mention thal the border arca should
ger  preference. 1 would  go stll
further and say that if the border arvas
have to be provided with proper com-
munications, it should not be phased
over three or fowr years but should
pe done in one year's time with the
assistance of the sappers and miners
arnd other engineering corps in the
Defence  Department. They must
speed up the work in NEFA and other
border areas. Nobody would hesitate
to support the Railway Ministry in
this matter.

But while giving preference to other
in@ustrial areas, the Railway Ministry
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should not forget the areas which are
also important in other matters. 1f
steel is important for this country, I
think rice is also equally important.
If an arca which is producing a lot
of rice is neglected, it would only lead
to the feeling that perhaps the
members of the Railway Board have
an aversion to rice and have got a
liking for wheat, therefore they do not
pay that much of attention to an area
which produces enough of rice.

Just now my hon. fricnd was telling
me about a line which was to be
taken up by the former NS Railway,
that is, the Nizam State Railway.
Even though they had & lot of surplus
when the railways were integrated—
unlike other Railways the Nizam State
Railway left a lot of surplus and that
money has been transferred to the
Central Railway—they did not meet
the commitments which the Central
Government made to the NS Railway
before it was taken over. I refer to
the railway link between Nizamabad
and Ramagundam which is one of the
very important railway links for which
the people of Hyderasbad and the
present Andhra Pradesh Government
have been often insisting. It has
becomy a practice with the Railway
Ministry  to keep on  beautifying,
providing buildings and other things
at places where they have given
railway facility, but it should become
the practice of the Ministry to sec
that they first provide railway links
to backward areas from where puersony
and produce can be moved; later on
they should think of providing addi-
tional facilities like cementing ihe
platforms, providing good furniture
in the waiting rooms cte. These
things can wait; the first and foremost
thing that the States o the areas
concerned in the ecountry would like
1o have is railwav facility.

Coming to railway employecs, 1
would like to plead for a section
which is perhaps the most ncglected,
that is, the gangmen working on the
lines. 1 think there was no mention
made in this House about this section
which has been neglected very badly,
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1 have brought this to the aotice of
the General Manager, Central Rail-
way—giving him detailed infor-
mation, but | did not get any inti-
mation {rom him; hence, [ would like
the Railway Ministry to attend to this.

I think the Railway Minister js very
considerate  to his own community,
the  Scheduled  Castes. Yesterda:
something was said here about promo-
tion in the services. I would like to
vomplain against the Railway Minister
for not filling the vacancies reserved
for the Scheduled Castes in technical
posts. When I met some of the officers
who have been deputed tor tns
purpose, they told me that though
these posts have been reserved, they
do not find suitable candidates.
The Railway Ministry have
started wvery many schools, and
we have only praise for them. Bul 1
want the Railway Ministry to start
some technical schools so that not only
Scheduled Castes, but even others, can
be trained there. This they can
ewsily do since they have well-equip-
ped workshops. I want the Railway
Minister to bear this is mind and sec
that Scheduled Cast¢ and Scheduled
Tribes candidates are tarined in such
institutiong so that they can fill up
the vacancies in technical posts

Some of the recommendations madc
by the Pay Commission are really
helpful to the railway cmployees, for
instance, three paid  holidays,
minimum wages applicable to casual
labour and so on, but 1 think a lot of
difficulties would be removed if the
Railway Ministry can rcopen their
supply depots and allow the railway-
men to draw their rations or require-
ments from them, because the articles
will' be sold at least at controlled
rates, if not at subsidised rates. I
also' segs that the Ministry has
encouragéd the opening of consumer
co-operative societies. This will  also
help railwaymen to purchase thci
needs from these societies at cheaper
prices. Most of the railwaymen who
are ‘today feeling that they are not
getting enough emoluments will be
definitely satisfled if these two things
are given to them, ’

MARCH 2, 1960 for Grants (Ruilways) 3782

Shri Supakar (Sambalpur): We aru
now in the fifth year of the Second
Five Year Plan. In other spheres
some amount of thinking about the
shape of things to come in the Third
Plan has taken place, and so at this
junclure I am glad to find that the
Ministry has brought out a very
valuably and informative bookle
calléd A Review of the Performanc
of the Indian Governmen: Railway:
during the Second Five Year Plan
period in the Background of the pre-
vailing Economic Conditions, If we go
through this booklet, w¢ gel a very
rosy picture of the state of affairs of
the railways, but if we go round the
country, we find certain very disquiet-
ing features. Although we congratu-
late the Railway Ministry on th
steady improvement and so far as
their economy is concerned, we cannot
help feeling a little concerncd abou!
what the average traveller or
businessman feels in regard to tlh:
railways meeting or failing to mect
the needs of the public.

In this coanection, [ would submit
that statistics may very often be a
little misleading. When we iind
numerous complaints of overcrowding
fram all parts of the country, it is
little consolation to be THld that the
percentage of overcrowding is coming
down. Since we are aiming at o
planned economy, since railway iy a
monopoly concern, and since other
modes of transport like road transport
arg very inadequate on account of
there not being roads and the rivers
not being bridged, it is very cssenlial
that the railways should try their best
to remove the difficulties of passengers
and make adequate provision at least
in the Third Plan to meet, as far as
possible, their travel needs. Therefore,
I submit that when they formula‘e
the railway plan forr the Third Plan
period, they should make adequate
provision for reducing overcrowding
to not merely 13 per cent, but zero
per cent if practicable.

In regurd 10 goods traffic, T beleve
we are in a still worsc position,. When
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there is overcrowding in trains, we got
practical evidence of the incapacity of
the railways to meel the demands of
the public so far as passenger travel
is concerned. Bui, so far as goods
{raffic is concerned, we cannot judge
from the performance of the railways
whether they are ablc to meet the
needs of the country, of the com-
mereial section of the eountry, and are
m a position to foster the commerce
of the country as well as they should.
Statistics, no doubt, supply facts und
figures to show that there has been
increased volumg of traffic, ag regards
both tonnage and money value. Bul
we find a very disquicting featurc
which is deseribed at para 14 of this
booklet. [ shall quote only one or two
sentences from this booklet. At page
18. in para 14, it has been stated:

“"Products, which are mostly
consumed locally like foodgrains
and oilsceds, move only to 4
small extent by rail, compared to
total production. There is a
decline in the proportion trans-
ported by rail under sugar, cotton
manufactures, juty manufactures,
salt and to some extent oilseeds,
between the First Plan period and
the Second Plan period, and most
of these are high-rated commo-
dities.”

One wonders if this deversion of
of traffic to roads is not due to the
fact of the railways not being able lo
meet the demands of the businessmen
to transport their goods with the help
of the railways. Therefore, I believe
that Government would do well in the
future ycars to give us some idea as
to what the demand of the business-
men and the public is for wagons, and
how far Government are in a position
to meet these demands.

Very often, when we ask questions
about the need for increasing the
number of passenger trains and also
goods wagons, we are told that thore
are not cnough locomotives or that
there is nmot  enough  line capacity.
This limitation of line capacity comcs
in the way when we ask for the
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addilion of small bogies to important
Iraing running through the country,

I would submit that these factors,
namely having more coaches, more
wagons and betler line capacity
should occupy the attention of the
Railway Ministry not only now bul
in the formulation of the Third Plan
as well.

In this connection, [ would just
touch only one puint about tirack
renewal, which, I would submit, so far
us the South-Eastern Railway is
concerned, that is, the area from
which I come is concerned, is unfortu-
nately, the heaviest in arrears. Wo
find at page 67 of the annual report of
the Indian Railways that in the South
Eastern Railway, there are 2,571 miles
of broad gauge railway lines, out of
which 750 or nearly 30 per cenl arc
in arrears, and out of 925 miles of
narrow gauge railway lines, 485 miles
or more than 50 per cent are in
arrears. Consequently, the railways
are forced to impose speed restrictions
on as many as 147 miles of -the narrow,
gauge railway lines, Therefore, this
is a matter which I submit should
receive the attention of Government.

Another aspecl to which 1 wish to
draw the pointed attention of Govern-
ment is regarding the utility or the
usefulness of the Indian Railway
Conference Association, in respect of
which caustic comments have been
made by the Public Accounts Commit-
tee in their Twenty-First Report.
They have stated at page 39 of their
report that:

“With the integration of the
entire railway system into a singl~
unit, such netural organisation is
an anachronism of the past”.

You know, Sir. that when this asso-
ciation was formed, almost al! the
railways were private companivs. With
the integration of almost all the
companies into a Government concern,
and after the Pakistan Railways have
ccased to be a member of this associa-
tion, not much useful function is
performed by this association. On
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the other hand. this association has
ereated much difficulty so tar as b
proper administration of the railways
is concerned. For example, I may just
refer to one of the functions of this
Indian Railway Conference Associa-
tion and that is in regard to their
neutral  control  organisation, 39
far as the neutral control
junclions are concerned, we find at
page 31 of the annual report of the
Railway Board that there are altoge-
dher ten junetions, out of which two
junctions are al onc place, namely
Agra, three others are in U. P. and
other five are distributed  through-
out India, but they are not distribut-
ed rationally, and that creates diffi-
culty so far as the proper management
and checking of the wagons etc. is
concerned

Lastly, 1 would submit that when
Government plan for extension of
railway lines in the Third Five Year
Plan, they should give preference to
connecting Rourkela with Talcher:
this will be a very easy proposition for
"Government, because there is already
a line from Rourkels to the Barsua
mines, and to connect Barsua with
“Talcher will be a very easy job, be-
causc the milage involved is  very
small, and I believe the survey al<o
has already been dome.

Regarding the Dandakaranya rail-
way line about which there were
questions this morning, 1 would sug-
gest that they should connect Bala-
.dila with Rayagada, because by doing
s0, they will be shortening the rail-
way line by about hundred miles as
vompared with the present arrange-
ment; they will not only save & lot
of money but they will make the
approach to Dandakaranya much
easier than through the present align-
ment

1 hope Government will give the
wonsideration to all these points.
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Shri Dasaralha Deb (Tripura): At
the outset, I congratulate the Rail-
wuy Minister on his having allocated
money for the construction of  the
raiiway line in Tripura from Pathar-
khandi to Dharmanagar, At the same
time, I musi draw his attention to
the fact that he proposes to spend
only Rs. 10 lakhs during thix fiscal
year to construct the line. 1 would
request that he should see that the
construction of this railway line should
be expedited and it should be com-
pleted beforc the end of this yeor
itself namely. before the end of 1960
itself,

It is needless to point out the trans-
port difficulties under which the peo-
ple of Tripura have been suffering at
present, for, as the hon. Minister is
we:l aware, our Territory does not
have any improved road communica-
tions or any railway lines. So we
ary left with the service of airlifting.
Very .recently our people have been
facing another difficulty. I do not
know why the Communications Min-
istry, particularly the Indian Airlines
Corporation, has reduced the number
of its freight flights from Calcutta to
Agartala since the 1st of January
1960. From that day, our people have
been suffering very much. Trade in
Tripura State has come almost to a
standstill. Many goods are being
accumulated in the godowns. Noither
can we carry essential goods from
outside Tripura into Tripua nor con
we maove our agricultural products
from Tripura to outside,  This is
because airlifting is very costly.

Sceondly, the propesal which nas
now been made to construct @ new
reilway ling from Patharkand: to
Dharamnagar, the north-castern town
of Tripura, will not help much, This
line does not enter into the Tripura
State more than 10 to 15 milex, So
even when the construction of  that

* line is complcted, we shall not  get

much facility by way of railway
transport. If we are to get transport
facilities, that line has to be extended
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from Dharamnagar to Sabroon, ihet
is, via Agartala. Then Tripura will
have a railway system inside its
territory, The mileage involved is
only 200 or so and it is not wvary
costly. If the Railway Minister and
the Finance Minister make an enaeav-
our in this regard, it will not Dbe
very difficult for them to find the
moncy for this. This is an inaceessible
area and also a wery backward area.
If we want to develop the State, we
must have some sort of improved
methods of communication. The rnost
desirable communications is the rail-
way svelem

Because of the lack of this com-
munication system, what are the diffi-
culties we are facing in our State? As
regoards essential goods, we have to
pay higher prices than those prevail-
ing in the rest of India, because every-
thing i1s being carried by airlifting or
by road transport. Both are costly,
more costly than if thevy were carried
by railway. Secondly, more than 90
per cent of our people are peasants.
Our economy s mainly a prasant eco-
aomy, It is also an undeveloped urea.
W¢ must  develop agriculture. We
have been facing serious food crises,
Every year wc have to take rice from
the Centre. Last year itself, we had
to pay about Hs. 30 lakhs for trans-
port of goods Lo the Pakistan Rail-
wWays. This was on  government
account, Besides this, the trading
section, businessmen, have been pay-
ing more than a crore of rupecs yearly
to the Pakistan Railways as transport
cvharges. If a railway line is deve-
loped in our State itself, we can save
all that money and utilise it in other
development works,

Apain, because we have to develop
our agriculture and increase our pro-
duction, we have to distribute ferti-
lisers to  our peasantry. Fertiliser
also is very costly because we have
to airlift it. Our peasantry can hard-
ly utilise such costly fertiliser, because
they have no money to pay such a
high price.
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In this connection, I want to bring
to the notice of the House one very
interesting fact. In  carlier years,
Tripura has been a very fing pine-
apple growing area. I think perhaps
it is one of the best pineapple grow-
ing areas in India. But for the last two
or three years, due to lack of trans-
porl facilities and there being no
market for it in Pakistan, the price
of pineapple has come down 1o as
low as Rs, 31 to 4—sometimes  even
less—per 100, For that reason, the
producers could no! get even  their
cost of production. That is why pune-
apple production is gradually decreas-
ing there and our people cannol coa-
tinue that cultivation.

As regards jute also, if you comuare
the prices. vou find that every vear
there i1s a poer maund diffecence of
Rs. 5—Rs. 10 from the Caleutta
price. So is the case¢ with cotton and
other agricultural produets. The
prices are much lower than the cor-
responding  prices in the  rest of
India.

That is why if we have a rallway
system inside Tripura—if we develop
and extend the railway ling us I huve
suggested—we can develop our agri-
culture itselfl Besides, at present, we
have no industries in our State, nei-
ther large industries nor medium-
size  industries. Every year we find
that in our budget a certain amount
of money is allotted for this purpese.
Last time there was a provision of
Rs, | lakh for starting a medium-
size industry—a factory. But they
could not spend that money  becsuse
they cannot carry the machinery
inside Tripura. It cannot be cariied
by small trucks. Alse the roads are
not properly developed for carrying
such heavy traffic. They are using
somc 5-ton or 3-ton trucks. The
roads cannol bear heavier lranszport.
That difficulty is there,

That i& why 1 have been  urging
again and again in this House, aincc
1952, for providing us a railway line.
1 find that ultimately they are trying
to reach the castern border of Tripura
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by the construction of a railway line.
But it shou d not stop there. It should
be extended ‘hroughout the whole
Tripura State, at least to the southern
portion, The House must also re-
member that Tripura is a bocder
State. It is encircled on three sides
by Pakistan. So from the point of
defence also, it is absolufely necessary
that we must develop our communi-
cation system,

The Railway Ministry proposes fo
spend Rs. 10 lakhs this year. I wou'd
appeal to the Railway Minister that
even if by the middle of the year the
work could be proceeded with beyond
that possible by the aliotment, then
lack of money srould not stand :in
the way. (He should provide maore
money and he should sec that ‘hi=
ling is completed this yeuar itself. He
should convince his Cabinet colleagues
and also the Planning Commission
that at least in the Third Five Year
Plan, if not in this year, this line
ghou'd be extended upto the Southern
portion of Tripura, that is, upto
Sabroom.

st Wy (faemagT) o STem
TEIEY, 6 %A # Tgq § 7T T A
arg & ArEew ¥ "meEAr & g w5
AEEGT A TH aTA ¥ 9 wrerAT A7 #
f& fFw woTe t@d wHAIF@Y & T
e W wT gy wifg F @12 ¥
FErAAT ot Y § 1 v e §
# ot §7 T FTAT ATEAT E | FW -
aqifedt # srdgear # a@ w7 § 9
Fw gEdr e & fagr 1 o frar &
fae o & e AgE § W AW
#AmEA aAts §, 5T g orew & gy
FveaTz AT AT # G AR a7
FT W FAATAT 3 g7w & wA=m
7T 437 ®A # 1 qFT [ AT A FAT
fs & aga aifar gt §, aga
T g & WY ety aga sarar
&) S g A wr aga W A A
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e g 5 3@ afag & o ax 1@
warfasTt g% ¥ a8 =q aaq # A
@Y § | IAF! AAT FIHIT AT AT
A AW T F qAT G W A0 A
T A qANG A AT AT E 0 A 7=-
fawrdt 38 @l w1 9 & gwr

'mgﬂ’h’qmﬁﬁﬂtmg:

# STTRT IJEEW | ATIYE F A4 A
HEATC qga grat & | wI aor & S
T[@E SET g AR TR ¥ awe
oAt surar wtfar & & fe g
sifat wiy fafaa wdage 1 3 w7
TE & q¥ wiasrdy SAa = § | e
# 9T I®! 9%E AEY qwq | WiHE I
AT WIH-TAT WYT WOAT WA T
A% T & | wege F o ey e
TAfs Wit &1 99 & g o W
aga warar Sifvar gt & o s reE
AU ¥ qEIMET AT WA mEgw
Ifama & mfasrd o7 &t 7@ oy 2
F wsdY a7 aAF 1 =F fowe dfww
=% ¥ ft agg & W ™ 9% A
T w7 § WX § tF gfe & qan
fasrdt 1 & 1 & o & W T
F]T IR UEA F I A FE
& o7 fomT Ie2r ammw &7 Tw AX A
F TEET FAIG AgA AR FT qFaT %
form v #1 g9 d@9 A, IHET FIH AT
ERraET A A 79 "/ Fo9 OF F aE-
¥Z Y IEH ToEifa TEE W IEe
=i F¢ 1 77 g F AHA F1 w7
TEN T FTO wifgw | wew F aw
A gar, A1 faAmge W AEage
FIAT gHel 7 wAma & ford dwr wwT
T =9 § /AT | g7 W9 q027 917
FHw faga #¥ a7 775 &, Af6T Fa%ar
¥ 99 AT FEEEET AR A R, a1 A
9T I T qfraE F FEEAT T G4
IF AT # oafae g@ o Tt
TorTy W1 W 1 A1F WWEaT g W
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Y fai g w1 oagw ST s
FaET ;fgm

A9 WETATT FT qAO0F AT §, a1
BRI agH & %74, 1 gfrwew & 9a-
fawrdl § F9=w "yOHT § gE FT S
Ayt afegee = Fi--uF A
FEE F AATATSS T4 £ Hw fFe
ATHTT q7 AqATGA AMT F | W 3T
affgs & feft wff 1 ol e
AT & a1 SFEDT g1 AT §, A1 3 £
site e gt A g §, v g1
& o gaw e ag faedr g, v
AT qF JAW! AACATE FAT § W
A ¥ fAETs WEET g% IO €
9 qYW A% ¢ 5 TwE sdwwar ¥
foat faems Y § | F ag Frama o
g g wamma-daar 1 A
Adma w7 S AT & et #
Agr ag T § 1 IWA T T g W
§ wT gaw1 @ wfed fr =& &
a¥ fraar & | ey ¥ 94w = -
T & IGT FATA Y4 R FGET AT @9
Eran 47, SAfF "TT a7 |@F too HYW
A AATE

Tga & WAl 7 e Aoy & Ty
Hagr€ | A TW gvEg § 3 Wie
aAWAT ATFAT § 1 €28 F Ay arfaai ¥
afe &Y sqay fzar gm, @1 /0 e us
HyeeTqa 2T | T AW LEIE FT
afaw ad 7rad &, 91 99 awg he i
Yoo BT & G QqTH AT 209 WU
€10 ) W 2ERE F Q1MW ATEw
BN loe TYU 4T, A1 WIH THHI
e ¢30 wqu gr wE § 1 ge3Ie W
AT 4P TTU @9 B 9 6T fede
# oo FIT WY FAT E | W EH
qrHz e ATy T &, a1 ag
s1ET AGY & | W7 gw gar< ¥ fEr
o1 oy § g Y gETL AW A qAT
# gifes ofr dz oifoy qad 9 g9
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% | wa ghegr swfeaefze o, W
fezrama T arfsear oF @, &1 g
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ag Faw (Y 9whz § 1 S8 dfsw &
Ty A HTaTg ¥e qTAZ §, 97 AR
oY |y OTEz AW e & | " gfe 6
o # T & e §, afew T
e |, iz G o € ) T
qar s angd fE o@moo&TOW
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e B A A ew dfew W g
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e Tk araE dre o W A T
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STHaT TE § | § 7g AT W g
=R ¥R 97 gt fawe wT @ E 7

& rmgee & qvd ¥ § a8 T8
g R pext—we ¥ o3 Hw 3%
Aeqee & fad ay an gw ag A
s dfr feetH WH TEAWH
v feafa & 7 teys # s3se HE
A ra AW A1 97 TR
T &7 ST 911 WA IEET &A1
feafa & o0 *F a@wTd g0 ot FE
aifen | fegeam & wite TR
teoo e ¥y fafeam v & o o1
W ey & wg 39 1 ~ar foafr g,
T TH A ¥ G g T8 S
# 5T & g wy A faw, @ aear
z1



3791 Demands

EELE

mF g a1 5 9w fF garor o
Arwmifer wz famrdom i § Wik dee
% & fan uF sEaT w19 GHRT &

I GeE Fg AE e 9w 9w

AT AW H A W @, q@E
drex duv &7 €, I F wE@-AN
aqré AT W1 39 AT o e
AT | WM T/ A AT FoeE,
AT W @A

AL & TR {7 g FEAT AEAT
7 & agt 97 gEieT SEEd ooEeA
AEEE &1 I A A A aAr
forr &1 & ved A & frdmw
Fem s wx fe I3 e § fAm
FTET T ¥ 7T &, AV I FHAFH
a&W weW free aifge ) AW 4R
At g1 § fn 9= frgrama 7 = sf
YA FA o WY & oA gErn
a1 fyeme ofror g ofra &
IATH AR AR FW FIA 4 HIT
& W I KT HEGT 9TA HEA |G WG
gt 7g 7 W17 3 oft 35 f ¥ A
frmar 2 a2 fow A9 g
AT &7 ARG 41, A1 gErEE ¥ ggel
FFm fFar | § I9T HATA § AT9AT
e fe w@ § v freme & s
7137 F AwF! &1 A} faaTa w1 7w
wae fagr o 1 agl 7 fwra fam
AT X T2 F OFirTg § RS g A
T aA ¥ gger fean g wfew
s I #7 gTerT TTOTGT #Y A F19 90
37 ®1 &1 AT e § Jv A
sifge

o 7 H A1 g S T g
F1 & WAl dragaq o fred-
a1 & qfoarar vt ag ¥ wET &
§ wrgen § e dwadiw ¥ wwe of -
wTar Ed & s § 2, W7 3 & weEr

MARCH 2, 1980 for Grants (Railways) 379z

FHET | WY FE 97 TS AT OAT
ar 7 g, few sedr & oA
A% AT g # foaey s oAt
®fogT A% ¥99 AN FET a9 A0
wifgr | Afm TeEdim g
% fasrag & ween, wwem & fafefadt
ZTEHRTTSY QIFAT B W67 WYT Teq qAI
1 ATEA AHT ArEA, fafefad & aw-
I A Ao s3I W7 fagre A
A A AT WA qATE AAT
=fee 5t mfaae & fas % a1 a9
2T 1 TETaT Aw T
fear g, Arfe weo gz w1 AREew
qifrr #1 |% )

Shri T, Subrahmanyam (Bellary:
Mr, Deputy-Speaker, Sir, our ral-
ways happen to be the grealest
national undertaking in which wo
will have made an investment of
Rs, 2,000 crores shortly. Some hon
Members were expressing an appre-
hension that a conflict has been allow -
cd to arisc between the various medes
of transpart in our country, Lbat
railways arc in conflict with road
transport etc. I am sure that .n a
developing economy there will be
very great need for all these modes
of transport to be fully devcloped and
also to be fully utilised My fcar
is tha*., ultimately, non-developmunt
and non-utilisation of these wvarious
moedes of transport to the maximum
will be the bottle-neck in our deve-
loping economy. In the third Fivu
Year Plan when we try to  achievie
self-sufficiency  in the  agricultural
seclor and a self-sustaining or a self-
generating economy in the industrma!
sector, all these modes of transport
will have a full role to play and a
very significant role to play. [ am sure
the Railway Ministry will do every-
thing possible to avoid this conflict
between the various modes of trans-
port. With regard to the new Lies,
priority must be given to the defence
and the development and expansion
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of our steel industry. Taking into
consideration fully all these factorles,
1 feel that we must attach importance
also to the balanced regional develop-
ment of the various areas of our
country. In the South also, there is
u feeling that the railway extensions
have not been done in a satisfactory
or the desired way, After the re-
organisation of States, there is great
urgency for this, besides the econo-
mic  development of the country.
About a couple of years back, the
survey of a new line between Kottur
and Harihar was almost ordered
and il was about to be taken up but
for some reason it was postponed.
With regard to the railway line from
Raydrug to Chitaldrug in the Souik-
ern zone, the survey was completed.
I am only giving illustrations, Therc
are several such lines which should
be taken up and with even small
extensions so  much of  economic
development could be promoted und
large areas could be thrown open
for progress.

It s gratifying that we have achiev-
vd self-sufficiency in the production
of locomotives, coaches and wagons.
Chittaranjan are manufacturing absut
170 locomotives per annum while the
TELCOS manufacture about 100
Our coach position is quite satisfac-
tory. The Perambur works are
manufacturing about 380 coaches and
with the recent introduction of ihe
second shift, the position is bound to
improve. Therefore, I am sure more
trains could be put into the wvarious
lines.

1 suggested two ycars ago that a
fagt express train should be run
between Bijapur and Bangalore via
Gadag, Hospet, Bellary and Guntakkal
I was informed at that time that the
position with regard to the locomo-
tives, coaches, etc. was not satisfac-
tory and when it was satisfactory.
this question would be taken up. Nuvw
that self-sufficiency has obviously
been achieved, I am sure we are in a
position to take up such things. There
is great urgency for these express
trains and I appeal to the Railway
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Ministry to take up this matter us
early as possible,

We are pnow trying to export iron.
ore from Bellary i large quantities.
1t is a foreign cxchange earner. Some
millions of tons are proposed to be
exported. Therefore, I suggest .hat
the Guntakkal-Hubli metre gauge
line may be converted into broad-
gauge or at least the Guntakkal-
Hospet line, within which area lies
this huge iron ore rescrve, may by
converted into  broad-gauge, imme-
diately.

Some amenitics have been given.
Sleeping accommodation was made
available previously in 26 trains; now
it is available in four more trains.
Two lypes of sieeping coaches—two
tier and three tier—have also been
introduced which is to be welcomed
and passengers coming from distaal
places, from the South from Kerala. "
Mysore, Andhra or Madras or from
the east from Bengal or Assam  and
other places will certainly welcome
it, | am sure thig will bring about
more integration and unity to some
vxtent and thercfore, 1 particularly
weleome il Aecommodation  has
been sct apart to third class passen-
gers travelling long distances, which:
is also another welcome feature. Bul
I have received complaints coming
from Madras, Mysore and other plac-
es that this is not regularly enforced.
At the starting place, Madras or
Bombay for instance, the passengers
get into these coaches and reserva-
tions are properly made but in the
intermediate stations a lot of over-
crowding is allowed and they ex-
perience much inconvenience. I hope
the Railway Ministry will look into.
these matters and prevent these
things.

sfiemt wwwtanf - IOTEe WEI-
™, IfF 7R *x qug faar m @, =

e § Faw & T e f wE

AW @A Wl g W SEedr

7 fir toa fawrdde aga w1 w19 &7

wr & wfe ¥ qm aw W R W
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a9 71 ¥ S ) aga sun fowa
FT OATHAT AT 92TAT 21 F HIA
A9 F WHTT T FIGHT JAAAT =T
7 & w f@l #1 d0 S0 @ 2
At ag fa Tan fad §07 & A8 awar
THFI 57F fom agT wrEYE FEAET qudt
g, =it fan dar Fz fvo gt dn9
4 @ ALY AT &1 T IEE &
fer oft arl @ @Y A ag SEE W
AEN AT & W W@ Wl o & oar
¥g fear oman ¢ f o % aw AT
FEY WTET o1 wwar @, fa & A A
AT AT THAT @, TAATC HT A AR
AT AFAT B A AT g GAT T dAT ¢
a9 IAFT 67 &7 F@1 &1 A9 HIT
At f& AT wrEed mia | @A § "
At ag 9 AR faq aw 4 3R &
T T2 97 gt @ o gaE A
W FEET 0 fow of S @oar
I Y TH TF F7 syEgTT fownn Avan
2 @ fow awg & Wy =gT & fF A
AT AT 0w & @f@ wAH L T
atg ¥ §m B ¥ gAEr A A
qEAT &1 W & 2IH 9F g &
Y7 IHH A A% T aver & A I
TGT FTA ATAT, TART A ATAT FE
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& ¢ a7 a1 A @ oA @ A
HT A AT grAT § IEw Ay AwnT
A FH AT E | A aCH grar
£ ar ag dw ofr ot @ owi IEd
T AT AT @S EF AT § AW AT
B owk qrr A oft g ot &y O
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FTEA # F19 sGTIHT G 7 I AT |
ogi ag & fF W e oww g
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U AT FT W 6§ AT S
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A HF 000 ¥ L300 WIT W T
UF ATE ¥ AL Y EEqErE & 9T
oY wiT FEwT T8 97 | HEH F G-
AT AT & AT R A GG A
s ot # "at ggEt) ArTar
% aY @y ¥ arim w1 17 & e g
21 et &Y & aE © Al @1 oE,
TEHR FT FTOT § TE @1 AG T
s gl 97 wfasal & quag Y
ot at gt w fear fn gt s A9
2 ol o dEvAR 1 6 fEar
A1 IgiA wg faar fe ag 9w U9
Tgi A oA & Y ww AT F oW
ag v TE, felt ®7 F Amew A
wt w 3Y we gw & mfem
e @Y af ff Wi dwel §m
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@ M G 9T R w47 g i w
wWinkmarafragmean e
g foelt & wrf e o fear ) AW
am 7 # fR g9 owo dio &1, T
et fea gt a7 faedt @ w1 59
qaT &Y AEf q=AT 21 WA & Ave
%Y 7z M W W7 fo w1 A AE
2t At % oo it 7 gt Ay FEy Zem
TANT WY WA AW AEA £ 1 FW
wé @ faw A age A @ A
ot = fo A fafeedi & 7@ 7
FHH TR, IAN AT a9 gE geh, I
SETAT W A %A § 1 v & fE
g sEY, & ®F & ) oA AW
d TE W FIH WTAET Lo—go FATT
¥ g Nt T e o g o
fafadis &r o ofed 4t & & 4@
e

16 hrs.

4 g o et g fo o et
WYET gHET & W AT agdt a2,
ST ST SATET MY A &, 39 w9 w1
T W FE A §, TR FE A=
a6 A 31 feadwEc)E swiy
fao o W qw Ag F Wl TEE
faqg sy T wfge g S oW
A § A A A § 0 G A A
=tfed |

THE G 0F WA I AR
# Ay SieEoEr & g Ao
¥ 0F qF AT G, UHoUFome ¥, F
i foeelt 3 & ford w1 AW
Tgi At dEA & Fed g | feeely 2w
# = T faw o e aEdr ) B
v =TT fae & e 39 ey ® qtart
gt wE, 7 39 & Frf qET F1 g
a1, T AT ¥ TAATH 911 oo,
300 ZAIGH WX fdd 3w o1 &7 A@T
391 (Ai) LSD—T7.
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F& A TH WA WG | O, AR
H wrg w7 &1 fF 300 To ¥ AT 7
fer & are at gw o g5 w7 T
afe gz & = A oF 9 fr far
® O W g Ag &) ag Ay
f& a7 $8 78 71 200 %o W
T oAATA AT § AT | TW A wewA
as famg m oiT =E 7 fRar
o 7z g mar f& &9 T faw aw
feet ®1 ¥ & g5 & fgema a4 g
AT AT Agt 9 AT 7E 1 I AW
UF FANATA A Arg o), uw A
# uré ot o o I A wrd 6
& A9 97 foA 0 w39 faes #@
4t 37 7 Y94 HAMQ 7 ¥ ATA ¥o
o1 faan 3fe feft A s 1
T T AR 4T FE A= & qTow
7 7@t oy, #E oo €Y awE A
oEr | ¥Rl gAd faAl A s Aw
A it awr 97 femddz Ay AT
@ wrefagt & e wfEn 5w foa
fe o e 39 W A 9 o
T | gt aE e g @ b, A
agi 97 Tt stwr a1 g Al 9
@IS AAFATMI G | F I AN
F A9 AqT A% TE| 4R AW A
FUEITE ST ) I F AW
AT FF TE AT (F TR FT A A7 |
# 37 49 1 39 F7 79 qE7 98 qAH
&t g for o o w37 6 o
2 ¥ At oy #1 I A oF wiEHr &7
q= & wfar q% A wfEd, i
ag iR g1 a1 R WA I
¥ 7 g A FrE ww A fr o
faeelt 3wt & ford s AT W &
fraet 2 37w &, 3 Aw A
a #1dy e &1 9= Wy w1 §E
fawer & o g% aram & &w @
wifaa, mfzgi &1 w@x ¥ w1
g wrfed | 9@ gw A AT O
siYT agi g7 Y R & i
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[ it ]
¥w a9g & fad, o o wg & fw gt
9 W ¥ T W & Oy W
aw & fF arra K9 o3 gag & aw
a% ¥ fodt ardy ot o% qwdr ¢ FgA
it foF a7 A faeelt ¥ amed o7 drAe
@ a1 gar Ad g e
 frmifaas &/ & o gume &%
# for eeer S m ) & oy o, et edee
FfFs, A @I TR@®
TaaTH BT Wfgg 1 39 & gar Wi}
AT FT 9T WE FT AIfEd

o &R aw g, foge @i 9
T & fad Wy & aga g% fran f,
gt agr deqr # aga FOagi femerd
qedt &1 of W ¥ agd ft g
E 99 & WIQ W FIT &, a9
g1y &, e 99 & fagrr &1 o 3F
T TR BT R
# U WTEHT & ATEN W9 HAT EF T
ol o ¥ of W & fod, fom
fF wo TT co HIEHY d5 FX WA & OF
iF wHET 9T &1 U 9 wER
it & fod wrar Ag gaT &1 W
w1y o 3% §f Tt § Y 9 ¥ wW am
#% fad, 35 § 4t faa @F &7 F19
#Afod | wifer g w1 A G
F T &1 so Wr wEY dWy 9w
(Y FY & dAT AN ¥ R WA
oAl & | & AHAT WM 97 A §H
a1 & wefwat & fag s g

FET 9T HTY AT AT 5o H
wdrdar 2 ars &, fom o & gl st
& 7y feurdiiz SomT &, T4 &1 awes
@ ot 1 39 ¥ fad qr #7 wa-
9 A& fear T, w1 g
adt fear onar | g @@ qferw A
aa §1 wgEd agdl & frat ¥ o
7y I A @ dr g awes
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gt & omag & W { AEre anr
E ardw f o o i R
¥ U g A A ah gh g
g oot &1 3T W gE O aw oA
g & gfeur 7@ 3, @@ T # @l
welt ¥ ggr 9 ¥F AR WEEY
d33 &, fearddiz ar®, 1% e, ot gorrdt
&4 ) §, 99 W fwmw & s s
wfgd 1w F Afadi 1 palw-
Wz T & I Fifee v wfE,
T H gF AR F Anfed Wi gETd
ar ¥ wfgw

HI gl AT AT AT I,
o g OF Wt F FAC Yoo Fo @AW
g a1 W @ AT F {400 Fe
@< g WY W9 @A F & arg N
AW T FT ARG AT &1 5 A
B ¥ evm oas g &0 ®O
qu[E o7 § & foe 3/ & arcd w
&1 FAIQT S AT AMET 1 WA A
ag grn & f& & o AT e 39
H AT § A AT FI qEL WIAAAT §
Fgar ¢ & 7 ot 79 wmEr ) W
T aE § g7 Wifgd 6 1 7S uw
qg I FL gEU § Fg 5 T4 q@0
AT AT F FE AT 3 F W9 7 N
qTREAT & awdr ¥

oW wgEw : F o g e
T gEE T @ E W At A ogw
7

st THE™ W (IWA)
AT FEITA, EHTEY T A A g
gufa €1 § 39 & ot & 7 wir of
AT qEEd 7 qfC s s A &
I 7 W g W sty g
towkfeggaaf srar 1 Sfe
fore off oy wa=T awr &w & ot
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wfa® w1 1 * & f5 oft 1@ g8
T aTer 3, & d gm O dw ot
forr  wir fadre = 2% Y o
g

i weAm g wEiE w5 owe
UF AW A H A femr g gl
W ag ag } f& 9 owm w Fefor
fawrmy &, w7 #t g &, @ty am £
faq &1 & 9 F 3% fad oo 8,
mhag fafa gaawa 1 =7
# gy gy @ R s W i A g,
afeT § 39 1 o AT aEwS e
1 8¢ g 2adt 9w § mr g
YT v & o fedfy & At e
w1 %1 foran, av &1% #1 %7 foay At
et 9T ATTHT FT {000 AT 2300 Fo
qrra a7 ? faar | @7 39 & wgArh
BT AR Y A E T AT A Agw
W 9 A TR | W ATE AW
T B AT ARG ¢ | awdd § S
ATEHI WEAT WO &, AT WA g
m%q{qﬁﬁ%aooﬂ{?oo
ﬂemewm *ﬁﬂmw
AT AT FATR | WA AT AT
HICHT & 1§ A1 7 wran Jor wE
AT T w5 e ag W 3y o
famn qdt w7 ¥ & fag & qwe A @
mx & 1 AfFa gz 1€ gaamETE
A" g & | wfaT @t 97 |
2 39 1 3w & g | Y aw
s e g1 Wi 39 T w AT g
T gaTa @ e g o fraw @ and
foF FeTd FY A7% F A7 ey AwT E
AT E I T FE g g oA 1
aTTH @0 o7 ey 7 o aF, Fraet
¥ oA {1 T F A F1F '
FTHE | AT # I F fgmw feaw
A & fad O¥ fAaw awmd ad, THY
foard T I A & A7d, Gy @
aATd omd o & & qwr ¥« "%
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ST §H a7g & ey S At e e

& 6 ¥ ¥ ot Feaw G gw &, P
g wg1 am @ fe ot @@ @
SFAT § I w1 3%t B wrfers et
FE X Im A gy faer v # w L
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T A oW e b ot ¥
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DA g WA F 3N F A ¥ Sifea
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FE IHATH O3 214" a5 F A
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T oafagwa fefzm” wgraq (eus-ve
# vo,tcc O] q@7 9 A JEUE-AE
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A ¥ wATEHE TiTE ¥ At ¥
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AR TN TS
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WezTaTe ® %A ¥ awd afwy
%2 I5TE AT AFge WY G W O
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TH F THRI @9 A 67 91 7% 41 g
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w17 fadie @7 F e = anfgw
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e wrw # e fed 34§
#t & W A aw o g o
AN EFATARAE T AW TR
Faamar & fd J-F9 7t s T
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frar amn 27 7 99 99 T 77
ST WA AT 1 I Yoo e AT
IRY Afg® FT FHT KA A= AW
o ufafem femor =8 & afew
ag it qEEA WA A AT Yoo A7 a1
=oam“ﬁmfﬂﬁ*mm
T A Wi oA w0 7 ag @
a7 W QU A & | A g
ifge | 9@ T g A oaw Af
2 f woo e a1 TN 7 mftrw & amAr
7 T At &1 g & g e
Hfafedt & g, Faw wmEAq fewe
F AT 9 & IAF ATEY A A SqEe_T
Y wrEt &1 g8 Fi i 9 9T aEe
w7 ¥ faedt wfgw b F& o7 Y
va% fAn wfafa e age @@
FTAT AR

ag ATE & fF Yoo dw § FU AT
I F7H Tt ¥ ehfer ¥ fAw gm
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ffan & o A, 2 oow, &few aE
3 T8 & I o g o WA Ford e £
TEEF AN E | & F Yo & wfuwfat
g art ¥ qg A wiferw 7 & & I
& 393 @12 #7 3F At # #v ager
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7@ o s wfge w FEE
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ug @ 3% ¥ fr oewt gEm A Aifa
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for Grants 3806
( Railways)
A1} T FGT KU | W FET K @A
# A1 vEaw 1 oAt gf @ owt A
ITH TFEAE G T ST AT 3
= mff 7 7y TS o g EET

Mr, Deputy-Speaker:
bindo Ghosal. Not more
minutes.

Shri Auro-
than 10

Shri Aurobindo Ghosal (Uluberia):
Though I have given a number of
cut motions covering all aspecls of
the railways, but because the time at
my disposal is very short, I shall
confine myself to some important
poinis only. The first problem which
has been emphasised by many hon.
Members and which we are facing is
in regard to over-crowding in trains.
In order to reduce over-crowding in
trains, at least two things must Dbe
done. First of all, the railways them-
selves  should provide more acro-
mmedation by adding more bogies in
every train and they should also in-
troduce more  trains. Also, they
should divert the travelling public to
other forms of transport, In order to
provide more accommodation, the
railways should attach more bogies
to the trains and also introduce more
additional trains in order to cope with
over-crowding and solve the problem
of over-crowding.

My second suggestion is that there
should be a liaison committee which
should consist of representatives of
the Railway Ministry and the Minis-
try of Transport and Communications
so that the schemes can be taken up
and executed in a planned way. There
is no use of laying of roads parallel
to the railway lines because that will
not solve the problem of over-crowd-
ing. Unless the roads are developed
in the rural areas so as to link the
villages, and unless the travelling
public are diverted to other forms of
transportsthe problem of over-crowd-
ing is difficult to solve.
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My next point is with regard to
catering. Catering service is deterio-
rating day by day. We are assured
by the hon. Minister that with the
abolition of the railway restaurant
cars in the trains running for long
distances, food packets will be avail-
able for the passengers, But we find
that except two or three big stations
ke Howrah and Delhi, the food
packets are not available in any other
station and this causes much harass-
ment to the travelling public. Al
some stations, catering is done by both
thes station restaurants and the pri-
vate contractors, and so, in competi-
tion, the gquality of the food is gra-
dually deteriorating.

I would next like to mention about
the difficulties and disadvantages that
are being experienced due to  the
condition of the restaurant care
attached to the vestibule trains.
Neither they slock adequate quantity
of food to be supplied to the passen-
gers who travel in the train nor are
the seats adeguate enough to acco-
mmodate all the passengers who travel
by the vestibule trains, So, I would
like to make a suggestion, namely,
that folding wooden planks or trays
may be provided at the back of each
seat as in acroplanes so that the pas-
sengers may take their meal in the
compartments themselves.

As regards the condition of the
suburban trains in the South-castern
Railway, I would like to submit that
there is no amenity provided to the
passengers in these trains. Drinking
water ig not available; nor is there
any water in the latrines. There ave
no lights; there are no fans. For
several weeks no sweeping is  done
even in the compartments. Conditions
are horrible in the suburban trains
of the South-eastern railway.

1 would now like to deal with some
gricvances or demands which are be-
ing ventilated from West Bengal re-
garding the opening of new lines. I
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suggest that a line from Santragachi to
Bistupur via Arambagh should be
constructed. This is an important line
because Armabagh is growing and is
becoming an important town. It is
within 30 miles from the city of Cal-
cutta but it takes about one day to
g0 to that town. Naturally, there is a
demand from the people of that area
for a new line from Santragachi to
Bistupur via Arambagh. There is also
a great need for a lineg from Kharag-
pur to Haldea. Haldea is the place
where the new subsidiary port is
going to be built.

Another demand which is being
made every year is with regard to
the Howrah-Amta light railway, The
demand is that this lme should be
taken up and made a broad gauge
line.

Another demand which was  pre-
viously taken up in right earnest and
has ben shelved since some time past
is in regard to the circular railway
around the city of Caleutta. It is es-
sential for reducing the congestion in
the trams and buses at the present
moment. The other two points 1
want to mention are as regards the
cleetrification of the Howrah-Kharag-
pur section of S. E. Railway and also
the elecirification of Sealdah scetion
of the Eastern Railway.

I would now like to refer to some
of the difficulties which are experi-
enced in the Howrah station. Recently
the railway administration has set up
turn-pike gates and it is very difficult
for children and the women folk to
enter into the station during the
peak hour., So, I submit that the
turn-pikes may be done away with.

Regarding other things, the coun-
ters at Howrah station are very
small and inadequate in number.
Naturally on Saturdays and other
holidays, it is difficult to get tickets.
So, provision has to be made for



3809 Demands PHALGUNA 12, 1881 (SAKA)

opening an extra counter. Other-
wise, people cannot purchase tickets
for travelling in their respective
trains, even though they stand in
queue for several hours. If they do
not purchase tickets at the counter
and if they get the tickets from
the guard or the ticket-checkers,
they are penalised. So, if any
passenger is not able to purchase the
ticket from the counter, he should be
allowed to purchase it from the guard
or the checkers without any penalty.
In that respect, the law has to be
amended.

Another point I would suggest is
the introduction of motor trollies for
taking away the luggage from the
Howrah platform. This is the most
congested platform. If one train
comes late, it is impossible for the
passengers to board the train and it
is very difficult to remove the lugga-
ge by hand-driven trollies. In other
countries, in congested stations, the
system of motor trollies is there. So,
1 would reqguest the hon. Minister to
look into this matter.

As rcgards the demands of the
workers regarding the Pay Commis-
sion's recommendations, I would re-
quest the hon. Minister to meet the
representatives of the Union, so that
the grievances which are real may be
redressed and they can come to an
agreed solution, in order to get bet-
ter work from the workers.

=t e (wfrd) o e
W, § 7 W O e @ F
o H q Fg 1 ook F T 9w §
fomr &1 Same wof St & wod Aoy F
& fear )

OF AT A Tga e § o fre
s mydm e
2 framrnE WA 2w § Fi-at W
wE® aars oy € 1 frgE gu Wit w
g gt ¥ girar 2 T 9 07
Far @ W o= fr w0
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T ATH T JAY S & 9oy ¥ A
am fF w7 feammmm W9 @7 A
afier o0 g #Y oo § frar g
IO ATEA ®T gt f@m mar §
AR aE § e & A0 Fad ¢
“ATer SQT TAT AT § | T AH 6 67T
7% FE f6Ad w9 § 4 9 g
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##ﬂﬁ&mmg‘ﬁw
w1 A feammTmE WA s are &
T8 w0 WEY &t 7 ooy =R @ o
ﬂiﬂiwnﬁ&muﬁﬁeﬁ_*m
W § AT T &Y T AT HrAE
? o afe B o Eer o

T am F wg owgm A §
% ST ST A T e
W | Fg AT W WAF a6l F g @
& 1w G W7 o % afew & wie-
frs & @ @ & 1 A FEET
T ow @ ¥ fedw 8 aER
S wfs 5w 9@ & 1 W FEEEY
U 0 & 7 Iy F ) awr A
L afem & w0 fean
Jorer fomr amr @ 1 &9 teve oW
9AT AT 3w g7 dem o
1 frar & s oy & Ao 9w fpn
w femr m 1 & e & ave g
WIE SEE FTA RN § | awwk o
Feror ft 3w @ & ow w feow
R W9T @, THY wEIT aE A
sod #1 W@ s €3 dw 2 feoam
terct Tl }, avai ¥ FErO W
frmar ot e we W @ AT Rocec
war ¢, wfas qr St fe oqwf ¥
e W At # fEET ve s
AT, AT T forr awd oy 3y
TqaT § o f 99 €1 gl 1R A 2,
Tt § FATEET co Hiw 2 AR IW AT
fFrmar 3¢t wmr @, Afe g &
AT ¥o Wi & W I w1 fFem
Y Yo ¥YG # | T WIWE & FAT AT
2 s Faw g e ¥ frOd R
st femdfedt @ 1 g@ & wroo agi
Ia oA ) qF T @ fe oy
Y W fEdE qAT ST v
¥ A1q feur a1 @ &1 @ @ g
arfed 1 & oy off & s wwen g F
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™ 07 T W W T S
TR FI A 98 &7 fFmar & fear
E

% gagq F At Ay g 2
7 F w7 7 ¥ 37 9 fremw w9
F1 qga TR & | GO AT AT FH-
wifeat &1 sfre &1 aga wpwa g
far s & et faefar z=-
fam & fadr wv, samey mifewy # saaear
= I |

ST FW gATT A4 IF TAT
frrar T et gf o wnfrd
fefewe &t ardfr & o agr & o=
T WA § | W A F R gt
wfwwifal & @z =7 & fear a1
afF 37 ¥ # gTEeEE qAw T
frar 1w W & R =R oamew
#Haw #¥ ww 3few & vzawe fear T
fow & gare o & s v &5
gfar gra% Wz T T Iw AW 97
fomr =&

W €1 A AT g § 9w H
off @ WS #T FOH AW GT
Fufem &% § S9 ¥ gEA w=E
g & 1 I Y glaay A 97 @ fam
T wifegd 1 I AW A aga aw
foremm far o Yv & s=f o
gt afer 97 & 7o § wrf gure
g & | T ¥ TR At ameh &4
9 F1 0% F1007 48 o & fF awfmae
FEG F1 gfET F T HT IRA
& g wifeed #1 Fafiras fearddz
W TN g i T g
ur o= it & amr & s swfras
AR 97 TEAe wR AT FifEw
4 ¥ ™ 7 wHaw q@ar wmn
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¥ g e og qa # R -
T qgET W § ) T i
S A §, e F Ifaa E
At &y A A e @7 afx
T 1 g7 Feram g &1 99 1 A wwea
% ag 37 &1 7 A W F1 osrEEr
T WY weEr FH F4 Iq & FAOU G
awft | A g @9 A A R
§ ¥ zA & g 1 gfaer faeed o

gw § e =9 & greew F a1
| T A FAT AEAE | T F wohd F
& fae & fog A Fr A aw
g I & 9@ ar @ A o & W
f I T8 %7 agi T w1 5w 1Y o
F & g7 Tfgd | g8 A oW Tt
¥ qar ot & At agt ™ W g 8,
wffT od ag T @ avad awr ¥
A agt ™ ® ogwe W OE
gl & W AT qg A R A
@t faae & fad agi T o 1 & AT
w71 § fF w@ av mm e & et A
fz & fd T9aT &1 g &

s @1 Sifar g A § 99 &
T A A W oA wEN AR A
W ¥ art 7 o ff 98 4 Wi aEm
a1 fF agan & 19T R T A T
W E ) W AW T GETH e §
Y 899 @R § 1 g ' 7 fod
gfer it gt & o 99 & 39 oF For
e gfer # 1 ¥ o & T 7 2
ar & fiF gfers O ofY ¥\ & et @
o § WY TEE A W F qgam A
AR E | qeT g W few A §
@ % Atz v § o oW oW A
AR TERE AR TEE
I qEA ®1 WA § a7 Ad ) S
qfew & P TET T R gT TS
W § | & W9 Y U FETELr AT AT
g | aa€ ¥ qF AT § S A
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2, et ¥ aga |7 AT A 59 @ ar
Fead F1I9 A ard @ a@i A oaga W
o S arn & s 2 F e
TH FE & AT 9T T AT Ay E
g9 FEMEATARA T i wr
#1 a1 & Wfe a1 & ¥ faers
A A R A o e g
7w famy & fre oot Fear o o
rarom s faradl 1 g
sSifwi #t arEn ffA-sfa-frr e
A A W F e g fe
9 97 % FTE AT 0
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T F % @ 99 q47 G4 agrar
o N amdE A g A
& T wear f fr v o W qfasre
11 & 7 wwe § 0@ & o W
1 I9T FT qGT I ATH G AT
o T fE e & mor g
il & W 77 @ & a8 9 @ G
afg s gfaa A & 1 & awar g
for o 1 arfew & fogr amd

wfeat f= § W9 gw wa & av
T F|T § wrar # e fedr a e
SO 9T OF J00 FT IAH ST FAT
qEAT § | T TEEE &1 FTo0 4g famn
e & fF fesd w1 Y oww & aw
g mar ) uE-EY AT A, 9w
B AT 99 B9 A9 & 9g 9 FmA &
ot & 1 q@ AU @ owgea @R
FEA w1 A S G T ) A A
ag <=1 7EF gt o, wmw ¥ gy ok
pamwm i A g k.

JqTeaw WEY | g7 AL IAT AT
w1 g & fam F mr oww §

sft wmeT o e A ¥ afe
WY 1 off G o 2, @ & R
M g o
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. g § e o aw 9w & v
# arr & ag I ¥ e A
3w T v frer & gt @
Hfw war G| ATeH TFa § R oAy o
frer Y ¢ fa & St W 1 Forrmee
e wifigd 3% A @ T § W T
aqar 3 1 owg fA dr A k fw
¥ g g @1 el s o
o T wd @ W o s §
et i ag aga T &1 man § WX w
ag g A dEmen @1 &) @war ¢ ag
fosm WH W7 THATE A AEAT
fif QR § WG A &1 J9AR g
afgg afs ag @ 78

Dr. Pashupati Mandal (Bankura—
Reserved—Sch. Castes): Mr. Deputy-
Speaker, I congratulate the Railway
Minister for building the rolling stock
and for achieving the targets of the
Second Plan in scheduled time. But,
at the same time, 1 may bring to his
notice that he is not paying proper
attention to the Bishnupur-Santragachi
Jine. The people of Burdwan have a
long-standing desire to have this line.
It will pass through the densely-po-
pulated areas of West Bengal, Banj
kura, Midnapur, Howrah and Hooghli
and will touch the world-famous
places of Jairambath, Kamarpukur
and Radhanagar, the birth place of
Raja Ram Mohan Roy. The Chief
Engineer of the then BNR Railway,
Mr. Trouloch, surveyed this line and
said that the cost of construction of
this line will be realised within ten
years by transport of coal only,_ It
will be a second approach line direct
from South Bihar to Howrah. It will
remove congestion of Kharagpur-
Howrah line and congestion of
Kharagpur yard, It is only the cons-
truction of 50 miles of line. The
mileage will be 50 miles less than
the line vie Kharagpur. Se, I am
pressing for this line to be taken up
in the Third Five Year Plan.
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From every section of the House
hon. Members have been pressing
hard for electric trains etc. I have
been pressing for the diversion of
one of the Delhi-Howrah trains from
Gomoh or Asansol via Adra Kharag-
pur since 1952, The people of Puru-
lia, Bankura, Midnapur and Orissa
suffer a great difficulty to travel up-
country. If the train is diverted, pas-
sengers from Tatanagar also will get
this facility. Only passengers from
Burdwan will lose one train, but
there are several trains running from
Delhi to Howrah through Burdwan.
So, 1 earnstly request the hon, Mi-
nister to look into this matter so that
one Delhi-Howrah train may be di-
verted,

There is a BDR Light Railway run-
ning from Bankura to Rayna which
does not cross Damodar River to
reach Burdwan. There will be a uni-
versity at Burdwan for Purulia, Ban-
kura and other areas. Seo there is
immediate need for the easiest and
the shortest link to Burdwan from
these districts. If these are connect-
ed with Burdwan it will be a boon to
these arcas.

There is &8 rumour that the BDR
Light Railway line will be removed
under the direction of the Railway
Ministry on the plea that it is run-
ning in deficit. May I know, Sir, how
far it is true? It will be betler if
this line connects Durgapur with
Jamshedpur which will be an urgent
need in the near future.

Recently crimes have been ocecur-
ring at such a high rate and so often
in running trains that there is a gene-
ral feeling of insecuritly amongst rail-
way travellers. It should be looked
into with keen interest so that pas-
sengers may travel safely as before.
I may suggest that the Railway Pro-
tection Force should have the same
power as the Police have,

Zonal Railways Uscrs' Committees
should be formed with MPs from that
zone particularly so that they may
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look into the problems and suggest a
solution at an early date. Otherwise,
a change may happen without asses-
ging the difficulty which will come up
after the change. Morcover, I suggest
that if a thorough change is going to
be made, it should be brought to the
notice of the MPs of that arca in the
Zonal Consultative Committee at an
early date 3o that great hardships do
not arise after the change.

Though there is a general impres-
sion that the Scheduled Castes and
Scheduled Tribes ecandidates have
been appointed in a large number, yet
1 think that they are lagging behind
in fulfilling the reserve quota. More-
over, in the case of promotion, reser-
‘vation is not maintained though there
is a standing order to that effect.

I am pointing out one thing more
serious and that is, some candidates
had been selected by the Railway
Service Commission as  probation
guards in 1958 for S. E, Railway and
now they have been informed throughn
a circular that they will nol be treat-
ed as selected candidates if they are
not appointed by the 31st March,
1960. Now a fresh advertisement has
appeared in the newspapers for the
recruitment of guards. Why has such
an anomaly happened? If the zonal
difficulty arises, then the Railway
Service Commission may solve the
problem. I request the hon. Minister
to look into this matter and do the
needful for appointment of the previ-
ously selected candidates.

1 also suggest that those who sur-
vey the new lines should themselves
be put in charge of constructing them
in view of their previous acquain-
tance during surveying, so that the
progress of construction may run
smoothly.

I know there is great dissatisfac-
tion about seniority among the tem-
porarily recruited officers who have
becn confirmed later on. Their seni-
ority will be fixed according to the
date of confirmation as provided by
the general rules of O.M, dated
14-7-58. 1 suggest satisfaction has to
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be maintained among the railway
staff and thereby trains may run

smoothly, there may be less accidents,
speed of other work will be in
appreciable progress.

Lastly, I find that passenger ame-
nities are far inferior in the South-
Eastern Railway, especially between
Kharagpur and Adra. There should
be minimum amenities in each sta-
tion such as passenger shelter well-
protected from scorching sun and
rain, over-bridges for both sides,
sufficient lighting arrangements,
drinking water throughout the year
and approach roads,

I hope the hon. Minister will pay
attention to all these things.

Shri Nanjappa (Nilgiris): There is
a proposal to lay a new line in the
Southern Railway from Mettupala-
yam, It is to be laid in a developing
industrial area, and it is for six
miles. The proposal is that the in-
dustrialists pay the amount in ad-
vance as loan. There is another pro-
posal for laying a line from Mettupa-
layam to Erode. In that area there
are other industrial concerns spring-
ing up. Loans may be raised in ad-
vance in that case also.

It is not merely a question of the
industrial concerns. All the hill pro-
duce from the Nilgiris have to move
from Mettupalayam. Trainloads of
potatoes move for six months in the
year, besides tea and coffee from the
hills, as also vegetables. .

The proposed new line will shorten
the distance by the existing route by
nearly 30 miles. So, any industrial
factory, businessman or trader will
prefer this route and advance money
so that he may make more profit by
taking the shorter route. This tract
also goes along a very rich area. The
people in that area also will be pre-
pared to advance money. (Interrup-
tions).

Mr. Depuiy-Speaker: Order, order.
The House should always remain
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pﬁ-mm to the eye and interesting to
the ear. When there are so many
voices conflicting, one cannot follow
the Member speaking.

Shri Nanjappa: By adopting this
new approach, the railways may give
preference to areas where the peo-
ple give loans for new lines.

Next, about over-crowding in com-
partments. Whether it be in Madras
or in Delhi, bookings are made well
in advance; the results is that
tickets are not available two or three
days in advance. Even in third class,
there is a good deal of rush. One
difficulty which is very commonly
noticed ix that the railways issuc
more tickets than there is accommo-
dation in the compartments. Ewen
the most unscrupulous personnel
would not be willing to take in more
passengers than is warranted. The
Yailways punish a person if he
travels without a ticket, but there
is nothing which prevents more
people travelling in a compartment
than there is accommodation. This
custom of issuing more tickets than
there is accommodation must be put
an end to.

An Hon. Member: The hon. Mem-
ber does not want any tickets to be
issued?

Shri Nanjappa: I want that they
must issue only as many tickets as
there is accommodation, but they
should not pack passengers like sar-
dines and send them to their destina-
tion.

Another thing that I noticed last
time, while going from Delhi to
Madras in the sleeping coach was
that it was very shaky. It is impossi-
ble to sit and much less to lie down
and stretch oneself in comfort. One
of the ladies in the compartment
rightly remarked that we had not
been thrown out of the compartment
but we were still in our seats. The
sleeping coach runs over thousand
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miles or so but it is so very shaky
that it is impossible either to sit or
to lie down.

Again, while travelling from Madras
to Delhi, I found that even in the first
class compartments, the doors and
windows were so ill-fitting that we had
a lot of smoke, coal dust and so on
vven within a short distance.

When the carriages are in such a
condition, the hon. Minister need not
think of exporting them to foreign
countries.

Also, there was another thing which
I noticed while coming from Madras.
One of the coaches developed some
trouble at Itarsi. That was detached,
and in its place, another coach was
attached in the middle, and again,
they were doing repairs to that car-
riage. The result was that we rea-
ched Delhi two hours late. Such was
the condition of travel. Such old
coaches etc. must be removed.

I would like to say a word regard-
ing the canteens also. The hom. Mi-
nister was telling us that they are
giving people very cheap food worth -
about four annas or three annas. But,
when quality is taken into considera-
tion, it is practically nothing. It is not
at all sustaining; it is not wholesome.
There is no point in supplying merely
cheap food; it must have some real
nutritive value.

In this connection, I would like to
cumplain about the insanitary condi-
tions in which food is supplied. In the
Madras station, the breakfast suppli-
ed is kept on the platform, and it is
full of flies. Formerly, when food
was served from the dining cars, it
used to be offered in a covered form.
But, nowadays, they supply food with-
out any cover, and the items suppli-
ed are very cold also. Moreover, In
the case of the South Indian meal
which contains a lot of liquid items
such at buttermilk, rasam and sambar,
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they also spill and these are brought
in that state. Such was the state of
the catering done even from the din-
ing cars.

So far as departmental catering is
concerned, I would submit that that
is good. Government want to abolish
the contractor system. I welcome it,
and 1 am in favour of departmental
catering. 'Whereas over the contrac-
tar system we cannot have any con-
trol, in the case of departmental ca-
tering, we can have control, and
wholesome and good food can be
supplied in a sanitary condition

Shri R, Narayanasamy (Periyaku-
lam): Mr. Deputy-Speaker, Sir, I
rise to speak a few words on the
Railway Budget. First of all, I thank
you for giving me an opportunity to
spcak at least now.

Shri Kalika Singh (Azamgarh):
Even then he is not availing of the
opportunity.

Mr. Deputy-Speaker: The last
speech is heard with more atlention.
Therefore, 1 called him now,

Shri R. Narayanasamy: I belicve the
hon. Railway Minister will excuse me
for bringing to his notice some of the
local, yet pressing, problems of the
public of my area that has seni me
to this august Chamber.

The Kodaikanal-Gudalur Railway
line was under the contemplation of
the Government from 1889 when the
Madras and Travancore Governments
made an agreement regarding the
waters of the Periyar river. In 1885
a survey was made. In 1897, after the
completion of the Periyar dam, the
Government granted permission to
Messrs. Wilson and Company, Madras,
to construct a light railway from
Kodaikanal railway station,—then Am-
mayanaickanur railway station—which
lies between Dindigul and Madurai
railway stations. to Gudalur within
two years. The said company failed
in floating the capital wanted within
the period allotted and thus the per-
mission granted automatically expired.
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Then thé Government made several
surveys till 1820. After the close of
the First World War, the Government
sanctioned in 1920 this line under the
post-war reconstruction scheme and
directed the District Board, Madurai,
to intimate to the Government within
two years whether it was willing to
take up this work, as the then South
Indlan Railway Company and the two
planters of the Kannan Devan Hills
were willing to undertake the work.
Then in 1922, the District Board of
Madurai intimated to the Government
to cancel the sanction of the Kodai-
kanal Road-Gudalur railway line and
requested sanction for the construe-
tion of the Madurai-Bodinayakkanur
line. Accordingly, the Government
cancelled the order sanctioning this
line and permitted the construction of
the Madurai-Bodinayakkanur line.
Then the work on this line was taken
up in 1926 and completed in Novem-
ber, 1928. On lst January, 1942, this
line was dismantled on account of the
loss sustained for the last 13 ycars and
want of materials due to war opera-
tions during the Second World War.
After the end of the Second World
War, the then Government in 1845
sanctioned, under the post-war
reconstruction scheme, the Dindigul-
Gudalur line and ordered traffic and
engineering surveys which were com-
pleted in 1947, and allotted a sum of
Rs. 1 crore in 1948-49 for this line.
Following the transfer of power to
the Indian people in August 1947, the
Kashmir operations started and this
matter was deferred.

In 1949, the Madras Government re-
commended to the Centre to take up
this line which would be a paying
proposition. It is learnt that the traf-
fie survey has already been made and
a report sent to the Government that
of all the South Indian Railway lines,
the Dindigul-Gudalur line is the only
line which would connect all the im-
portant villages and markets and
would be a paying one. If the dis-
mantled line of Madurai-Bodinayak-
kanur is reconstructed it would work
at a loss as in the past unless the

3822 ,
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Dindigul-Gudalur line is constructed
and lined with the dismantled line at
‘Theni. The said Chief Engineer also
seems to have written to Government
to expedite the construction of this
line to Gudalur preferably and profit-
ably from Dindigul itself. The Vaigai
dam lies within 8 miles south-east of
this line from Periyakulam which is 35
miles from Dindigul. From Periya-
kulam to Gudalur it is 37 miles. This
line is about 72 miles altogether. The
Periyar Hydro-electric work recently
completed at a cost of Rs. 10- 25 crores
lies at the tail end of this line.

This is not my personal demand.
Almost all the Panchayat Board Pre-
sidents and the Municipal chairmen
in the taluks of Dindigul, Nilakkot-
tai and Periyakulam have pressed this
demand and have sent in their reso-
lutions to the Railway Ministry. If
thig line is opened, the commercial,
industrial, agricultural and the rural
development of this region, that is the
western part of Madurai district and
also the high range of Kerala State
would be improved to a great extent.
The people of this region have been
demanding this line for over 70 years.
So, top priority should be given and
every cffort should be made to expe-
dite the opening of the Dindigul-
Gudalur line,

I suggest that the Bodinayakkanur-
Cochin line may be opened. This line
not only passes through the western
ghats, full of tea, rubber, cardamom
and other upcountry plantations and
forest wealth but also connects the
port of Cochin with Madurai and other
adjacent districts, thereby giving a link
to the State of Kerala. This new line
will improve the import and export
trade in these parts to a great extent.
The Bodinayakkanur-Cochin line will
be 100 miles in length and it will defi-
nitely turn the careers of lakhs and
lakhs of persons. (Interruptioms).

Mr. Deputy-Speaker: Order, order.

Shri R, Narayanasamy: This new
railway line is really a boon to the

MARCH 2, 1860 for Grants (Railways) 3824

planters, farmers, labourers and mer-
chants in these regions. Hence I urge
upon the Railway Minister to take up
this matter and get the whole line
surveyed as early as possible.

I am glad that the electric trains
are going to be extended to Villupu-
ram from Tambaram, that is, from
Madras to Villupruram. As a good sum
has been set apart for this, diesel
trains may be introduced between
Virudhunagar and Dindigual via Mad-
urai.

It is learnt that the Madurai-Bodi-
nayakkanur railway is running at a
loss. This is something which should
cause concern to all those who are
interested in making the railways both
efficient and profitable. One of the
main causes responsible for these
losses is the formidable competition
offered by road transport. So, the
only way to minimise losses on the
Madurai-Bodinayakkanur railway is to
make it more serviceable to the people
of that area.

At present the passengers as well as
the trading community that like to
transport their goods take the services
offered by road transport. One prac-
tical way to reduce the losses on this
railway is to create more Out Agencies
so that the people living in the interior
may also avail themselves of the ser-
vices offered by this railway. This
suggestion of mine can be implement-
ed without any difficulty. If this care
is not taken, I may warn the Railway
Administration that it would lose even
more revenues in years to come due to
the formidable competition offered by
the road transport whose network is
spreading far and wide in this coun-
iry.

17 hrs.

Mr. Depaty-Speaker: The Railways
would not listen to his suggestion
unless he responds to my ring of the
bell.

Shri R. Narayanasamy: The hon.
Deputy Minister came to our parts
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and he found that there were not
cnough passengers between Madurai
and Bodinaikanur. I bring to his
notice that the Railway Ministry is
running this train from Bedi to
Madurai unnecessarily (Interruptions)

Mr. Depuiy-Speaker: The  hon.
Member may now resume his seat. 1
am calling the hon. Minister.

-_—

Shri Shahnawaz Khan: Mr. Deputy-
Speaker, 1 am very grateful to the
hon. Members who have taken part in
this discussion. I would very much
have liked to reply to all the points
raised by every hon. Member; but,
as the hon. House would appreciate,
in the short time that is at my dis-
posal, it would not be possible to
deal with all the points that have
been raised.

Shri T. B, Vittal Rao (Khammam):
We are prepared to sit one hour more.

Mr. Deputy-Speaker: Forty minutes
are asked and they would be given.

Shri Shahnawaz Khan: Sir, some
hon. Members referred to  the
Railway Accidénts Enquiry Commit-
tee, of which 1 was the Chairman.
In almost every Budget discussion,
some reference is made to that re-
port and this time too, reference was
made to the recommendations made
in the report regarding the train
examiners. We did make certain re-
commendations regarding the condi-
tions of service of the train exa-
miners. I would like to explain to
the House that considerable improve-
ment has already been made in their
terms and conditions of service, In
1954, their scales of pay were:
Rs. 300—400; 200—300; 150—225 and
80—160, which was the lowest grade.
Prior to the issue of upgrading orders
in March 1957, the proportion of
train examiners in the lowest grade
80—180 to those in higher grades
was 85:16. All that I would like to
say is, very considerable improvements
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have already been effected in their
terms of service.

Shri Braj Raj Singh (Firozabad):
It is usual to say “‘considerable".

Shri Shahnawaz Khan: My hon.
friend Dr. Ram Subhag Singh, and
some other hon. Members referred to
the conditions of service of travelling
ticket examiners, and they desired
that the travelling ticket examiners
should be classified as running staff.
This matter has also been brought up
before the House on a number of
occasions. This has been considered
at great length by the Railway Board
and the Railway Ministry. The staff
classified as running staff are those
who are intimately connected with
the operation of the train. Travelling
ticket examiners, I am afraid, cannot
be covered by that definition. But
the General Managers are permitted
to give a consolidated travelling
allowance wherever they consider it
justified, and this is given to them at
the discretion of the General Managers.

Dr. Ram Subhag Singh: But they
are not getting what others are getting
on other railways. In the Eastern
Railway they are getting only
Rs. 37.50 whereas in other railways
they are getting Rs. 58.80.

Shri S. M. Banerjee: For that a
separate notice is required.

Raj Singh: Ask for

Shri Braj
notice.

Mr Deputy-Speaker: Order, order.
I am listening to these voices saying:
*It is usual” and so on. If that is the
position, T can ask the Minister to stop.

Shri Braj Raj Singh: That would be
better. ...

Mr. Deputy-Speaker: Unless he is
allowed to proceed and have his say,
how can hon. Members anticipate
what he is going to say?

Shri Shahnawaz Khan: On the
Eastern Railway, the travelling ticket
examiners have the option either to
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draw daily T.A. or the consolidated
T.A. on the following scales:—

Those in the scale of

Rs. 100—200 Rs. 38
Those in scales above
Rs. 200 Rs. 83

" we compare these rates with those
obtaining in the Northern Railway—
Allahabad, Muradabad, Lucknow,

Delhi, Ferozepore and Headquarters
squads—

In respect of T.TE. who remain
absent for 20 days or doing no
work, a TTE drawing pay plus
dearness allowance of

Rs. 100 1o 200 — Rs. 38

For those drawing over
Rs. 200 — Rs. 63

.S"- Sir, there are not such wide
disparities in the travelling allowances
of travelling ticket examiners as stated
by hon. Members,

Dr. Ram Subhag Singh: What are
the rates in other railways?

Shri Shahnawaz Khan: Sir, there
are lots of other points, and I would
like to proceed to the next point. I
would like to assure the House that,
if there are any special points to be
looked into, if any discrepancies are
brought to our notice we are always
open to reason and we would try and
lock into all those points.

Some hon, Members referred to the
indiscriminate use of special powers of
the General Manager under Rule 148,
and it appeared, while listening to
hon, Members, that there was a reign
of terror prevailing on Indian Rail-
ways and that people were dismissed
or removed from service right and
left without any rhyme or reason. Sir,
I would like to assure the House that
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the pesition is just the reverse. There
are only three reasons for which an
vmployee's serviee may be terminated
by the General Manager under Rule
148. One is the assault on a super-
visory official while on duty and
use of abusive language to his supe-
riors. Then, corruption, especially
where it is not possible Lo estabilsh the
charges under the normal rules but
where the General Manager is satis-
fied that the person concerned is guilty.
Here, I would like to state that
some hon. Members in this House have
referred to the prevalence of corrup-
tion on railways. [ can assure the
House that on railways we are active-
ly fighting corruption and we send out
officers in cognito, to go and find out
the actual state of affairs. Sometimes
they travel just as students, as ticket-
less travellers, and they observe the
actual conditions prevailing; they come
and submig their reports. We verify
their reports, and when the General
Manager is thoroughly satisfied that a
bona fide case of corruption does exist,
and that there is no doubt about that.
then only action is taken.

The third case is where the safety
of train operation is involved. There
again, the House was Very much per-
turbed at the number of accidents that
were taking place, and we sensed a
general desire in the House that very
strong action was called for, to mini-
mise the number of accidents. Where
we found that there was negligence
and accidents were due to neglect, we
nad to take quick and effective action,
and in doing so, the General Manager
was authorised to exercise his special
powers. These are the conditions or
cases in which the General Managers
were forced to use their special powers.

I might also add here that previously
the General Managers themselves were
authorised to terminate the services of
an employee. I would like to submit
that, during the last two years, 1958
and 1959, the total number of persons
whose services have been terminated
was 66.
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Shri Braj Raj Singh: All over the
country?

Shri Shahnawaz Khan: Yes.

Shri Harish Chandrg Mathar (Pali):
In two years, is it only 667

Sbhbri Shalhn:waz Khan: Yes; these
are rather revealing figures.

17°14 hrs,
| MR, Sreaken in the Chair)

Out of 11 lakh employees, the services
of only 86 persons were terminated
under this section. Out of thesg 66,
39 cases were for corruption. I am
sure no hon. Member would ever want
a corrupt official or employee to be
retained in service or would attempt to
defend him. Fourteen were  dealt
with in regard to accidents. Eight
were cases of assault on supervisory
#laff.

Shri Braj Raj Singh: How many
for abusive language” None?

Shri Rami Reddy (Cuddapah): Are
there any dismissals for abuses?

Shri Shahnawaz Khan: No, for
actual assault only, I am sure if there
was any m'sapprehension that this
power was being wielded ruthlessly,
it would have been removed.

As the House is aware, we have the
vigilance section on our railways. The
numbers of officers punished during
the last three years are as follows:
1956-57— 2 pazetted officers  and
481 non-gazeited officers;  1957-
38— 9 gazetted officers and 755
non-gazetted officers;  1958-59— 6
pazetted officers and 1,343 non-gazet-
ted officers, "Over and above these, a
number of cases have also been refer-
tid 1o the SPE, where cases are of a
more serious nature. From  thesc
figures, 1 hope the House will agree
that, at least on the railways, we have
been giving no quarter to any corrupt
railway employee be he an officer or
an umployee of a lesser status.

Some hon. Members have referred
to the conditions of travel on railways,
cspecially safety of passengers, ladies
in particular. We have been greatly
3917 Al) LS—8.
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perturbed about the incidence of dacol-
ties, murders, robberies, cic. on trains.
We take full cognizance of every case
1tnat happens on our railways, and we
consider it to be a very serious malter,
deserving very serious attention.

As the House is aware, the safety of
passengers is a State responsibility;
and the GRP, which is a part of the
State police, mainly deals with the
crimes on passenger tralns, Wvu have
been in constant touch with the State
Governments. We have had meetings
with the Inspectors-General of all the
States, to find out how best we can
deal with crimes on railways. The
escorls on important trains have been
strengthened, and certain other mea-
sures have already been taken to deal
with this growing wave of crime. But
there are certain types of crimes which
no amount of patrolling or increasing
of police would eliminate. For ins-
tance, when a passenger enters a com-
partment as & bona fide passenger,
holding a proper ticket and at night he
gets up and stabs his fellow passenger,
there is very little that an escort can
do. Then there is follow-up aclion
and the State Police investigate the
case, | am very glad to say that, in
a large number of cases of dacoitics
and murders that have,taken place on
our railways, the culprits have been
apprehended and they have  either
been dealt with already or their cases
are before the law courts. We have
been given full assurance by the Ins-
pectors-General of various States that
they are making every possible endea-
vour to work out the cases which have
not so far been traced,

Shri Braj Raj Singh: What is the
percentage of cases traced and not
traced?

. Shri Shahnawaz Khan: The RPF has
been re-organised and it is escorting
goods trains. I am glad to inform the
House that as a result of their activi-
ties. running train thefts have been
brought down wery considerably. The
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theft figures for running trains are as
follows:

1855 2,634
1956 2,078
1957 2,148
1859 1,437

From 1955 to 1859 the figures have
been brought down from 2,634 to 1,437,
Similarly, there is a very appreciable
decrease in the number of yard thefts,
which in the year 1855 was 1,312. In
the year 1959 it has been brought down
1o 847. Similarly, goods shed thefts
have becn brought down from 949 in
1955 to 655 in 1859. These are en-
couraging figures; and, I am sure, the
House will join me in congratulating
aur Railway Protection Force. There
has, however, been an increase in the
thefts of carriage and wagon fittings,
to which we are now paying very
special attention,

Shri Braj Raj Singh: Can we con-
gratulate them for this also?

Shri Shahnawaz Khan: We take
very serious notice of every case of
dacoity, murder or theft that takes
olace on the railways. 1 would,
nevertheless, like to give some more
fgures,

Mr. Speaker: In how many of these
cases did the Department receive the
essistance of cither Class II1 or Class
1V servants in the detection of erimes?

Shri Shahnawaz Khan: 1 am sorry.
1 have not got the break-up of figures.

Shri Braj Raj Singh: Hc reguires
notice for that.

Mr. Speaker: Arc they assisting
the administration?

Shri Shahnawaz Khan: Yes Sir. In
many cases they have arrested the
culprits at the risk of their lives. A
professional thief, who knew how to
open ladies’ compartment from out-
side, was arrested with the help of
the railway staff.
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Shri §. M. Banerjee: Is there any
difference between ladies' compart-
ment and gents' campartment in
opening the door?

Mr. Speaker: There seem (o be
some devices; we do not know.

Shri S, M. Banerjee: Only for the
ladies’ compartment?

Shri Shahnawaz Khan: This man
was specialising in attacks on ladies’
compartments, and when he  was
arrested he actually gave a demons-
tration as to how he could open a
compartment which was locked from
inside.

Shri §. M. Banerjee: You do not
have male compartments and female
compariments; the compartments are
the same.

Shri Shahnawaz Khan: These are
compartments meant for ladies.

Shri Sinhasan Singh: In how manv
of these cases are the persons concern-
cd railway employees and in  how
many cases outsiders?

An Hon. Member: Most of them are
rs_lilwa_y employees,

Shri Braj Raj Singh: Notice.

Shri Shahnawaz Khan:  There
again, ] do not have the break-up of
the figures with me.

Shri Braj Raj Singh: May 1 raisc
a very important point?  You have
been pleased to remark that  lLon,
Ministers must be prepared for the
parliamentary system  in Auslralia.
But e¢ven for the Budget discussion,
which is most important, hon, Minis-
ters are not preparced with figures

Mr. Speaker: Thoerefore, 1 suggest
that with regard to certain  figures
which are being asked for and which
are not readily available with the
hon. Minister, he may make u stale-
ment tomorrow before the commence-
ment of the discussion on the other
Demands.
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Shri Jagjivan Ram: The figures
myy be available in one of the papers
that we have circulated. But we
will find them out, and point out to
the hon. Mmber All these figures
are contained in the papers that have
been circulated.

Mr. Speaker: Haz the hon. Minis-
ter concluded?

Shri Shahmawaz Khan: No, Sir.

Some hon. Members wanted 1o know
the justification for the 5 per cent.
increase in freight rates. At the same
time an equally large number of hon.
Members referred Lo the unsatisfac-
tory financial condition of the Rail-
ways. The expenses have increased
very considerably as a result of the
operations and also as a result of the
recommendations of the Pay Commis-
sion. The House will agree that there
is ample justification for this 5 per
cent. enhancement.,

Dr. Krishnaswami—he is not here
—and some other hon, Members said
that the utmost cconomy should be
exercised in Railwavs, As the time
at my disposal is very little, I would
like to submit that we are fully alive
to the need for effecting economy. It
will be seen from the economy report
for the quarter ending June, 1959,
recently placed on the Table of the
House by the hon, Prime Minister, that
out of a saving of Rs. 599 crores, as
a result of economy measures taken
by the various ministries, depariments
ete., the Railways' share is the largest
amounting to Rs, 576 crores. Out of
a total of Rs. 599 crores of all  the
ministries put together, the economy
effected by the Railwayvs is Rs, 576

Ccrares,

Shri Khushwagt Rai:  And  «till
costs are going up!

Shri Shahnawaz Khan: 1 may also
assure the House that the strictest
control will continue to be exercised
over the rise in working cxpenses
consistent with efficiency.

My hon. friend, Shri Krishna, refer-
red to the reservation for Scheduled
Castes and Scheduled Tribes. In the
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technical categories, for which  suit-
able candidates are not aevailable, the
reserved vacancies are temporarily
filled up and apprentices are enlisted.
They are given proper training, and
as soon as they are fit to take up the
jobs, they are given those vacancies.

Some hon, Members referred to de-
partmental catering and catering on
Railways generally. 1 think there is
a general appreciation of deparimental
catering throughout the country,

Pandit K. C. Sharma (Hapur):
May I put a question about this sche-
dule of..

Mr. Speaker: No, no. Already it is
late.

Pandit K. C. Sharma: Just some in-
formation.

Mr. Speaker: No, no. Not now.
The hon. Member may note down the
guestion, and at the end of the specch,
1 will allow one or two guestions.

Shri Shahnmawaz Khan: We have
now 104 stations and 20 pairs of trains
on which departmental catering has
been introduced. The sales on de-
partmental  catering  establishments
which were Rs. 5352 lakhs in 1955-56
ary expecied to exceed Rs. 2.43 crores
during 1959-60. We have about 5.000
person: engaged in these estabish-
ments. The House is well aware that
the stafl engaged in this catering es-
lablishment are receiving treatment s
railway staff and are paid salary in
agrordance with the Governmentl pav
seales.

There have been complaints  here
and there, and it is natural that, in a
large establishment of this  nature,
there should be complaints, but when-
cver there 1s @ complaint, it is gone
into verv thoroughly.

To begin with, we suffered certain
losses in departmential catering. In
1957-58, the losses wore Rs. 22,98 lakhs,
These were brought down to nearly
half the amount in 1958-59, and we are
taking active steps to further bring
down the losses, so that the catuering
can be run on a no-profit-no-loss basis.
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Pandit Thakur Das Bhargava refer-
red to the large quantity of railway
land lying waste along the railway line
and other places, Out of a total of
3-5 lakh acres of surplus land, approxi-
ma.ely 51,000 acres are cultivable, gut
of which 26,000 acres have already
been given to State Governments for
cultivation.

Shri B. K. Gaikwad (Nasik): Why
not all?

Shri Shahnawaz Khan: In addition
to the drive instituted by the railway
administration for growing more food,
the railway administration have also
becn asked to give surplus land which
cannot be utilised for cultivation to
the Forest Department or to the Statc
Government  for afforestation.  Simi-
larly, an intensive drive has also been
instituted recently for planting  of
trees along the railway lines. About
3'5 lakhs of saplings have been plant-
ed during the last monsoon.

Shri  Sugandhi (Bijupur North):
How many of them have survived?

Shri Shahnawaz Khan: Most of
them have survived.

Some hon. Members referred o
over-crowding that exists on  our
railwayvs. It is quite true that we
have nol been .able 1o climinate over-
crowding so far, but the reason is well
known to the House. On the one
hand, we are faced with cver-mount-
ing goods traffic, and increasing pas-
scnger traffic on the other. We have
becn trying to cope with il as much as
we can. During the Sceond  Plan
period, there is a provision for 704
broad gauge and 1,504 metre gauge
additiona) coaches. Also, we  have
gone in for increasing the line cupa-
city works—doubling of about 1300
mi'es on Government railways, con-
version of about 107 miles from metre
gauge to broad gauge, electrification
of about 1450 miles on certain sec-
tions of the € «ntral Fastern, Southern
and South-Eastern Ruilways, and other
line capacity works such as remodel-
ling of yards, opening of crossing sta-
tions, provision of additional loops,
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extension of existing loops, etc, We
have taken some morc steps also to
reduce overcrowding, by withdraw-
ing dining cars and air-conditioned
coaches where they are not fully uti-
lised, and by their replacement mostly
by third class coaches, '

Shri D, C. Sharma: That is not a
good policy.

Shri Shahnawaz Khan: It may be
a bad policy, according to my hon.
friend, but we have to carry third
class passengers, and we give prefe-
rence Lo the third class passengers.

Shri D. C. Sharma: They should
give more accommodation to  third
class passengers and also provide din-
ing cars.

Shri Shahnawaz Khan: What did
the hon. Member say?

Mr_ Speaker: The hon. Minister may
not hear any of these remarks,

Pandit K. C, Sharma: Why should
he doubt the wisdom of the policy?

Shri Shahnawaz Khan: We have
also been increasing the loads of pas-
senger trains by attaching more third
class coaches, even at the cost of slow-
ing down the train where possible.
This will relicve overcrowding, and at
the same time, save line capacity.

Then, we have been  introducing
diesel cars where line capacity s
available, Lo cope with the short dis-
tance traffic.

My hon. friend, Shri Ajit Singh Sar-
hadi, complained that therc was no
train in Punjab which had third class
sleeping accommedation on it. I am
afraid he is slightly misinformed. The
Kashmir Mail which runs between
Delhi and Pathankot has third class
sleeping coaches on it

We are fully aware of the demand
for new railway lines all over the
country. and il is bul natural that
almost every Member who spoke on
this subject should have asked for
some new railway line in his
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constituency or in his district. The
House will appreciate that we can
construct new lines only to the extent
that funds are made available to the
Railway Ministry. The allocation of
funds for new lines is made by the
Planning Commission; and consistent
with the allotments made and the
lines approved by them, the Railway
Ministry will do their best.

Although the hon. Minister, in  his
reply to the general discussion, refer-
red to the question of road over-
bridges, vet, even today and yester-
day, some hon, Members referred to
the necessity of having road over-
bridges. Here, again, we have laid
down certain policy, and we are fol-
lowing that policy uniformly through-
out the country. 1 would like 1o
reiterate that, where the State Govern-
menis or the local bodies are prepar-
ed to bear their share of fhe expen-
diture for road overbridges or under-
bridges, they will not find the Railway
Ministry lagging behind in this mat-
for.

One hon, Member referred to  the
money  which was being wasted,
according to him, on construction  of
palatial buildings and holiday-homes,
in Kashmir. It was made clear that
these holiday-homes which are being
pul up in Srinagar and Pahalgam,
are for class IV and class 111
employees,

Shri Harish Chandra Mathur:
Exclusively? N

Shri Shahnawaz Khan: And 1 am
very glad to tell the House that these
holiday-homes have already attracted
the attention of a large number of
railway employees, and many of them
are looking forward to getting a chance
to visit Kashmir and spend a few
days in these holiday-homes. ... .

Shri S. M. Banerjee: Then, why
reduce the holidavs?

Shri Shahnawaz Khan: These
homes, T hope, will provide a good
recreation for them for a few days at
least.
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With these remarks, I again thank
all the hon, Members who have taken
part in the debate,

Dr. Ram Subhag Singh: What s
the policy about light railways?

Shri Assar: On a point of clari-
fication. What about declaring the
Poona-Lonavla section as a suburban
seetion?

Mr. Speaker: Enough has been said.
After all, something must remain  for
the next year also.

Dr. Ram Subhag Singh: There is
one point which has not been answer-
ed, and that is regarding the nation-
alisation of the light railways, May
I know whether any policy has been
formulatesd by  Governmeni in this
rogard?

Ch. Ranbir Singh (Rohlak): What
about dismantled lines?

Shri Jagjlvan Ram: The policy, as
it was decided three years ago, con-
tinues, thal is, not to nationalise the
narrow gauge lines at present.

Mr, Speaker: Are anv of the cut
motions separatcly to be put to vote?

Shri T. B, Vittal Rao: We are going
to press for division on cut motion
No. 17,

Pandit K, C. Sharma: Why?

Shri T. B. Vittal Rao: Does he want
increase in freight rates? If not, vote
with us.

Mr. Speaker: | shall put the cut
motion Lo the vote of the House.

The question is:

“That the Demand under the
head ‘Railway Board’ be reducced by
Rs. 100 (Undesirability of increase
in freight rates)™

The Lok Sabha dirvided,
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Division No, 1]

Asvar, Shri
Hunerjee, Shri 5. M
deb, Shei P.G.
Deh, SHri Dusarutha
Matin, Qazi
Mullick, Shri B, €

Manerii, Shoo B0,
Bhurgavs, Pundit Thakur 130
Horoauh, Shei PG,
Chuni Lal, Shri
Dasappa. Shri

Iiesat, Shey Morarii
Dube, Shri Mulchand
Garkwad, Shri B.K.
Cianga Devie Shaimati
CGihosh, Shri MUK,
Cihosh, Shri N.K.
Harvani, Shri Ansar
Hansdu, Shri Subodh
Jagnvan Kam, Shri
Jungde, Shri

Jedhe, Shri i K.
Jyotishi, Pandiy J. P
Khan, Shri Shahfawar

AYES
Parigrahi. Shn
Parulekar, Shr
Parvathi Krishasn, Shamat;
Patil, Shri U L.
Bai, Shri Khushwagt

NOES

Khwaia, Shri Jumal
Mafidy Ahmed, Shrimoti
Mallik, Shri D.CL

Muthur, Shei Harish Chandry
Migra, Shri B.D.

Misra, Shri LR,
Mohiuddin, Shri
Muthukrishnun, Shei
MNaldurgkur, Shri
Marwsimhan, Sho

Nuyuk. Shri Mohan
Pyrmur, Shei Deen Bundhu
HRuhman, Shri M HL

Ruju, Shrilds,
Ramuswamy, Shn s W
Reddy, Shri Rami

Heddy, Shri Viswanaths
Rup Nartain, Shri
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cuspions
|17-45 hrs.

Ham Ciarib. Shn
Hamam. Shri

Rao, Shri T.B. Vitial
Reddy, Shri Nagi
Singh, Shri Braj Hay
Sugandhi, Shri

Samanta, Shr 50,
Selku, Shri

Sharma, Pandin K.C
Sharmu, Shri .00
Sharmy, Shri RO,
Shostri, Swami Rumangrd
Simgh, Ch. Ranbir
singh, Dy, Rgm Subhag
Singh, Shri Hirbul
Singh, Shri Kuliky
Singh, Shri Raghunath
Singh, Shes Umrao
Sinha, Shri Jhulan
Sinha, Shri Satya Naruin
Subrghmynysm, Shri ‘T,
Tariy, Shri AM,

Shri G. K, Jedhe (Baramati): Sir,
my vote has not been recorded.

Mr. Speaker: On which side did the
hon. Member vote?

Shri G. K. Jedhe: ‘Noes’, Sir,

Mr. Speaker: One more number
would be added to the ‘Noes’.

The result of the Division is:
Ayes—17; Noes—352
The motion was negatived.
Mr. Speaker: [ will now put all
the other cut motions to vete.
The cul motions were put and nega-
tived.
Mr. Speaker: Now I shall put the
demand. The question is:

“That a sum not exceeding
Rs. 93,61,000 be granted to the Pre-
sident to defray the charges which
will come in course of paymenl!
during the year ending the 31st day

of March, 1961, in respect of
Demand No. 1—Railway Board."”

The motion was adopted.

1749 brs,
RE: HALF-AN-HOUR DISCUSEIONS

Mr. Speaker: The House will now
take up the half-an-hour discussion.

1 am sorry to note that the half-an-
hour discussion yesterday could not
be proceeded with. The House mus|
be interested in such matters. Every-
where people are working for B hours
and s0 en. We must set an example.
Therc were only two Members even
in the Opposition. One group gives
nolice of a half-an-hour discussion
and the other group does not co-oper-
ate with jl. What is o happen? Even
from that particular group other Mem-
bers were not present. When once
a matter is before the House it is not
a matter of ipterest for the Govern-
ment or the Opposition only. The
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whole House is seized of it and ali
hon. Members are cntitled to take
part in it. Under these circumstances,
I would urge upon all hon. Members
to 'treat these malters with greater
atiention than what is being done to-
day. I would urge upon hon, Mem-
bers to be present in the House.

Shri Braj Raj Singh (Firozabad):
Even the Minister of Parliamentary
Affairs did not collect his Members.

Mr. Speaker: What is he to do?
Again  and again  Government s
aceused.

17.50 hrs.

ALIGARH MUSLIM UNIVERSITY*

The Minister of Education (Dr. K.
L. Shrimali): Sir, before the hon.
Member starts the discussion 1 should
like 1o inform the Housc that after
I answered this question in Decem-
ber, the Aligarh  Universily  has
appointed a commitlee to go into all
the matters which were raised by the
hon. Member and other questions
which he referred to me privately.
1 do not know whether any use-
ful purpose wil] be served by this dis-
cussion at this stage. In any case, it
will be very difficult for me to say
anything in the matter,

Shri Ansar Harvani (Fatehpur):
Sir, on a point of order. In view of
the fact that a committee has been
appointed and it is making investiga-
tions, I think it will be unfair for the
comrmittee if we have discussions in
this House. Therefore, [ would re-
quest you to postpone the discussion
till the committee submils its report..
{Interruptions,)

Rhri Braj Raj Singh (Firozabad):
Sir. van anything which is on  the
agenda be postponed for  uxtraneous
cunsiderations, which nre not within
the purview of this House?

Mr. Speaker: By whom wa: he
commiilee @ppoinied?

Dr. K. L. Shrimali: By the univer-
sity. ... (Interruptions.)

‘Haﬁ—An.-}_{nur Discussim--.
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Mr. Speaker: The university com-
mitiee iz an internal affair. Members
wanl to know the position and the
debate also may help the committee
to come to a conclusion one way or
the other. The coamitiee must know
what the hon. Members know and
whatl has come to their netive.

In the half-an-hour discussion, the
opener of the discussion will have
ten minutes,  The hon. Minister will
have 10-15 minutes. The other hon.
Members who have given nolice will
each put one quesition or two.
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ot qW Wi wraTEAr q¥ T aE 6
e & 57 amal € 9T 5HW AGA §F 0=
1% | wAfwa ag § fe o s
frger g & 17 froafearm & q17
g frawr gt %, wtr fawafeerw
o % WA fewfaeEg & 99-
gadfa o 19 FRE & ow AT gE
Afer g ¢ fr fom geaml w1 &
azi 97 A & a3 w0 770 § 4% faww
®q § zq fawafawreg ¥ arsg ST
¥ famms 1§ 9@ 1g avem wvAT
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[4Y swrer dr7 sret)
INFUA F vE wEEw § A1 AT §Y
=far I7% faodra wqHt mavEr an g
Fufraa F7a1 mEAT & ag AW Il
frefts a1 m=Aw wrar ¥ Safeas €Y
w7 Q@I | zAfAT § A ATY #9A
® Fafras £77 & qewTy fadiq w9 &
WY gt W § Ay A s e
ffesaadt s TNogmm g W &
wafy & wraar g fa &1 §i9 qeg o
§ f& o 2 Y7 afaaar 7 zowt
fasam 2 oy d m aem g fR
fam a7z & fevg fasafaaram & avaeyw
" omgax fafa « awdt faga &7 of
41 gy gFv ¥ v T T WA
frmafaara & mwey ® o frgaw
Ft A, #{oafz fEi w5 oTe-
gfa &t 5 7 fafazy w3927 g = #
AT A% AT 71 fadgw 7 & A« A%
wtrz  frsafaamn & wvay & ow
FHE mEEEATEA wF, AT AT A
femafaarg & arw=reT #1 gHw
H g1 74T Wfgd  wemq1 IAF T8 WA
gU a7 FAZ fmaAAr 7 %rE fAeig
B oAgdAr TAH FFT A3g £ wfEw
w7 gy A7 ot A F1 A% AT g7 w1
wazy FiAT i ff T3 #92 & A
F AY a7 geq fasafagrag & aza-
T[T T FHE K A 43 A% | Afx
o TH #9277 9Er 5y faoge faorr
e # A1 A7 fAv o s woe
AT 3o

@ & AfaA s § fagm wq
7 AR AR A T A E )
faa sT T asA g avag & )

qzAr & A1 97 # f® ag gEre
gt & f& a9 eus ¥ weey T
fererr Frwmr %1 a7 fo & ot
7 famaframg § aga o afafas-

Y.

o
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am qudy € § 1 HfE IEE gy
faerr fawymr #t @ 7 fawafagmg
#1 fager oo mar 5 wm A% AT
FrrEn qveq fawafaaraa @ AT
TET, ITFAT TR/

#9 PE4S H WIET UF BRET AT
fE fast 1 fRr gwE oEEE
fameas, teus # fas 54 g A
gq  fedt sreafams vrEvrEy W
fezmam & f&  fasafeamg & 3vey
H faery fra 7))

SUr WERY . WTEY WIET

e goEst (o mgAAra o)
a7 @1 avgaeEEAY @1 fax frar fF
Ag FHLT F Jra g, AT AT AR QU3
H ag advaefad @ 4

ot wern A et o ag AT
CIe T Lo G
STg {F aTEwAEAT AgEy ¥ A9y 1
grATe ¥4 § | Atz wrw g\ e A
a7y WY &1 2 41 aar fe fafrs
ATRA w1 1 "Aw g1 wmom fE oA
7 @z wm gafean &7 7@ E )

&t 1 A1 frAeae, 79 qeus 7 fa
WAt . "grEg A wqa e greRfa
vrarEa? #1 framaa 4y fa famafaenram
¥ oaeay ¥ faelg froe 31 @rz-
FfergT veaEwT 7 famvae, A reud
i ng fro & fomd 3= awr &
A @F i @A 5t gg A
fF yo @@ wqgr 71 dfewA F@T &7
& 391 Wizdz A7E ¥ TEATA F7
7% & w7 ag 1 frawe 2y fg At o
7=z @t & i fram omar 2

Tl 9FIT ¥ FY TTAT F G
A g f& g o W famafamay
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w1 9137 7 TF F7 4 w14 30 famr m@w
fe a Fm arferam a% @ § safaa
T wqR #1 = w7 femr oW e
a7 TN TY TEAm A WY 1 AT E—-
o am foafroem & foed H
g

OF TAA WFLA A FAAL, WIS
wor W 3RET g ) wAw fav mmwR
oF W ¥ IA7 F gz fowwav, @
gg Farar #Y ar fE gz 24, v 3y Rar
wEAy MET qETEAYT 7 Ag @fad T
far m 1 fasafaamm 1 O &
7 wEr AT 2 f gew At a7 qEeEr
s A a 4a7 gaa Ad) fae aw
o favafamam 39 AFAw W oET
mar | AT e At ag & fr fae
qF 1Y,V EIAT AET AgAAYT T 9
AT Fr  TAE TR &E 0A TeiRe 4
ff @AY J WA A7 ATE AT AFAT
q | zer am gy fF faeafarm
¥ S AW mEATewT § W A1 AR &
a1 foenz & Fe o d. A foer wea
T 4 &1 Agd & fAg ag 9 ™
A1 &1 4 fazafamrm A w97 R
¥4 @e4 % fAg famr mar ar A1 70
g fam gk O mEEa OTfRE
a1, 7 frod &F & g1 IR A TFE
F1 vemas wTA &7 fAar a0 Afz
T 91 =7 fawn av A faean A AR
\frzafaarag 7 % 9 77 fFw Sw
H omT goT TAE waEer § foar w0
CEEEI AT R |

o fTo TARAHZ ¥ HIF ITEAT TEMALT
dam 4 | A g " AT
Fer AT & R ivoege T
. y¢ W FAE TA 4 W7 AT
s # Fasatammm & A & a7 =

* feqr o & i@ 57 T A

a8

43
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i aAA § e frar @y Afe
galm &t a1 ¢ s wft 7% 77 =fe
frremm A Ot 957 & 397 § foer
qi7 WETRD & WU ¥ o7 FEr T
¢ fr o= &7 o1 35 o Fifor
W e I AT ag 9 2 fr oA
safen @71 & At fasafaarrg 1 g
dq1 A% TR 2, A1 | A A
A7 FHAT  FTIATE F1 AL |

THI N®TT F UF Hg9WA § .
WETAT | IAF A AT T A A
Afzar s & waw i & qwew
H ¢R,03% ¥TAT 5 AT & 1 2e fomr
At THY 9w FT 9TIE T &7
fremr mar f& gy wfe=m w5 @
eafay 7w qar a3 A & uem7 3+ faar
AM | g AEA W A% HHENE
¥ oYq7 # W\ IAET 7EEr fawatan-
o 1 fawar gmfaw A1 fafamar 8 )

| AW wmn | & 9z aww
¥z 771 § WIF A wfax g 78
T

\]

T NFT 7 Te v wgER P
faas am 7 e.s¢¢ v £ * qgd Tw
THW F1 T T3 A H e A7 a7 T
ofEd 26 FATIT. 1 eue AT nefrEgfer

wT3fAm 7 gera A {4 @ arew-

AT T GH A1 7R #7 w7,
Ffr it 7 7z dar 47 fagn o7 a0
W mit A% T "y § AT sriard
T AEY T AET B

wa & TR o wene patagor
TEAT AAT ATZATE 1 HEA A1 4T A
w7 wre=d gon fv favafaam & 0
¥ AT V9 F TRAT § FEE AR
# geam  wbrrr, faefrarm A
mrTEafeR #TI0E & 147 O aa-
qrav 77 gua Am Afmfaa # oy
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[+ w71 A7 W)

fasafau™y & w=7 oF wHT Q1
1 f& agy o Fifz &1 "wE
a1 1 a7 fy fraw gian & 99w
19T @IS A & A1 g dar s @
f vaer @ ga fomd for @1 o,
F7 S &1 AT AN AR 4@ AT
WY TAT A9 a9 g4 A1 A% £, WA
fean g1 &wrA #1 mm g
st 3 faema & e faar amm &
T FEm AavEr & feerr fawm
¥ nF IR wfuwrT £, WOV 67
gEfA T AT § 3w Aam A s
w7 Zm Ay fer fawmr & owew
37 F ) wWAT WY ATR ATAAT
F1EA § AT T AW ey dwEa
I UAT UF REKE P AR Ay
ATV Ffz &1 qFA § (4967 qOHE
@7 Wz 7w gATT 7 wiww AFT g
FfF a7 wom faeafaarm & Frey
# ¥ wafar qaoT #7E wfer 30 7 o0
A8 mwar a1 1 faAer gz wwE 3
a5 T T e & A
At #, mywem faoam ¥ ERE R
‘gAfAR 39, ccc w97 § w7 T AWA
IFIA AT | 39,555 QT A HEA
99 & g aw 77 feafr wrdy fe
w7t w17 s gt fE o @1 ap grwm
g @ for fawafaama ¥ &
A fasam fwar f& o wwra w1 w4y
#aqar feafa & o 21 f& &1F a@fd
Z® A1 97 A W fo A oA e
oy fam a@Y 4o asdt ot | fas-
faura 4 favag fear fs tooe woR
THET 7P H o fad g feee
T FOERA §  AmA &1 ag fasaw
g1 e I W K 43 gaTT v
A § 54 fvd @

THI 9% A 44%9 AET ¥ 0%
=7 g Afor AEE | IA€T T §
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ATH A OF REMA IAET A0A F § W
90,540 ¥Y ¥ ATM 7 fasafagmg
q i1 3, faws v dm vu-20
AT & wfys AFY 1wt oty o7 o
N AT F 7= e g 47 I
2

iy Avg 7 favafaamm 1 -
wyfea wsfaw & ow imav & fama
am ¢ foezr 0o R T 1 TEET
TF FHIA & FT AR §9 THAHT AT
sfommam g vt am 21 i A w5
Ay fost & 3w ww 6 e
Frarr mv fag oft w@ qws fafees
g A1 T A AT FT AT ATRA 7
WA ATEIT OET WY A AT WY
AAFTY & TAE WAATT AF W AHA
%1 59 av7g W wfa sage 1w F frame
7 wATAT AEA 9 S fomar T
} ag 3w vF vmr W ¥ fpAw A
T ATES 4 | qww =T faAE A
7 afta & Wt fae ofa nofrefoa
o & w7 § 1 30 ag e
= wa sfa =g 77 & fema ®
I &, W1 fr & wTy oevE B faew-
foamem & wfel @ ) @@ o7 ™
W& 1 i a=

18 hrs.

T T § T & ow Eew
aiiE w2 | s 38 & e weim
fasafaarerg &1 Ea § R AR
1w wETmEAT ¥ WE A% "
arerer ¢, gfafadt &1 @1 maE 2,
IAE WARTT GG ATEEA | T A
Aran fraifra # s saeft s &1 st
afwafrdt & rrdregfea é orfmr &
el A1 A4 W T o7 oW afew
Znf, 3w & fod fafaes & oofaem
AT 98T | AfE TR w1 ag
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=iET AT Faw wafa fE o safe
¥ 9 WEA §, q@ I9FANT & 0%
fa 2 1 == fadr 9w %1 o W TRR—
A T T ArETT B, a7 THH qET
T T f omiyw -7 &7 THmEA
H HE @i o f o o owva &
STt & forir e wmEen 2 f frard
TR ¥ o 78 0% @ 07 fy-Aeea nfyfad=
T oWTI 2 I W A7 & gwEm
T2

Y ST FEATAY L FT, 3EEA |

ff s A geat ;. d g AT
FEAT ATEAT § W7 G AT 7 FFAT Tgaw
g e w9 35 7 aumy q w1 47 W
fo= 3 & arv w fvm &7

Mr. Bpeaker: The hou. Member will
spiak a little slowly. The Reporters
are not able to take him down.

st e W welt o Aw T
Tafen w71 a¥ 7 § fE ure 7 A
dra fraffen & & ¢ WY wwre W
T quy ®1 Ay Ay, AT A ¥ WA
TN & WA A7 $1 I9fOAT F7 AT
g1 771 Avng ar f fee o o @@
# g @ oYy ag 77 73 ¢ i fem s
% wfrafaramd == @ 2

ofi yifener fag (wr@any) - w-
#m weEa A ¥z fean fr ag e owd-
T nfsefadin & frd gdwm= @
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st wme (veafafr) o
T T AT KT TR |

ARG

Mr. Speaker: Very well Hon.
Member nay eontinue,

=Y HET W e 2 QI TAd
e # 9 " w9 9@, A1 d
I g8 1 97 %7 g fr e e
7 favafeersa & &% w1 geqam @@
# qrafeas AW &7 Aeafa #7 0w w
¥ foa far mom 3 1 & faere =g R ow
T #1491 77 777 ¢ i gt fasafaareg
TTH AT Y "6 F ST §778 w0
o frafaarm 1 far s &, a7 &1
T AEEM AT TET & 3 AWH
TAmat #1 Ay #&, § A1 =g f
™ 3t e faea g & fem o
Ry, s I E A&
favafaarrg &, @1 taaT ¥ nfaerfas
fasafaara & w1 @7 w=ATE wEAT
wt ar T 1A faE 3w § mwfw
® W 59 9% F fRar ar T g,
Wi it wza o wE & R @ @
FATT TFT7 9% AT K1 wAE | fer
& fowaman mar Wt fomam & qeamg
| E it famd o fedt fae
¥ TNW 9 71 AW ArdaT & A
21 g aifri & wfys & 7§ W 9w
qriz & e favafearg & a@w
waAt & fAmiw 5 fFar war o e
wETRD, & W & gren e AN @ W@
- AT W § fw w8 Awa faeafaarey
w ot waA-fambr g1 @}, I W ogw

TR UR dg AEAREEEA
He said that the house in Ranikhel
15 heing used for anti-pational acti-
vities.  But unless that is supported
by some reliable authority or source. .
iInterruptions.)

w7 wrewg g e fesfaaan & @
%9 790 A4 § a¥ LR §, ag g
¥ 4 A1 I FT AT F ) wEATET
a7t A% 37 *1 ifaatra aafaferaa
w1 Ams ¥, #wr ganfaato anfafe-
A RGN AR L | A E® AW
o framm § st 1 e

wro T yvm Fag @ AT AREA
AT A
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[ »fr e 7 et ]

fedws 1, wfes frwfor &1 s @ o1 -

fmagia I TR | W H AR
oyt fasafraa & wmd &, aga
wfus fms grrer 21 & ST
e ardrg w fafores #93 & v &Y
gor softfrae oft o w7 e grgemfT
F oy § fao W a9 §, 39 § #41
TH F1 9 WY FVH 1 F A T4 9w
Y A Tt § fR A awA & qee
oY WY G fET s L | 3w K
R 99 § Az FET A at
w7 & fog, afs e sei A 3w
&7 F1 T qmET ¢ H AT afrom
T fw fer T\ o s o ad
7z oW e 3w fawafaam
H oW VI 2 qE A1 & A H
THAFT FT A AT TEIZ | AT F
s mAfF AT yETas 2,
T WAl § AE § §E qeE &
H7 " foffrae w o§, 3 &1 fi
Tt Wi w7 FEr am B oswE e
FEE | OWE AT WREd gWT A9 qH
g A f& a7 for faafaaem
& ofeg A= &7 31 M § ) oW
oA AT 9TER AT A7 I e o
ST AFY 2T ;AT A Fz AW H
[ et 7 Amr T oA |

offa A3 7 TE AA AT UG
FzAT WEAT 7, 9% &4 fawafroraw §
w7 (mmETEEE ) gl & T
¥ &) w9 & qrey o fFw owmT A
sfafaard aw4t a1 7 & T &
48§ TERIM H g FOAT AT
? 1
Mr, Speaker: Order, order. A half-

an hour discussion arises out of a
guestion and the answers thereto.
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For whatever answers are not -suffi-
ciently clear, with respect to  them,
a half-an-hour discussion is allowed
ta clear up those answers and also lo
cover any relevant matters  which
rould not be dealt with in the ques-
tion. The hon. Member is making a
series of allegations of all kinds of
misappropriation, etc.

st swwrm AT AN d Afae
wir & AW At #1FE TG

Mr, Speaker:  WAHM  AEE AT
Tew g aifgE fRd swmam vmr g
Without these particulars being given,
huw ean the hon. Minister answer?
Assuming ail these arise out of this
question, even chen he cannol  ans-
wer,  He has to get replies from  the
respective authorities concerned  and
then satisfy the Bousc It is un-
fortunate. With respect to  thosv
puints, a detailed statement may  be
given and I will pass it on to the hon,
Minister,

Shri Braj Raj Singh: More ‘time iz
Tequired for the discussion  of this
matter, If the allegations which have
been made are true even to a remote
cxtent, that is a very scrious matter,
We have got our nominee on the
committee of the university.

Mr. Speaker: 1 am thinking of what
can be done, " Is he concluding? Whal-
wver he wants to say, let him put in
the form of a statement and place it
on the Table of the House, '

=t ST & TTeN tfa‘fsr-a#r
W AT AT & AATE

Mr. Speaker: He may give the
headlines; so far as the details arc
concerned, he may place them on the
Table of the House,
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Shri D, C. Sharma (Gurdaspur):
All these things require verification,

Gruve allegations have been made,

hewe. The Education Minister should
place a statement on the Table of the
Housce. We cannot verify them.

Shri Ansar Harvani: He is making
sweeping allegations, A thorough in-
wvestigation is necessary. A half-hour
discussion will not be enough, because
he has come out with a serieg of alle-
gations without substantiating them.

Mr. Speaker: There need be no  al-
legations  and counter-allegations.
Whither these allegations are indivi-
dually true or not there is something
against the Aligarh University, as is
clear from the committee being ap-
pointed by the university itself 1o
look into these matters.

This is not the first instance, A
number of questions have been tabled
frgm time to time; I have disallowed
most of these guestions excepl one,
for the reason that a university i
supposed 1o be autonomous and when
once some disrepute comes over the
university, it loses all its reputation.
Therefore, | wag ver: careful to avoid
it. For 6 or 8 months, the hon. Mem-
ber hus been tabling question  after
question. 1 have rejected  all those
questions, except one. When I came
to learn that they arc themselves ap-
pointing a committee, 1 wanted 1o
know what exactly the truth was and
so I thought it would not be right for
me to go on rejecting those questions
cndlessly. He is giving a number of
things. He may give some headlines

s —some categorics—and then he
should close. I will ask  the hon
Mirister to make further enquiries
inte the matter. That is all that can
he done at this stage. If Shri Har-
vani or Shri Mathur or some other
hon. Member wants to put & guestion;
1 will allow them. This will come up
in some other form. After he mukes
an enquiry, I am sure the hon. Minis-
ter will place a stalement on the
Takli- of the House.
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Shri Braj Raj Singh: Le¢t us have a
longer discussion.

fY e AT mredt ¢ HifgE e
H oAl A & I Er gy

Far fx d mfr fades & 77 a1,
afrafadl & & 5 geaferd wfawrr aga
TT TT WIA AT HTH ITET AX AT
wAf=a At 957 7@ & v gEa I
g % @ el & TAqr F, @@ &
Imewaft Z, ffae Wi gme
afuery w1 Fv  fesafaoew
1 fAaforea = g 2wk
I # mrT ® agw gg qwr faar
It T & o AT oz feafa g
w7 T AT AT AT §OTeA
&7 ag g I foR qEE § o agy o
sTaFvaze 3, 77 1 A 5w q@/7H g
57 g A4 w1 far g, Afe oo
a7 g7 fawin &7 oF w7 aga an
14 fam arg | Afe v 799 § W Ay
fraferat & aramr ® off e ¥
& T FFAT ATHATF

TE™ W1 At T 9, g 39 %
Aq TH wFTr &7 L4t qEI v R
TA FT AGAT AT FIHA T AT | FIEA
#1 % qer feafa ot g fr 2w A At
T TFA ¢ W17 AT # 3T &1 w4
w7 Zrg AFTT F1 oM | AfFA gy
farear oot wETT #1 97 AW F7 gy
zrm fr & sofaw feorddz & &3,
e I 7 faer 98 gn afrafadt arzm
i & wwAfs A f& @ @
AT AT & w9 § A €1 ganfy
A | AR T TW A1 54 £ ate
A FT AT F it W gw & ow
w1 TR, A1 fa o iy w6 AwrA
AT AEAF | AFT 97ty RO ¥
ATRT AT WEATT wT TT BT ¥
AT UF F%4 F A7 Afer &1 A1 fw
A qft a7 AT FFA F AT A I T
2. wdar F7 g7 foor a1 @ § e
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[ s drr ave]
g g B TR § 1 T wwT qfa-
ZxATE ¥ o1 fafaesr £, ey frafr
g R & 3 F qFe § ow gery
o, A 2t 7 s & wfafafy f o,
fa foamr & am o= foi Y o 27 &
9 ®1E IH 77 *7 (2T A4 oy 1 e
7T ¥4 Tw &1 frafa d31 9 05 fin
o1 g v farerr v SRr @ IAeY
I F7 & AT F fufaoe gz
97 oft o= #1 fAa#F fear
TH A7E &1 aga A weAd £ Afw afz
WY AR AT H WIIH FTAT AFATE

offm o= 7 g gvT v st
THTHA 74 g1 GTIHT <= 0F 917 A
Y W7 WIHAA FAT AEATE | TR
qun T N g ag Ay § v Famafaarg
1 forerr &1 91 0% =7 g R, IAw
array fafwas fror vgar arfed Bfem
Tgr frafa o1 w17 &7 8, 3v wfu-
wfgid s ww § wizfwd & frm |
AT & W w17 fawrgw geffrafor
T 9T F WET TH 9FT KT GIATH
71 £ o &1 far faedt of e & e
AEN FZITAT AT AFKAT & | UF ALH 2,
IAF 7 K IEM a7 v fv % 2
FATH & "I ART 61 72 E AT gA7 fafy
# AT AT v &7 4y w27 (% wefad
gt frovsfam sva ama, fev & srfaat
faaTe A19, g7 T T F aE AT
F7410 WM AT TN AFTT T OGTAR]
= A &1 7F | THY ATE FH AN
qr= &1 714 faar = ver @ afz wr rAw
T SEAE ATH 97 &7 gAT FaAT
g 1 mz 39 feafazmg w1 =7 =
a1 TET 20
Dr. K. L. Shrimali: Has the hon.
Member any particular  npame in
view?

it ST AT STESY c g w2 fw
A A AR F 9% a9 98 & 61w
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gfed worr g a1 Y ¥ w=E
Mfow & aeaT g —

AT 1eve F IerfAmier 3Ie-
Hifeaz w7 feqsmar ot § wera
#1 g7 fawm Ffrdt 71 g7 aiw F77
& fast s o A 91 v A STW
AT T 41 fF o § faww ¥ F1 AT
& TFF IEATT F1 gfAmear
THAHAAT ff A 77 WrEsaE  AHAr
mar fa fom ot & w7 wfem 5w e
BT E 3T A qF ww AT AW o A
AT A HT ATATAE £ a7 Al
fr famafaarem & oz w2 %
TTH F1 ITAICEAT § FW AT FH
g & 0 g Aty arA 779 2% Ay
Y7 7F FRATUET w7 FraefT -
fror fegmmar &7 99y & FWIOT AT
91 a1 | TR ¥ faoig F 57 AmaTom
# At & wrew gfawrfEr 4 o=
ZreT fa@ ™ wET ®1 T2 AT AR
qEET | AW TEETT g fe
fed ma 9z™ TFT ®1 gz fae AW
qiysr fraws f&d mi 917 god afrong
wET AT e afa wifrger 2t
amfas® a1 7 |

nfr AAAm @A HT I AT §
FRTETW A1E AT ° IAHT W7 OAT T A9AT
71 %few Aww A7 & gafod § 3w 0w
framzmzrerg | w2 3% farataar
#t feafa @ srf® wrvAAw &1 ayey
ot nfaefa fasafaamg & 1 A
forer 1 wifaw &, 951 & 41w AT
FHH FH AT Z7 FVH T AT F )

o # AT X T FFAT ATTATZ
fr aoTa TAT f faoafaar=a 7 F727
TR 7, w1 fafaes w5 frm
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¥ famd e faard am s
i & =7 717 diw® A Ay w7 o)
T F7 & q1% frovd orfrarie & s
Wt wifed 1w fey fae
faarra & awer & #47 fares fafaas
w2} e 1 7€ oY, oy 7 & mevy
fasafaermma & smwr 7 o w82 fagamt
Frr =nfad o

Mr. Speaker: Whatever details he
has got, let him write them down
and pass it on to the hon. Minister.

ot Swi & rear 0§ FY 97

Tq A

Shri Ansar Harvani: I would like to
ask of my hon. friend only two ques-
tions. Firstly, he has mentioned a
number of allegations about......

Shri Braj Raj Singh: On a point of
order.  Shri Harvani 1s our nominee
wn the Aligarh University. So he is
himzelf an interested party in  the
University, Can he be allowed to
take part in the discussion?

Shri Ansar Harvani: [ take very
strong exceplion to the remark that I
am becoming a party to the wvarious
allegations that have been made,

Shri Raghunath Singh (Varanasi):
There is no allegativn against him.

Shri Ansar Harvani: The real facts
of the case have to be examined.

Shri Harish Chandra Mathur (Pali):
Shri Harvani is not personally inter-
ested. He is a member of this House
and he has cverv right to participate
in the discussion.

Shri Ansar Harvani: As a represen-
tative and member of this House It is
my duty to keep this House fullv in-
formed.

Mr. Speaker: Lei there be no  Ie-
criminations. The hon. Member has no
financial interest in the business, He
is our member there and he knows
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what exactly is happening. Some al-
legations of a serious nature have been
made about the University. He must
have an opportunity to tell the House
what exactly has happened. The
decision of the House is not in the
hands of either one or the other Mem-
ber. The House as a whole will take:
u docision on this matter. Shri Har-
vani should be as brief as possible.
Whoever has given notice can ask a
yuestion or two, and the hon, Minister
wiil then reply.

Shri Khushwaqt Ral (Kheri): In a
half-an-hour discussion a member who
raises the discussion puts certain ques-
tions to the Minister. Bug it is not
open to any member to put questions
1o the Member who raises the discus-
sion. Now Shri Harvani is putting
questions to the Member who has
raised the discussion.

Mr. Speaker: He can put a ques-
tion himself regarding this to the Min-
ister,

Shri Ansar Harvani: [ would like
to ask the hon. Minister onc ques-
tion. Is it or is it not a fact that the
moment the facts of certain  finan-
cial irregularities came to the notice
of the Aligarh University, that Uni-
versity appointed a committee con-
sisting of s0 many eminent persons
like Shri D. C. Chatterjee, for-
mer Vice-Chancellor of the Rajas-
than University and Shri Wadia, a
very prominent member of the Rajya
Sabha, a representative of the Finance
Ministry and a representative of the
Education Minisiry to look into it?

Allegations have been made about
the building which has been sold by
the Secretary of the Education Min-
jstrv. Usually this House never dit-
cusses the conduct of the permancnt
servants or permanent secretaries of
the Gowvernment. But  unfortunately
the name of the Education Sn-_cl'l-ta'r}‘
was mentioned. 1 want to ask the
hon. Education Minister whether it
is a fact that the University Engineer
had given the valuation of that build-
ing and had given that price.
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IShri Ansar Harvani|

I would also like to ask anothe
question, My hon, friend, in his
.zeal, has mentioned that the housc,

which has been purchased for beins
used as a holiday house by the teachers
.and students in Ranikhet, is being
used as a centre of anti-national acti-
vities. I take strong exception to il
1 would like to say that Aligarh Uni-
versity today is the greatest citadel
-of democracy. Aligarh University 1s
fighting for nationalism and no other
university can compete with it....
(Interruption),

18.16 hrs.
IMr, DEPUTY SPEAKER in the Chair|

Mr. Depuiy-Speaker: Order, order,
T will allow the hon. Member to ask
‘a question or two only. Shri Jamal
Khwaja.

Shri Jamal Khwaja (Aligarh): M.
Deputy-Speaker, Sir, a number of
allegations have been made. I have
no desire to say anything in regard lo
‘those allegations, but since the name
wof Shri A. M, Khwaja has been men-
tioned and he happens to be  my
father, I thought that on a point of
‘personal explanation 1 would say just
a word or two.

We know that no legal action can
be taken against anything that is said
in the House. But 1 would like to
ask the hon. Member whether |
knows that he can make himself...
(Interruption). I would ask thg hon.
‘Deputy-Speaker whether the hon.
Member knows that he can make him-
self look ridiculous by giving credence
to charges about which he has been
given the most wild and misinformed
reports, In all humility I would like
to make a statement. Although legai-
ly speaking the actions of a perscn
have nothing to do with his heirs o
long as he is alive. I would iike to
make an offer or a challenge. Let the
hon. Member, Shri Prakazsh Vi
Shastri, suggest any honest and imn-
partial person in India—anv honour-
able impartial person—and let the
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case be referred to him. If that im-
partial person concludes that Shri
Khwaja—I do not know about the
other cases that the hon. Member has
mentioned, but I know about this case
—has doncany immoral thing, quite
apart from any illegality, 1 am pre-
pared to resign my seat in the Lok
Sabha here and now, I want to kaow
whether he is prepared to resign hi:
seat. ... (Interruption). I want to know
in all humility, whether Shri Prakasn
Vir Shastri is prepared to resign  his
seal. [ am prepared. Let tlus im-
partial judge and authority....iIn-
terruption),

An Hon. Member: Capn hwe throw
a challenge in the Lok Sabha®

Shri Jamal Khwaja: He should
give an undertaking in the Hous. just
now that he will resign his seat I
want this assurance from him in this
House, 1 want a straight answer,

Mr, Deputy-Speaker: Shri Mathur.
Shri Prakash Vir Shastri rose—

Mr. Depuly-Speaker: I have called
Shri Mathur.

Shri Harish Chandra Mathur: [
have only two questions to ask. A
sub-commitiee has been referred to by
Shri Harvani, which was appointed ta
enquire into the affairs of the Aligarh
University.  This committee was ap-
pointed quite a long time back. Why
has this committee not at ail fune-
tioned? Who stands in the way of the
functioning of that committee? Why
was it made defunct?

Another question which I would Like
to ask the hon. Minister is this. Tt is
obvigus from the statement laid on
the Table of the House in answer
{0 this question that the Aligarh Uni-
versity has stubbornly disregarded
and ignored the Ministry for quite a
number of vears, What are the rea-
SONS. ...

An Hon. Member:
know?

How do you
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Shri Harish Chandra Mathur: It is
obvious from the answer which has
been given to this question. If you
go and look into the statement, you
will find that for about seven to eight
years the Ministry had been wanting
to get some information and secure
certain reports, but in spite of a com-
mittee having been appointed it was
not functioning all these years and the
Ministry was not getting any salis-
factory reply. How is it that this
Ministry has tolerated this stubborn
attitude of this university disregard-
ing it all the seven years? What were
the reasons, who were the people who
were responsible for it, and how does
the Ministry itself explain its own
attitude in this matter? I am asking
the Ministry how they explain their
attitude.

Pandit Thakur Das Bhargava (His-
sar): With your permission, I want to
pui one very small question. I want
to know if the Vice-Chancellor is a
member of that committee, and he will
also sit in judgment over his own
cause.

Mr, Deputy-Speaker: Would the
hon. Minister like to answer just now,
or does he want to ascertain the facts?

Dr. K. L. Shrimali: As [ indicated
to you, I am in a little difficult posi-
tion.

Shri Braj Raj Singh:
position.

Mr. Deputy-Speaker: Order, order.
He knows whether he is in a difficult
position or not. How does the hon.
Member on this side know?

pr. K. L. Shrimali;: Some of these

No difficult

matters were brought to my notice by
Shri Prakash Vir Shastri a felw'
months back. Then I made certain’

preliminary  enquiries about these
matters, and 1 assured him that all
these matters would be locked into
and examined.

It is true that some of these objec-
tions have been raised in the last
eight to ten years by the Comptroller
and Auditor-General, and it is also

391(Ai) LSD—9.
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true that some committees were ap-
pointed and they did not function. In
this matter, as you are aware, the
university is an autonomous body;
it is created by an Act of Parliament,
and it functions within that frame-
work, and Government cannot possi-
bly interfere in its day to day admi-
nistration. But, since I thought that the
points that were raised by the Comp-
troller and Auditor-General and some
of the points that were raised by Shri
Prakash Vir Shastri in his letter to
me and in the question that he had
put in Parliament were rather serious,
1 talked to the university authorities,
and they have now appointed a com-
mittee which is an impartial and in-
dependent committee. The persons in
this committee are people of outstand-
ing ability, about whose integrity and
independence we cannot have any
doubt.

Shri Raghunath Singh:

know their names?

Can we

Dr. K. L. Shrimali: Shri G. C.
Chatterjee is the Chairman. Other
Members are: Professor A. R. Wadia,
a Member of Parliament, Shri Kartar
Singh Malhotra, former Accountant-
General, Posts and Telegraphs, the
Joint Secretary of the Ministry, Shri R.
P. Naik, is the Member-Secretary of
this committee. Their terms of refer-
ence are wide, and I expect they will
examine all the points that have been
raised by my hon. friend Shri Prakash
Vir Shastri and also the objections
which have been raised by the Comp-
troller and Auditor-General,

The terms of reference are:

(1) To enguire into the financial
transactions of the University from
1951-52 to date with special refer-
ence to the Audit objections relat-
ing to the accounts of these years
and steps, if any, taken by the Uni-
versity to meet these objections;

{2) To enquire into the recruit-
ment, appointment and promotion
of the teaching and administrative
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staff of the University and the ad-
mission of students to the Univer-
sity since 1951-52 and to report on
the same;

(3) To suggest suitable measures
of reforms necessary for the effi-
cient functioning of the University.

The difficulty is that unless these
matters which have been raised by
Shri Prakash Vir Shastri are looked
into, I am not in a position either to
accept them or to deny them. The
University has given me an assurance
that this committee has been appoint-
ed ...

Mr. Deputy-Speaker: Has the hon.
Minister been given any idea as to
how soon the committee would be
able to finish their work?

Dr. Ram Subhag Singh: And when
was it appointed?

Shri Kalika - Singh: Are these
points covered by the terms of refer-
ence?

Mr. Depuly-Speaker: Yes, they
are covered.

Dr, K. L. Shrimali: All the objec-
tions that have been raised will be
covered by these terms of reference.
This is a wvery high-powered com-
mittee, an independent committee,
and I have no doubt in my mind that
it will make a thorough investiga-
tion into all the charges which have
been made by my hon. friend.

it v o e & Rrerr s

g gy W OF EqEIHOT

A g afe & v ww o dwr X A

oUA TG | FET qT, giAAtaEr U

F HAEIT ATEH ARAT A 37 T
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& grafaa sfusrd o sfe fodis
qT TAAT WA § ST gEAfa & @,
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Dr. K. L. Shrimali: 1 was going to
answer that point also. It is true that
if it is a university committee, the
Vice-Chancellor naturally can sit on
that committee. But I have no doubt
in my mind that the Vice-Chancellor,
it there are any charges against him-
self, as the hon. Member has pointed
out, will certainly have the discretion
not to sit on this committee; for, if
there are certain charges against him,
as the hon. Member has pointed out,
I am quite definite that the Vice-
Chancellor will not sit on this com-
mittee. And if this commiltee is not
allowed to function properly, after

all, there is nothing to prevent us
from having a Visitor's committee.
Government can always advise the

Visitor to appoint his own committee.
Therefore, in my opinion, at this
stage, it would be advisable for this
committee to function.

With regard to the time, though no
time-limit has been set, yvet we have
the Joint Secretary of this Ministry
as the member-secretary of this com-
mittee, and we are doing everything
that is possible to examine all the
points that have been raised.

If a certain allegation is made
against a university, it is our duty fo

ensure that all these allegations
are cleared; if there are
any people who are responsi-
ble for embezzement or defal-

cation, they should be brought to
book. Nobody has any right to play
with public funds; nobody has any
right to misuse public funds, And of
all places, a university is the place
where we should have people of the
highest integrity and character, and
a university should be the last place
where such things should have hap-
pened, if there is any substance of
truth in what the hon, Member has
said, the matter is serious, and I can
assure the House that Government
will take all possible steps to ensure
that the university is cleaned of all
the charges that are levelled against
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it. At this stage, it is difficult for me
to say when this repori will be sub-
mitted, but I hope, and it will be our
endeavour, to expedite submission of
this report. If the hon. Member has
any other infdrmation, he may kindly
pass it on to me, and it will be for-
warded to the university authorities,
who will forward it to the committee
concerned.

Aligarh

I am afraid I am not in a position
to say anything morc at this stage,
because certain things have been said
on the floor of the House here, and it
is not possible for me either to deny
them or to accept them, and I ecan
only await the report of this com-
mittee.

Shri Harish Chandra Mathur: May
I know why the previous committee
was not permitted to function, whe-
ther those obstructive things are still
there, and why the Ministry did not
take action before?

Mr. Deputy-Speaker: No questions
have been answered, because it is not
possible Lo answer any questions at
this stage. Now, the only thing is
whether this House wants that the
Minister should answer all those alle-
gations after getting information at
this stage from the university; I am
afraid that that would be the infor-
mation given by the Vice-Chancellor
himself. Then, should the House
accept that? . . |

Shri U. L. Patil (Dhulia):  Shri
Harish Chandra Mathur's question
should be answered.

Shri Harish Chandra Mathur: My

question is not regarding any allega-
tions. My question is against the
Ministry itself. ~Why did they not
function all these eight or ten years,
when the things were brought to their
notice? A sub-committee was ap-
pointed by the university earlier, but
that committee did not function, in
spite of the Ministry asking them_m
function. That werc the obstructive
factors? Who were the obstructers?
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Have these obstructions been remov-
ed now? My allegation is again the
Ministry itself,

Shri D, C. Sharma: It has been the
convention in this House ...

Mr. Deputy-Speaker: Ordcr, order.
There should be nmo new questions
now.

Shri D, C. Sharma: It has been the
convention of this Housc not to level
charges against persons who arc not
present here, but that convention has
been violated today.

Mr. Deputy-Speaker: The hon.
Member has stood up after all the
things have been said now. Should
I withdraw all that? Or else, what
should I do now? He has sal silent
and waited till everything had been
said.

Dr. K. L. Shrimali: With regard to
the question raised by my hon. friend
Shri Harish Chandra Mathur the
position is that Government do not
like to interfere in the day-to-day
administration of the university as
far as possible. When this matter
was brought to the notice of Govern-
ment by the Compiroller and Auditor-
General, we advised the university to
appoint a committee,

They did appoint a Committes
Unfortunately, that Committee did
not meet. Another Committee was
also appointed. Unfortunately, that
Committee also did not meet.

Shri Braj Raj Singh: Why not?

Dr. K. L, Shrimali: The University
has no explanation for it. They
thought they would be able to do it,
they would receive the report of the
Compfroller and Auditor-General,
examine it and clear up all the objec-
tions which might be raised by the
Comptroller and  Auditor-General.
That sometimes happens. The Uni-
versity felt that they would be able
to deal with them.

Shri Braj Raj Singh: What have
they been doing =ull this time?
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An. Hon. Member: Sleeping.

Dr. K. L. Shrimali: As I said, the
University is an autonomous body,
and the House does not expect Gov-
ernment to interfere in the day-to-
day administration of the University.
As far as possible, we would like the
University to function for themselves
in all these matters. It was only
when we found that the matter was
not being cleared up, the University
was advised to appoint a Committee. 1
think the House should wait for the
findings of the Committeg before pas-
sing any judgment on this matter.

Shri Braj Raj Singh: Who knows?
The Committee may not function.

Mr, Depuly-Speaker: Order, order.
1 agree with this position that the
House should wait till the Committee
has come to certain conclusions. Tt
is not necessary that the House should
accept those recommendations or
decisions arrived at by the Qommit-
tee, whatever they are. If thg House
then feels that the Educatiog Minis-
try should advise the Visilor to ap-
point a Committee or there should be
another discussion here or something
else, it can act accordingly. But
before the report is received, the
Minister is not able o answer any of
these allegations. 1 would advise the
hon. Mover to give all those parti-
culars of instances that he has got. He
might, as advised by the hon. Spea-
ker, place them on the Table of the
House and then they would be passed
on to the Minister who, in his turn,
would send them to the Committee.
Then we will have definite and posi-
tive answers so far as those allega-
tions are concerned. Then we can
consider whether any of them had
been rightly investigated and gone
into or not. At this moment, if any
other demand is made, if we just
force the Minister and say that he
should straightway get answers, those
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answers, as I said earlier, would be
based on information supplied by
the Vice-Chancellor himself. There-
fore, the House would not be satisfied
with those answers. Then hon.
Members would say that the Vice-
Chancellor himself was guilty. It
will be said: ‘We had levelled charges
against him. He is the man who has
given the reply’. There is no other
source from which the Minister can
get information just at present. He
cannot go and investigate himself.

Therefore, it is better that we wait
till the Committee decides whatever
it likes. Let it come to a decision.
Then we will see,

Shri U. L. Patil: Will the report of
the Committee be placed on the Table
of the House?

Mr. Deputy-Speaker: Yes.

Dr. K. L. Shrimali: It is not possible
for me to make any commitment
at this stage. 1 would reguest you to
allow me to adjudge the report before
placing it on the Table,

Mr. Deputy-Speaker: I am not

‘committing myself or the House as to

whether that would be placed on the
Table or not, but because allegations
have been made, the Minister shall
answer those allegations. I suppose
he shall have no objection, though his
information then would be based on
the conclusions arrived at by the
Committee. When that information is
in possession of the House, the House
might proceed in the way it likes
under the circumstances.

Now this discussion is over,
18.33 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday,
March 3, lSﬂD;Phnguﬂu 13, 1881
(Saka).
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TIONS 3605 —41
5Q. Subject
No.
524, Railway line for Danda-
karanya . . . 3605—07
515, Wheat from U.S.A. . 3607—09
526. Food Zones. . 3609—14
%27, Balari Bar Experiments . 3615—19
528. Prices of TELCO Loco-
motives. . . 3619—21
529. World Agrlcultur: Fair
Commemoration Stamp 3622—24
533. Electric locomotives at
Chittaranjan . 3624—29
534, Drinking water supplyu:
Rajasthan . . 3629—34
536. Electric Train culllson
at Chinsurah . . 3634—36
537. Reclamation of ravine
lands. . . . 3636—38
538. Floating dock at Visha-
khapatnam 3639=40
142, Internatiopal Civil A.l.r—
port at Delhi 3640-41
WRITTEN ANSWERS TO
QUESTIONS . . 3641—88
5.Q.
No,
g30. D.T.U. Buses . . ¥641-42
531. Electric Train from Asan-
sol to Rourkela . . 3642
532, Water in Railway com-
partments . . 3642-43
£35. Marine En;ineenu COI-
lege in Kerala 3643
539. Rise in price of ]:vl.d.dyI in
Manipur . . . 3643-44
s40. Hirakud Project . 1644
s41. Spﬁl'.‘l.ll trains for A]rner
3644-45
£43. Muln-_dunne] V.H F.
Equipment . + 3645-46
S44. Shm-ngt of foodcmnu in
3647
545, 'I'h:rmnl elmn: ph.m in
Delhi 3647
546, Practical tmmn; for Ll-
centiate from
East Pakistan . . 1648
. Maize Seed nrncdlng Sta-
% tion, Kangra 3648
548. Agricultural mplrmmn 3648-49
549. Nagarjunasagar Project . 1650
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WRITTEN ANSWERS TO
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5.Q. Subject
No.
550. Dredgingin Rhagnrnthl-
Hooghly

551. Import of spare paris
of traciors and bulldo-
zers

552. Foreign Travel Agcnts
553. Cenrral Tractor Or;a-

nisation .

554. Cnlcmta-ﬁglmla A:r
Service .

555. Colorisation of vanas-
pati .

556. Patharkandi— I'Jharm:-
nagar Rail Link

557. Technical consultants
for port development

558, Loan of Indian Railway
Personnel to  Asian
and Aftican Countries

559. Railway Uniforms Com-
mittee . . A
Agriculture

560, World
Fair "

561, Bridges in Assam

562. Nagarjunasagar Pro-
ject : . )

563. Four students run over
by train .

%64. Jet comet IV for A1 1
565. Ganga Barrage Scheme
566, Rajasthan Canal

U.S.Q.
Yo.

633. Temporary Taxi pcr-
mits in Delhi .

634. Rural clectrification in
Andhra Pradesh

635. S. B. Accounts and
Postal Certificates of
displaced persons

636, Idlc wagons at M\rm

Station

637. Overbridge ar Lllmn
Gute .

638, Ballimela Dl.rﬂ in
Orissa

639. (irain Storage Tmmng
ana Research [nstiture,
Hapur |

fi4n, Train derailment, Dclhl

641. Qil tankers

3870

3655

3655-56

3656
3657

3657
1658

3658
1659
1659

3660
3660

1661

3661

3662
1662
3662-63
3663
3663-64

3664
366465



3871
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64=. Konar Dam .

643. Amcndments to D.V.C.
Act .

644. Mental Ho!ptts] in
Delhi .

645, Sugercane Culuvnnnn
in Punjab .

646. Allatment of RIIIWI)’
Quarters B

647. Provision of ladders
te upper berths .

648. Pclice Van-Train Col-
lison . N .

649. Claims cases

650, Cochin port .

651, Co-operative Banks in
Manipur. .

652, Loans by Manipur
State  Ce-operative

Bank .
653. Teakwo d in Indian
Forests . .
654. Looting of coal en
S. E. Railway .

655. Sone River Project .

656, Special Trains l'or
Bangalore .

657. Taxia at New Delhl
Railway Station '

658, Carpo  handled at
Major Ports . N

659. Drug Formulary

660. Mobile Library Service
on Central and Wes-

tern Railways .

661. Telephone cnnnectinm
in Delhi

662. Repairs of main road of
Vinav Nagar .

663. Price of sugarcane

664. North Trunk Road as
National nghww in
Assam .

665, Sugarcane cuhw:nm\
in Andhra Pradesh .

666, Quarters for P, and T,
Employees, Tripura

667. Re-modelling of
Chandigarh '.Ru!.wny
Station .

668, Telexruph:c and tele-
phone  Connections
between Belpara and
Kantabanji "

[Dawy Dicest]
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3668—70
3670

3671

3671-72
1672

3672-73
3673

3674

1675
3675

3675-76
3676

367677
3677-78

3678
3678-79

3679

3680

3680-81

WRITTEN ANSWERS TO
QUESTIONS—contd,

U.S.Q. Subject
No.

669. Sugar production

670. Leprosy control in
Muysore . . .

671. Coaches manufactured
by H. A. L. Bangalore

672. Daily hldlng n
Railways. .

673. Gradvate clerks on
N.E.F. Railway .

674. T.B.isolation heds and
clinics in Qrissa

675. Trunk telephone Calls
676. DBridges in  Andhra
Pradesh . . .
677. Wastage of watcr in
Lajpar Nagar, Delhi.

678, Cremation Ground at
Mauroji Namr. Ncw
Delhi .

679. Delhi  Milk Snpply
Scheme .

MOTION FOR ADJOURN-
MENT . ' .

The Speaker withheld his
consent to the moving
of an adjournment motion
gi\rnn notice of by Shri

+ M. Banerjee regarding
termination of services
of some :mal:g::glnf‘thc
Ministry of bilitation.

PAPERS LAID ON THE
TABLE . . .
(1) A copy of Notification

No. G.S.R. 233 dated the
15t March, 1960 regarding
the constitution of the
Hindu Religious Endow-
ments Commission]

(2) A copy of each of the
followin Notifications
under ction §8 of the
Delhi Development Act,

. 1957

() G.S.R. No. 73 dated
the 16th January,
1960,

(i) G.S.R. No. 74 dated
the 16th January,
1960 making certain
Dt Developmant
elhi opment
(Master Plan and
Zonal Development
Plan) Rules, 1959,
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3681
3682
3682-83
3683-84

3684
368485

3685~86
3686-87

3687
3687-88

3688—092

3693-94
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PAPERS LAID ON THE
TABLE—contd.

(i#) G.S.R. No. 142 dated
the 6th  February,
1960 containing the
Delhi  Development
(Procedure for Re-
ference to the Central
Government) Rules,
1960,

(3) A copy of Notification
No. F. 12/211/58-Trans-
port published in Delhi
Gazette dated the 14th
January, 1960, under
sub-section (3) of Section
133 of the Motor Vehicles
Act, 1939, making ccrtain
amendments to the Delhi
Motor  Vehicles Rules,
1940,

(4) A copy of each of the
following papers :

(1) Notification No. G.S.R,
192 dated the 20th
February, 1960 under
sub-section (3} of
Section 5 of the Indian
Aircralt Act, 1934
making ccrtain further
amendment 10 the
Indian Aircraft Rules,
1937.

(ir) Explanatory note on
the above Notification,

MESSAGE FROM RAJYA
SABHA . . .

Secretary reported a mess-
age from Rajya Sabha
that Rajya Sabha had no
recommendations o
make to Lok Sabha in
regard to the Appropria-
tion Bill, 1960 passed h{
Lok Sabha on the 25t
February, 1960.

[DarLy Diesst]
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RE PI?RT OF  COMMITTEE

IVATE

PRESENTED

Fifty-seventh Report  was
presented.

CALLING  ATTENTION
TO MA

G
PORTANCE

Shri Chintamoni  Pani
called the attention of the
Minister of Food and Agri-
culture to the alarming rise
in the prices of ricc

MEMBERS’
BILLS AND RL‘-OLUT]ONS
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CALLING ATTENTION

IM-
PORTANCE—comd.

_dy in West Bengal and

The Drput}r Minister of
Food
(Shri A
made a statement in re-
gard thereto.

ST%;TEMIZNT BY MINIS-

The Deputy Mmmﬂ nl'

Food and  Agriculrure
(Shri A.M. Thomas) made
A statemnent on the present
food situation in the Mizo
district  of and
nlt:}pa taken to afford re-
lief to the affected popu-
lation of the district.

AMENDMENTS BY RAJYA
SABHA AGREED TO
The amendments made by

Rajya Sabha in the Motor
B, 1935 o pened. by
1959, as pass
Lok ihl; were  taken
into consideration and

agreed to.

DEMANDS FOR GRANTS
(RAILWAYS), 1960-61

Further discussion on De-
mand No. I in respect of

and the Demmd

was
voted in full.
HALF-AN-HOUR DIS-
CUSSION . . .
Shri  Prakash Vir Shastri

raised a half-an-hour dis-
cussion on points arising
out of the answer given on
tﬁ]le 18t Dccembel, I”gl
0.

The Mlnl!ter of Education
K. L. Shrimali)
lEPlI:d to the debate.

AGENDA FOR THURSDAY,
MARCH 3, 1960/PHAL-
GUNA 13, 1881 (SAKA)—
Consideration of Demands

for Grants Nos, 2 to 20
in respect of Railways,
1 1_and consideration

motion re :
karanya Development
Authority.
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